IList of cases which were e-filed during the month of January 2023

SH.
IKUMAR
AGGARWAL,
IDISTRICT

ICOURT)-01

SANJEEV|

JUDGE

(COMMERCIAL

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

04/2023 PNB VS RAJESH CHANDOK GIRISH 0654336403 [advmeenagupta89@gmail.com [02.01.2023 24.12.2022
CHANDER
05/2023 ICICI VS RAJEEV KUMARMANISH 0213905829 |manish@Kklfindia.com 02.01.2023 24.12.2022
SHRMA KUMAR
[DEWAN
06/2023 CANARA BANK VS SANJAYANUJ 009090490798 |advocateanujagarwal@yahoo.com|02.01.2023 24.12.2022
KUMAR KESARI IAGARWAL
07/2023 SANDEEP JAIN VS MCD SAROJ 0818701001 |jhaksarojl@gmail.com 02.01.2023 24.12.2022
KUMAR JHA
08/2023 IASR INDIA PVT LTD. VS NOOR[TEJ PRATAP |9750116605 [tejpratapiu@gmail.com 02.01.2023 24.12.2022
INTERNATIONAL
09/2023 SANDEEP JAIN VS MCD SAROJ 0818701001 |jhaksarojl@gmail.com 02.01.2022 24.12.2022
[KUMAR JHA
31/2023 IVIKRAM VS MCD SATYENDRA sksingh116@gmail.com 03.01.2023 02.01.2023
KUMAR 0811161525
SINGH
U2/2023 PNB VS YOGESH KUMAR INITIN GARG (9958986363 [info@knowlex.in 04.01.2023 03.01.2023
53/2023 ICICI VS VIRENDER KUMAR CHETNA 0818280772 |punitbhalla@gmail.com 07.01.2023 06.01.2023
BHALLA




District Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

58/2023 RAM LAL GOEL VS BABAKAPIL 0871040215 [kapilkumarlawoffice@gmail.com [09.01.2023 07.01.2023
SHYAM ENTERPRISES KUMAR
09/2023 ICICI BANK VS MOHD MUJAHIDISAGAR 0212036118  |[vikaschopraadvocate@gmail.com [13.01.2023 02.01.2023
SHIVAM
108/2023 ICICI BANK VS ROHITIMANISH 0213905829 |manish@Kklfindia.com 16.01.2023 13.01.2023
CHAUHAN KUMAR
[DEWAN
130/2023 ICICI VS SANDEEP VASHIST SAGAR 0212036118  |[vikaschopraadvocate@gmail.com [19.01.2023 18.01.2023
SHIVAM
142/2023 INOKIA' CORPORATION  VSNAQEEB 0871160477 [info@zeusip.com 20.01.2023 19.01.2023
[DARSHAN SINGH INAWAB
143/2023 ICICI VS ARUN PATHAK DEEPAK 0818030800 [induslegalia@gmail.com 20.01.2023 19.01.2023
[KAUSHIK
146/2023 SURESH KUMAR AGGARWAL VSANIL 0868596306 |anildeepanshinigam@gmail.com [21.01.2023 20.01.2023
IMURARI KUMAR
INIGAM
150/2023 'YASH ENTERPRISES VS[VARUN 001126232  [varunkheragy@gmail.com 23.01.2023 21.01.2023
SURESHANAND KALA KHERA
151/2023 PUMA SE VS ASHOK KUMAR SASHI 0891584230 [sojharnaip.com 23.01.2023 21.01.2023
[PRATAP
OJHA
152/2023 ICICI VS SURESH CHAND IMANISH 0213905829 |manish@klfindia.com 23.01.2023 21.01.2023
KUMAR
DEWAN




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

157/2023 ICICI BANK VS MOHD. RAFEEQ|VIKAS 0818198899 |marwah.advocate@gmail.com 24.01.2023 23.01.2023
IANSARI CHABBARA
158/2023 ICICI VS MANISH GARG IVIKAS 0818198899 |marwah.advocate@gmail.com  [24.01.2023 23.01.2023
CHABBARA
159/2023 SUNITA JAIN VS SAJ|VIPIN 0000448797 |kusharbansal@ar associates.com [24.01.2023 23.01.2023
[ENTERPRISES KUMAR
CHAUDHAR
Y
178/2023 ICICI VS RAHUL CHAWLA SAGAR 0212036118  [vikaschopraadvocate@gmail.com [28.01.2023 27.01.2023
SHIVAM
179/2023 ICICI BANK VS ASHWANISAGAR 0212036118  |vikaschopraadvocate@gmail.com [28.01.2023 27.01.2023
IVIKRAM SHUKLA SHIVAM
180/2023 ICICI BANK VS ARVIND KUMAR [SAGAR 0212036118  [vikaschopraadvocate@gmail.com [28.01.2023 27.01.2023
SHIVAM
191/2023 SAYA SALES LTD. VS. SHATABDIPARVEEN  [9810601472 [mdev36379@gmail.com 30.01.2023 28.01.2023
PETS CONTROL KUMAR
192/2023 PUNJAB NATIONAL BANK VS/HIMANSHU 9868213110 |anilsinghandcompany@gmail.co [30.01.2023 28.01.2023
BHARTI KUMAR m
200/2023 ICICI BANK VS. ARPIT KUMARMANISH 0213905829 |manish@Kklfindia.com 31.01.2023 30.01.2023
IGOYAL [DEWAN
201/2023 UCO BANK VS. KIYAANSHAJAY 0310019131  [adkamleshtiwari@gmail.com 31.01.2023 30.01.2023
IGARDEN SHARMA




RAJNEES
KUMAR GUPTA DJ|
ICOMMERCIAL
ICOURT, THC

District

Case No.

CS (COMM)/15/2023

Petitioner Name VS Respondent
Name

CANARA BANK Vs VIKAS
SHARMA PROPRIETOR OF M/S|
GLOBAL ENTERPRISES

Advocate

ANUJ
AGARWAL(P

b

Advocate
Nobile
Number

0999490798

Advocate email id

advocateanujagarwal @yahoo.com|

Date
Registration

02-01-2023

ofDate of e-filing

131-12-2022

CS (COMM)/14/2023

IMITHAS FOREVER THROUGH
ITS AR Vs AIR COMMAND ECO
ICOOLING PVT LTD

DEEPAK
VUTTSYA(P),

0528399696

vuttsydeepak@gmail.com

02-01-2023

31-12-2022

CS (COMM)/16/2023

ICICI BANK LIMITED Vs RAJIV]
KATHURIA

IMANISH
KUMAR
DEWAN(P),

0811898399

mainsh@Xklfindia.com

02-01-2023

131-12-2022

OMP (I) (COMM)/5/2023

HDFC BANK LIMITED Vs ANOOP
KUMAR SHARMA

INAVDEEP
SINGH (P),

0811311360

advnavdeep1963@yahoo.com

02-01-2023

31-12-2022

OMP (I) (COMM)/6/2023

HDFC BANK LIMITED Vs
PANKAJ KUMAR MISHRA

INAVDEEP
SINGH (P),

0811311360

advnavdeep1963@yahoo.com

02-01-2023

131-12-2022

CS (COMM)/17/2023

RAJESH GUPTA Vs
PRAKASH KHURANA

VED

SANJAY
PADAM
JAIN(P),

0811112087

spjainlawfirm @gmail.com

02-01-2023

31-12-2022

CS (COMM)/18/2023

STATE BANK OF INDIA Vg
MEENU JAIN

SHALINI
UPADHYAY
(P),

0899408618

shaliniadvocate@gmail.com

02-01-2023

31-12-2022

OMP (I) (COMM)/4/2023

AAKASH EDUCATIONAL
SERVICES LIMITED Vs MR RV
SOMASEKHAR

BHASKAR
KUMAR
SHUKLA(P)

8512052601

bhaskar@trulegal.co.in

02-01-2023

131-12-2022

[Execution (Comm)/3/2023

AU SMALL FINANCE BANK LTD
Vs JITENDER KUMAR

HEM
CHANDER(P

’

0068488318

hemchanderadvocate@gmail.com

03-01-2023

02-01-2023

CS (COMM)/24/2023

ICICI BANK LIMITED Vs AMIT]
BANSAL

PRASHANT
KUMAR(P),

0818030800

induslegalia@gmail.com

03-01-2023

02-01-2023




District

Case No.

OMP (I) (COMM)/8/2023

Petitioner Name VS Respondent
Name

AAKASH EDUCATIONAL
SERVICES LIMITED Vs ROSHAN|
LAL

Advocate

BHASKAR
KUMAR
SHUKLA(P)

Advocate
Nobile
Number

8512052601

Advocate email id

bhaskar@trulegal.co.in

Date
Registration

03-01-2023

ofDate of e-filing

02-01-2023

[Execution (Comm)/2/2023

SBI CARDS AND PAYMENT]
SERVICES LIMITED Vs RAVI
SAPRA

W R
KHAN(P),

0811225408

wrkhanassociates@gmail.com

03-01-2023

02-01-2023

CS (COMM)/32/2023

ICICI BANK Vs TRANZLEASE
HOLDINGS INDIA PVT LTD

CHETNA
BHALLA(P)

0818280772

punitbhalla@gmail.com

04-01-2023

03-01-2023

CS (COMM)/33/2023

RAJBIR JAIN Vs DISLSHAD AND
SONS

NITIN GARG}
(P)

9958986363

info@knowlex.in

04-01-2023

03-01-2023

CS (COMM)/34/2023

PUNJAB NATIONAL BANK Vg
THROUGH PROPRIETOR
AMANDEEP BANGA

RAJAT
GAUR(P)

0810559216

rajat_adv@yahoo.com

04-01-2023

03-01-2023

OMP (COMM.)/3/2023

ASHRUDEEN Vs M/S SHRIRAM
TRANSPORT FINANCE
COMPANY LTD.

SAIFUDDIN
SHAMS(P)

0011392222

saifshams88 @gmail.com

04-01-2023

03-01-2023

OMP (I) (COMM)/11/2023

M/S INDUS TOWER LTD
FORMERLY BHARTI INFRATEL
LTD Vs M/S TARUN GOYAL AND|
SONS HUF THROUGH ITS

Pratap
shanker (P),

0891200224

legalconsultus@gmail.com

05-01-2023

04-01-2023

CS (COMM)/48/2023

ICICI BANK Vs GAURAV KUMAR

DEEPAK
KAUSHIK(P),

0818030800

induslegalia@gmail.com

06-01-2023

05-01-2023

[Execution (Comm)/9/2023

HDFC BANK LTD Vs MOHD
FAIZAN

SUMIT
AGARWAL(P

’

9953518347

din @lawconnectadvocates.com

06-01-2023

05-01-2023

OMP (COMM)/7/2023

MOHD SAMI Vs M/S RAMESH|
PAPER MART

ALOK
SHARMA(P),

0811983001

legallycorrectview@yahoo.com

09-01-2023

07-01-2023




District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (COMM)/6/2023 1 INDIAN EMBROIDERS 2H Klo810767301 [na 09-01-2023 07-01-2023
VIKALP GOEL Vs KOTAKSHEKHAR
IMAHINDRA PRIME LIMITED (P),
[Execution (Comm)/13/2023 CHOLAMANDALAM vandana 0810333703 [vandanaharit@gmail.com 00-01-2023  |07-01-2023
INVESTMENT AND FINANCE COkumar (P),
LTD Vs SHUBHAM SINGH
CS (COMM)/72/2023 ICICI BANK LIMITED VSSHAILENDR [9810076766 |babbarsandassociatesicici@gmail.l11-01-2023 09-01-2023
SHIVANEE ENGINEERINGA com
WORKS BABBAR(P),
ICS (COMM)/82/2023 SAIFE VETMED PRIVATERAJEEV 8585946786 [legalworldrajeev@gmail.com 12-01-2023 11-01-2023
LIMITEDTHROUGH SHUKLA(P),
ITSAUTHORIZED
REPRESENTATIVE Vs GEETA
CS (COMM)/83/2023 ICICI BANK LIMITED VSSHAILENDR [9810076766 |babbarsandassociatesicici@gmail.12-01-2023 11-01-2023
TANWAR GAS SERVICE ANDA com
IANR BABBAR(P),
CS (COMM)/94/2023 ICICI BANK Vs DESHRAJ TYAGI [VIKAS 0212036118  |[vikaschopraadvocate@gmail.com [13-01-2023 12-01-2023
CHOPRA (P),
CS (COMM)/95/2023 ICICI BANK Vs AMIT KUMAR  [VIKAS 0212036118  [vikaschopraadvocate@gmail.com [13-01-2023 12-01-2023
CHOPRA (P),
CS (COMM)/96/2023 ICICI BANK Vs SONIA IVIKAS 0212036118  |[vikaschopraadvocate@gmail.com [13-01-2023 12-01-2023
CHOPRA (P),
CS (COMM)/97/2023 ICICI BANK Vs KARTIK SHARMA|VIKAS 0212036118  |[vikaschopraadvocate@gmail.com [13-01-2023 12-01-2023
CHOPRA (P),
[Execution (Comm)/34/2023 [HDB FINANCIAL SERVICES LTDIDEEPANKUR[9999925860 |deepankur@sondhipartners.com [16-01-2023 13-01-2023
Vs RAJEEV K SONDHI(P),




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

CS (COMM)/104/2023 K B BANSAL Vs MUNICIPALSATYENDRA [9811161525 [sksingh116@gmail.com 16-01-2023 13-01-2023
ICORPORATION OF DELHI KUMAR
SINGH(P),
[Execution (Comm)/40/2023[INDUSIND BANK LTD Vs N R AIPANKAJ 0058732424 [roy.pankaj@yahoo.co.in 17-01-2023 16-01-2023
FORWARDER KUMAR(P),
OMP (I) (COMM)/18/2023 [M/S MITTAL FINSEC PVT LTD|[LAVIKA 9971170800 [lavikagupta2o09@gmail.com 18-01-2023 17-01-2023
THROUGH ITS AR NK JINDALGUPTA P),
Vs MEENA
CS (COMM)/113/2023 ICICI BANK LIMITED VsMANISH 0811898399 |mainsh@Kklfindia.com 18-01-2023 17-01-2023
DINESH KUMAR KUMAR
DEWAN(P),
[Execution (Comm)/45/2023[ICICI BANK LIMITED VsCHARANJEE 9540197757 [cjsnjuris@gmail.com 19-01-2023 18-01-2023
REBONAS REALTY P LIMITED [T SINGH(P),
CS (COMM)/118/2023 [UNION BANK OF INDIA Vs M SKAMALJIT 9890410729 [kamaljitsinghranot@gmail.com [19-01-2023 18-01-2023
HOSIERY SINGH
RANOT(P),
CS (COMM)/119/2023 ICICI BANK Vs LOKESH BHATI |[VIKAS 0212036118  |[vikaschopraadvocate@gmail.com [19-01-2023 18-01-2023
CHOPRA (P),
OMP (I) (COMM)/24/2023 [HDFC BANK LIMITED VsNAVDEEP [9811311360 [advnavdeep1963@yahoo.com 20-01-2023 19-01-2023
BALJINDER KAUR SINGH (P),
OMP (I) (COMM)/29/2023 [HDFC BANK LTD Vs AMITANISH 0811452022 [anish_bhola17@yahoo.com 23-01-2023  [20-01-2023
KUMAR BHOLA(P),
OMP (I) (COMM)/30/2023 [HDFC BANK LTD Vs MANISHANISH 0811452022 [anish_bhola17@yahoo.com 23-01-2023 20-01-2023
INALINI BHOLA(P),




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

RAM KISHAN

BHOLA(P),

OMP (I) (COMM)/31/2023 [HDFC BANK LTD Vs GIRIJAANISH 0811452022 [anish_bhola17@yahoo.com 23-01-2023 20-01-2023
IMAHESHWARI BHOLA(P),

CS (COMM)/147/2023 CAPITAL HIND FINANCE PVTGagan 09071915069 |na 23-01-2023 20-01-2023
LTD Vs VIKRAM SHARMA Wadhwa(P),

OMP (I) (COMM)/42/2023 [HDFC BANK LTD Vs MUKESHJANISH 0811452022 [anish_bhola17@yahoo.com 24-01-2023 23-01-2023
RANA BHOLA(P),

[Execution (Comm)/60/2023[THE BHARAT COOPERATIVEYOGESH 0599502050 [ykv6189@gmail.com 24-01-2023 23-01-2023
THRIFT AND CREDIT SOCIETY[VERMA(P),
LTD Vs SH SUDEER RAJPUT S/O
SURESH RAJPUT

CS (COMM)/165/2023 YS TRADING COMPANY VsRAKESH 0601194404 [rksharmas4@gmail.com 27-01-2023 25-01-2023
BROTHER ASSOCIATES KUMAR(P),

CS (COMM)/173/2023 ICICI BANK Vs AJAY KUMAR IVIKAS 0212036118 [vikaschopraadvocate@gmail.com [28-01-2023  [27-01-2023

CHOPRA (P),

OMP (I) (COMM)/61/2023 [HDFC BANK LTD VSANISH 0811452022 [anish_bhola17@yahoo.com 31-01-2023 130-01-2023
KAMLENDRER SINGHBHOLA(P),
CHAUHAN

OMP (I) (COMM)/60/2023 HDFC BANK LTD Vs AJAYANISH 0811452022 [anish_bhola17@yahoo.com 31-01-2023 30-01-2023
SINGH BHOLA(P),

OMP (I) (COMM)/58/2023 [HDFC BANK LTD Vs DEO NATHANISH 0811452022 [anish_bhola17@yahoo.com 31-01-2023 30-01-2023
RAT BHOLA(P),

OMP (I) (COMM)/54/2023 [HDFC BANK LTD Vs SATPALIANISH 0811452022 [anish_bhola17@yahoo.com 31-01-2023 30-01-2023




District

Case No.

OMP (I) (COMM)/53/2023

Petitioner Name VS Respondent
Name

HDFC BANK LTD Vs RAJ KUMAR|
KUMAR

Advocate

ANISH
BHOLA(P),

Advocate
Nobile
Number

0811452022

Advocate email id

anish_bhola17@yahoo.com

Date
Registration

31-01-2023

ofDate of e-filing

30-01-2023

OMP (I) (COMM)/55/2023

HDFC BANK LTD Vs SANJAY]
VERMA

ANISH
BHOLA(P),

0811452022

anish_bhola17@yahoo.com

31-01-2023

30-01-2023

OMP (I) (COMM)/56/2023

HDFC BANK LTD Vs SATENDER|
KUMAR MUKHIYA

ANISH
BHOLA(P),

0811452022

anish_bhola17@yahoo.com

31-01-2023

30-01-2023

OMP (I) (COMM)/59/2023

DCB BANK LTD Vs ROSHAN LAL

ANISH
BHOLA(P),

0811452022

anish_bhola17@yahoo.com

31-01-2023

30-01-2023

OMP (I) (COMM)/52/2023

HDFC BANK LTD Vs JITENDRA
KUMAR SINGH

ANISH
BHOLA(P),

0811452022

anish_bhola17@yahoo.com

131-01-2023

30-01-2023

IMS.
IDISTRICT

ILLA RAWAT,

JUDGE,

ICOMMERCIAL

ICOURT-03

CENTRAL

CS(COMM) 10/2023

PUNJAB AND SINDH BANK V/S
INAZIM AHMED, PROP.
IM/S FATIMA TOOLS

SH. GAURAV

0953226302

prakash.gauravo1@gmail.com

02.01.2023

130.12.2022

CS(COMM) 11/2023

PARDEEP KUMAR PROP. OR
IMANGALAM AGENCIES V/S
BIMLA DEVI W/O SHRI HIRA
LAL

SH. SUDESH|
KUMAR

9355033033

sfbdk33@gmail.com

02.01.2023

24.12.2022

CS(COMM) 12/2023

ESCON INTERNATIONAL
PRIVATE LIMITED V/S GAURAV|
TRANS

ENGINEERS PRIVATE LIMITED

SH. MANISH
SINGHAL

0811520112

adv.manishsinghal@gmail.com

02.01.2023

131.12.2022

CS(COMM) 13/2023

LUMEX GENUINE SPARES PVT,
LTD. V/S KOTINI BIKI PATRO

SH. AJAY|
IMALVIYA

0868112556

ajaymalviyalaw@yahoo.com

02.01.2023

31.12.2022

CS(COMM) 29/2023

ICICI BANK LTD. V/S NAWAB|
SHAH

SH. DEEPAK
KAUSHIK

0818030800

induslegalia@gmail.com

03.01.2023

02.01.2023




District

Case No.

OMP(I)(COMM) 9/2023

Petitioner Name VS Respondent
Name

AAKASH EDUCATIONAL
SERVICES LIMITED V/S DOKKU]|
DIVAKAR

Advocate

SH.
BHASKAR
KUMAR
SHUKLA

Advocate
Nobile
Number

8512052601

Date
Registration

Advocate email id

bhaskar@trulegal.co.in 03.01.2023

ofDate of e-filing

02.01.2023

CS(COMM) 39/2023

iCICI BANK LTD. V/S
TRANZLEASE HOLDING INDIA|
PVT. LTD.

IMS. CHETNA|
BHALLA

0818280772

punitbhalla@gmail.com 04.01.2023

03.01.2023

IMISC. DJ/ 9/2023

VISHANJI DEVDA V/S SBI
ICARDS AND PAYMENT]
SERVICES LTD.

IMS.
PRIYANKA
RANI

0911445648

adv.priyankarani@gmail.com 05.01.2023

04.01.2023

CS(COMM) 44/2023

M/S MANSA RAAM AGRO
PACKAGING V/S

M/S SHRIGANESH KIRANA PVT,
LTD.

SH. JATIN

9953283177

jka.legal@gmail.com 05.01.2023

04.01.2023

OMP(I)(COMM) 10/2023

AAKASH EDUCATIONAL|
SERVICES LIMITED V/S K
IMOHINI

SH.
BHASKAR
KUMAR
SHUKLA

8512052601

bhaskar@trulegal.co.in 05.01.2023

04.01.2023

CS(COMM) 51/2023

ORIENT BLACKSWAN PVT. LTD.
V/S PUSHP LATA SHARMA

IMS.
IMANISHA
SINGH

0811941496

manishasingh2501@yahoo.com [07.01.2023

06.01.2023

IMISC. DJ/ 19/2023

HARJEET KAUR V/S DAVINDER
ANAND

SH.
IMAHINDER
KUMAR

N/A

n/a 07.01.2023

06.01.2023

CS(COMM) 57/2023

ICICI BANK LTD. V/S KUBER
ENTERPRISES

IMS. CHETNA|
BHALLA

0818280772

punitbhalla@gmail.com 09.01.2023

07.01.2023

CS(COMM) 69/2023

ICICI BANK LTD. V/S SHREE
RAMA KRISHNA CARRYING
ICORN
DELHI

SH.
SHAILENDR
A BABBAR

0810076766

babbarandassociatesicici@gmail.
com

11.01.2023

10.01.2023

CS(COMM) 70/2023

ICICI BANK LTD. V/S
SPEEDMAN SERIVES AND ANR.

SH.
SHAILENDR
A BABBAR

0810076766

babbarandassociatesicici@gmail.
com

11.01.2023

10.01.2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS(COMM) 87/2023 STATE BANK OF INDIA V/SSH.GAURAV|9953226302 [prakash.gauravoi@gmail.com [12.01.2023 11.01.2023
VINAY KUMAR
IEXECUTION (COMM) ICICI BANK LTD. V/S MAHESHMS. SUNITA{9871040589 [indolexlaw@gmail.com 12.01.2023 11.01.2023
29/2023 KUMAR SINGH
[EXECUTION (COMM) HDFC BANK LTD. V/S CHIRAGMS. KUSUMIi9599624216 [ashim.bhatt.7@gmail.com 13.01.2023 12.01.2023
31/2023 GUPTA BHATT
OMP(I)(COMM) 15/2023 |AAKASH EDUCATIONALJSH. 8512052601 [bhaskar@trulegal.co.in 13.01.2023 12.01.2023
SERVICES LIMITED V/SBBHASKAR
BEERAKA DEVI KUMAR
PRASAD SHUKLA
CS(COMM) 89/2023 IM/S INTELLIGENT HOMEWARESH. ARJUN|9536999979 [adv.arjunahlawat@gmail.com 13.01.2023 12.01.2023
V/S M/S ALL ROUNDERSINGH
[FACTORY
CS(COMM) 91/2023 ICICI BANK LTD. V/S RISHI RAJ |[SH.  VIKAS9212036118 [vikaschopraadvocate@gmail.com [13.01.2023 12.01.2023
CHOPRA
CS(COMM) 92/2023 ICICI BANK LTD. V/S SAHILSH. VIKAS/9212036118 [vikaschopraadvocate@gmail.com [13.01.2023 12.01.2023
IARORA CHOPRA
IEXECUTION (COMM) HDB FINANCIAL SERVICES LTD.SH. 0999925860 |deepak@sondhipartners.com 16.01.2023 13.01.2023
37/2023 V/S KUSHALTA DEEPANKUR|
SONDHI
ICS(COMM) 107/2023 ICICI BANK LTD. V/S MANOJSH. MANISH|9213905829 [manish@klfindia.com 16.01.2023 13.01.2023
KUMAR JAIN KUMAR
[DEWAN
[EXECUTION (COMM) HDB FINANCIAL SERVICES LTD.SH. 00909925860 |deepak@sondhipartners.com 16.01.2023 13.01.2023
36/2023 V/S VISHAL NAND KISHORE [DEEPANKUR|
ISONDHI




District

Case No.

Petitioner Name VS Respondent
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Advocate

Advocate
Nobile
Number

Advocate email id
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Registration

ofDate of e-filing

CS(COMM) 109/2023 STATE BANK OF INDIA V/SSH. GAURAV|9953226302 |prakash.gauravoi@gmail.com [17.01.2023 16.01.2023
DHRAMWATI DECEASED

CS(COMM) 117/2023 ICICI BANK LTD. V/S ARJUNSH. RAJEEV|9810021846 [sagarandsagarlawoffice@live.com|18.01.2023 17.01.2023
PRASAD PANTHI SAGAR

CS(COMM) 127/2023 BHERU SINGH V/S PRABHAT|SH. NEERAJ|9891800100 [advocateneerajgogia@gmail.com [18.01.2023 17.01.2023
SINGH GOGIA

ICS(COMM) 128/2023 ICICI BANK LTD. V/S FLIGHTISH. MANISH|9213905829 [manish@klfindia.com 18.01.2023 17.01.2023
ICENTER TRAVELS PVT. LTD. KUMAR

DEWAN

[EXECUTION (COMM) PAPPU SETH V/S MUNICIPALSH. VIKASHI9810566116 [advocatevikassharma@gmail.comf18.01.2023 17.01.2023

19/2023 ICORPORATION OF DELHI SHARMA

CS(COMM) 124/2023 ORIENT LINKS PVT. LTD. V/SSH. 0810493325 [advmcsharma2010@gmail.com [19.01.2023 18.01.2023
SHRI PRADEEP GUPTA, PROP,MAHESH
OF CHAND
RENU ENTERPRISES SHARMA

CS(COMM) 125/2023 ICICI BANK LTD. V/S SURINDER|SH.  VIKAS|9212036118 [vikaschopraadvocate@gmail.com [19.01.2023 18.01.2023
KAUR CHOPRA

CS(COMM) 126/2023 ICICI BANK LTD. V/S MANOJISH. VIKAS9212036118 [vikaschopraadvocate@gmail.com [19.01.2023 18.01.2023
KUMAR CHOPRA

OMP(I)(COMM) 23/2023 [IDFC FIRST BANK LTD. V/SSH. MAYANK9873347330 [mayank mahajanos@yahoo.com [19.01.2023 18.01.2023
ISUNIL SINGH IMAHAJAN

CS(COMM) 138/2023 ICICI BANK LTD. V/S MANGESH. 0810076766 |babbarandassociatesicici@gmail. [20.01.2023 19.01.2023
RAM & ANR. SHAILENDR com

IA BABBAR




District

Case No.

Petitioner Name VS Respondent
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Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

IEXECUTION (COMM) IVIJAY AGGARWAL AND CO. V/S|SH. 0811224835 [navmeetgoyaladv.@gmail.com  [21.01.2023 20.01.2023
53/2023 RISABH SYNTHETIC INAVMEET
GOYAL
CS(COMM) 149/2023 ICAPITAL HIND FINANCE PVT.SH. VIJAY K/(9873403435 [n/a 23.01.2023 21.01.2023
LTD. V/S MUSARAT KHAN SEHGAL
OMP(I)(COMM) 35/2023 [HDFC BANK LTD. V/S HARISH. ANISH[9811452022 [anish_bhola17@yahoo,com 23.01.2023 21.01.2023
KISHAN BHOLA
OMP(I)(COMM) 36/2023 [HDFC BANK LTD. V/S JAVED|SH. ANISH|9811452022 [anish_bhola1y@yahoo,com 23.01.2023 21.01.2023
KHAN BHOLA
CS(COMM) 154/2023 ICICI BANK LTD. V/S RAHULMS. CHETNA9818280772 [punitbhalla@gmail.com 24.01.2023 23.01.2023
SINGH BHALLA
CS(COMM) 155/2023 ICICI BANK LTD. V/S MANJEET|SH. 0818198899 |marwah.advocate@gmail.com  [24.01.2023 23.01.2023
IGAHLOT [PRANJAL
IMARWAH
CS(COMM) 156/2023 ICICI BANK LTD. V/S AFZAL SH. 0818198899 |[marwah.advocate@gmail.com  [24.01.2023 23.01.2023
[PRANJAL
IMARWAH
OMP(I)(COMM) 44/2023 [TATA  CAPITAL FINANCIALSH. S.PJ9953455007 |sprana2013.sr@gmail.com 24.01.2023 23.01.2023
SERVICES LTD. V/S SUBHASHRRANA
ICHAND
SHARMA
IEXECUTION (COMM) SBI CARDS AND PAYMENT|SH. W.R[9811225408 [w.r.khanadvocates@gmail.com [24.01.2023 23.01.2023
62/2023 SERVICES LIMITED V/S DALBIRKHAN
SINGH
OMP(I)(COMM) 45/2023 [HDFC BANK LTD. V/SSH. ANISH|9811452022 [anish_bhola17@yahoo,com 25.01.2023 24.01.2023
IMITHLESH KUMAR PANDEY BHOLA
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Advocate
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Advocate email id
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OMP(COMM) 12/2023 IM/S S.S. ENTERPRISES V/S|SH. ATUL9811333939 [r.a.g.chambers@gmail.com 25.01.2023 24.01.2023
IMAHINDRA & MAHINDRAKHARBAND
FINANCIAL A
SERVICES
IEXECUTION (COMM) ICICI BANK LTD. V/S AJIT|SH. 087104589  [indolexlaw@gmail.com 25.01.2023 24.01.2023
67/2023 SINGH IAMRENDER
KUMAR
CS(COMM) 169/2023 ICICI BANK LTD. V/S DEEPAK|SH. VIKAS9212036118 [vikaschopraadvocate@gmail.com [27.01.2023 25.01.2023
KUMAR CHOPRA
CS(COMM) 175/2023 ICICI BANK LTD. V/S GULABSH. VIKAS9212036118 [vikaschopraadvocate@gmail.com [28.01.2023 27.01.2023
SINGH CHOPRA
CS(COMM) 176/2023 ICICI BANK LTD. V/S PRIYANKAISH.  VIKAS9212036118 [vikaschopraadvocate@gmail.com [28.01.2023 27.01.2023
SHARMA CHOPRA
OMP(I)(COMM) 46/2023 [DCB BANK LTD. V/S ROSHAN|SH. ANISH|9811452022 [anish_bhola17@yahoo,com 28.01.2023 27.01.2023
LAL BHOLA
CS(COMM) 193/2023 PUNJAB NATIONAL BANK V/SISH. ANIL9868213110 [anilsinghandcompany@gmail.co [30.01.2023 28.01.2023
IAMAN SUHAG KUMAR m
SINGH
CS(COMM) 194/2023 PUNJAB NATIONAL BANK V/SSH. ANILj9868213110 [anilsinghandcompany@gmail.co [30.01.2023 28.01.2023
RAHUL KUMAR KUMAR m
SINGH
CS(COMM) 195/2023 ICICI BANK LTD. V/S PANKAJ|SH. VIKAS9212036118 [vikaschopraadvocate@gmail.com [30.01.2023 28.01.2023
ISAINI CHOPRA
[EXECUTION (COMM) INEERAJ GROVER V/SSH. MOHIT733003383 |mohitarora@gmail.com 130.01.2023 28.01.2023
71/2023 PARAMOUNT PREMIER PVT|ARORA
LTD.
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CS(COMM) 199/2023 ICICI BANK LTD. V/S|SH. 0818198899 |marwah.advocate@gmail.com  |31.01.2023 30.01.2023
INIZAMUDDIN & ANR. [PRANJAL
IMARWAH
OMP(I)(COMM) 62/2023 [HDFC BANK LTD. V/S LIYAKAT|SH. ANISH|9811452022 [anish_bhola17@yahoo,com 31.01.2023 30.01.2023
KHAN BHOLA
OMP(I)(COMM) 63/2023 [HDFC BANK LTD. V/SSH. ANISH|9811452022 [anish_bhola17@yahoo,com 31.01.2023 30.01.2023
SURINDER SINGH NEGI BHOLA
OMP(I)(COMM) 64/2023 [HDFC BANK LTD. V/S AJAY|SH. ANISH|9811452022 [anish_bhola1y@yahoo,com 31.01.2023 30.01.2023
HANSPAL BHOLA
OMP(I)(COMM) 65/2023 [HDFC BANK LTD. V/SSH. ANISH|9811452022 [anish_bhola1y@yahoo,com 31.01.2023 30.01.2023
BHUPENDER SINGH BHOLA
OMP(I)(COMM) 66/2023 [HDFC BANK LTD. V/S PRAKASH|SH. ANISH|9811452022 [anish_bhola17@yahoo,com 31.01.2023 30.01.2023
SHARMA BHOLA
OMP(I)(COMM) 67/2023 [HDFC BANK LTD. V/S BHUSHAN|SH. ANISH|9811452022 [|anish_bhola17@yahoo,com 31.01.2023 30.01.2023
KUMAR BHOLA
IMS NISHA SAXENA,CENTRAL |[CS (COMM) 1/2023 ICICI BANK LIMITED VS. DEEPAVVIKAS 0212036118  [viksaschopraadvocate@gmail.co 02.01.2023 23.12.2022
IDISTRICT JUDGE, INISCHAL CHOPRA m
ICOMMERCIAL
ICOURT-04
CS (COMM) 2/2023 ICICI BANK LIMITED VS. UBAID|VIKAS 0212036118  [viksaschopraadvocate@gmail.co [02.01.2023 23.12.2022
AHMAD CHOPRA m
CS (COMM) 3/2023 ICICI BANK LIMITED VS. UBAID|VIKAS 0212036118  [viksaschopraadvocate@gmail.co 02.01.2023 23.12.2022
AHMAD CHOPRA m
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PARTNERS

CS (COMM)-19/2023 ANUJ KANSAL VS. R.N. RICESH. SATISH|9899545623 [satishadvog@gmail.com 02.01.2023 31.12.2022
IMILL AND ORS. KUMAR

CS (COMM)-25/2023 PUNJAB NATIONAL BANK VS|AJAY KRi9999459988 |na 02.01.2023 23.12.2022
RAVINDER SOLANKI & ORS TYAGI

ICS (COMM)-36/2023 ICICI BANK LTD. VS. RISHABMS. CHETNA|9810080772 [punitbhala@aol.com 04.01.2022 23-12-2022
AGGARWAL BHALLA

CS(COMM)-37/2023 ICICI BANK LTD. VS. ARVINDMS. CHETNAj9810080772 [punitbhala@aol.com 04.01.2022 22-12-2022
BAJAJ BHALLA

CS (COMM)-38/2023 ICICI BANK LTD. VS. RAHULMS. CHETNAI9810080772 [punitbhala@aol.com 04.01.2022 22-12-2022
TIWARI BHALLA

OMP (COMM)-4/2023 BANSIDHAR MOTWANI AND|SH. 0868882000 [|advocate 04.01.2022 22-12-2022
Anr. VS. M/S G.E. MONEYBHISHAM bhisamsingh@gmail.com
FINANCE SERVICES PVT. LTD. [SINGH

CS (COMM)-45/2023 ICICI BANK LIMITED VS/SATISH 0213905829 |manish@klfindia.com 06.01.2023 15.12.2022
IMANOJ KUMAR KUMAR

OMP (COMM)-5/2023 SURESH G. THADANI VS. SBIANANT 8585929267 [chambers.anantgupta@gmail.co [07.01.2023 15.12.2022
ICARDS & PAYMENT SERVICESGUPTA m
LIMITED

[EX (COMM) 7/2023 HDB VS PAWAN KUMAR & ANR [SNDHI &19999925860 |deepakur@sondhipartners.com [07.01.2023 15.12.2022

PARTNERS
[EX (COMM) 8/2023 HDB VS. HARI OM SNDHI &19999925860 [deepakur@sondhipartners.com [07.01.2023 15.12.2022




District Case No.

[EX (COMM) 5/2023

Petitioner Name VS Respondent
Name

HDFC BANK LIMITED VS. SYED
SHOAIB HUSSAIN SABRIA

Advocate

AMITA
KUMARI

Advocate
Nobile
Number

0311851166

Advocate email id

gurmeet@gbalawoffices.com

Date
Registration

07.01.2023

ofDate of e-filing

15.12.2022

CS (COMM)-52/2023

SIDDHARTH KHANDELWAL
PROPRIETOR OF M/S RPML
ONLINE RETAIL VS CHINMOY]|
KUMAR SAHOO & ORS

DHARMEND
RA KUMAR
'YADAV

0650508945

advdk.yadavyg@gmail.com

07.01.2023

15.12.2023

IEX (COMM) 10/2023

IM/S SONU VALVES PVT LTD VS,
ATIRTECH AIRCONDITIONERS

SHRAY
KAUSHAL

0899893689

adv.shraykaushal @gmail.co,

07.01.2023

04.01.2023

CS (COMM)-54/2023

IM/S JAGATJI INDUSTRIES PVT]
LTD VS. M/S G. K TRADING

DARSHAN
PALIWAL

0953288797

paliwaldarshan.21@rediffmail.co
m

07.01.2023

04.01.2023

CS (COMM)-67/2023

ICICI BANK LIMITED VS,
SANDEEP AGGARWAL

SATISH
KUMAR

0213905829

mansh@Xklfindia.com

10.01.2023

31.12.2022

CS (COMM)-66/2023

ICICI BANK LIMITED VS.
PARMOD SHARMA

SATISH
KUMAR

0213905829

mansh@Xklfindia.com

10.01.2023

31.12.2022

CS (COMM)-64/2023

STATE BANK OF INDIA VS. MR.
SUMIT GUPTA

A.K.ROUT

9999132159

akroutadvocate@gmailcom

10.01.2023

31.12.2022

CS (COMM)-68/2023

AJAY PIPE CO. V/S APACE
BUILDERS AND CONTRACTORS
PVT. LTD

SHWETA
GARG

0818274143

na

10.01.2023

09.01.2023

CS (COMM)-80/2023

ICICI BANK LIMITED VS. RAJ|
KUMAR SHARMA

DEEPAK
KAUSHIK

0818030800

induslegalia@gmail.com

12.01.2022

31.12.2022

CS (COMM)-81/2023

PUNJAB NATIONAL BANK VS,
IM/S SHRI PYAREJI
ALLUMINIUM AND  GLASS
WORKS AND OTHERS

AJAY
TYAGI

KR

0999459966

12.01.2023

03.01.2023




District  Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

ICS(COMM)84/2023 ICICI BANK LIMITED VS|DEEPAK 0818030800 [induslegalia@gmail.com 12.01.2022 31.12.2022
IVIKASH KUMAR KAUSHIK
[EX (COMM) 26/2023 ICICI BANK LIMITED VS, [SUNITA 08714040589 [indolexclaw@gmail.com 12.01.2022 31.12.2022
RAJENDRA SINGH
IEX (COMM) 25/2023 ICICI BANK LIMITED VS. VIKASSUNITA 08714040589 [indolexclaw@gmail.com 12.01.2022 31.12.2022
KUMAR SINGH
EX (COMM) 27/2023 ICICI BANK LIMITED VS. SOHIT [SUNITA 08714040589 [indolexclaw@gmail.com 12.01.2022 31.12.2022
SINGH
CS (COMM)-85/2023 ICICI BANK LIMITED VS. ANIL. |[DEEPAK 0818030800 [induslegalia@gmail.com 12.01.2022 31.12.2022
[KAUSHIK
[EX (COMM) 30/2023 KARUR VYSYA BANK LIMITEDASHOK 0810019614 |bahl.associates1995@gmail.com [12.01.2022 07.01.2023
VS. M/S NEW FINLEY WATERS |[KUMAR
BAHL
CS (COMM)-90/2023 IM/S R.S ALLOY VS. M/S C ZONEDURGESH [9811217093 [adv.amit85@gmail.com 13.01.2023 23.12.2023
ENGINEERING SOLUTION GUPTA
ICS (COMM)-88/2023 IM/S R.S ALLOY VS. M/S VIRATIDURGESH (9811217093 [adv.amit85@gmail.com 13.01.2023 23.12.2023
IALLOYS PVT LTD GUPTA
CS (COMM)-93/2023 TCI  FREIGHT TRANSPORTIKHAITAN (9873603928 |na 13.01.2023 23.12.2023
CORPORATION OF INDIA|
LIMITED VS KOTSON'S PRIVATE
LIMITED & ORS
CS (COMM)-103/2023 ICICI BANK LIMITED VS. DHAN|VIKAS 0212036118  |viksaschopraadvocate@gmail.co [16.01.2023 12.01.2023
PAL SINGH CHOPRA m
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ICS (COMM)-106/2023 LAXMI PUBLICATIONS PVT LTDRRAKESH 0582959560 [rakeshk1987@yahoo.com 16.01.2023 31.12.2022
IVS. SHAILENDRA CHANDNA KUMAR
CS (COMM)-111/2023 R.K. MANCHANDA VS. ROOTSSUNIL 0810901129 [advocatesunilgoyal @gmail.com [18.01.2023 07.12.2022
ICOLLING SYSTEMS PVT LTD GOYAL
CS (COMM)-112/2023 K.B. BANSAL VS. M.C.D & ANR [SATYENDER 9811161525 |sksingh16@gmail.com 18.01.2023 13.01.2023
KUMAR
SINGH
OMP (I) (COMM)-21/2023 [HDFC BANK LIMITED VS|NAVDEEP (9811311360 |advnavdeep1963@yahoo.com 19.01.2023 28.12.2022
PUNEET SABHARWAL SINGH
OMP (I) (COMM)-20/2023 [HDFC BANK LIMITED VS. HARINAVDEEP (9811311360 |advnavdeep1963@yahoo.com 19.01.2023 28.12.2022
RAV SINGH
OMP (I) (COMM)-22/2023 [HDFC BANK LIMITED VS. ARUNNAVDEEP (9811311360 |advnavdeep1963@yahoo.com 19.01.2023 28.12.2022
[HARSH NIRVAN SINGH
OMP (I) (COMM)-25/2023 |AAKASH EDUCATIONALBHASKAR  [8512052601 |bhaskar@trulegal.com 20.01.2023 12.01.2023
SERVICES LTD VS. MR. RAJATIKUMAR
GOYAL
ICS (COMM)-137/2023 ICICI BANK LIMITED VS|VIKAS 0212036118  [vikaschopraadvocate@gmail.com [20.01.2023 18.01.2023
VARUN TYAGI CHOPRA
CS (COMM)-136/2023 ICICI BANK LIMITED VS.|VIKAS 0212036118  [vikaschopraadvocate@gmail.com [20.01.2023 18.01.2023
BHARAT BHUSHAN CHOPRA
CS (COMM)-135/2023 ICICI BANK LIMITED VS. SONU [VIKAS 0212036118  [vikaschopraadvocate@gmail.com [20.01.2023 18.01.2023
CHOPRA




District

Case No.

CS (COMM)-132/2023

Petitioner Name VS Respondent
Name

ICICI BANK LIMITED VS. RAJAN]|
KUMAR JHA

Advocate

IVIKAS
CHOPRA

Advocate
Nobile
Number

0212036118

Advocate email id

vikaschopraadvocate@gmail.com

Date
Registration

20.01.2023

ofDate of e-filing

18.01.2023

OMP (I) (COMM)-26/2023

AAKASH EDUCATIONAL
SERVICES LTD VS. MR,
RAMACHANDRA PRASAD POLA

BHASKAR
KUMAR

8512052601

bhaskar@trulegal.com

20.01.2023

12.01.2023

OMP (I) (COMM)-41/2023

TATA  CAPITAL
SERVICES  LTD
ICONSTRUCTIONS

FINANCIAL
VS. SK

VIKAS
SHARMA

0812120567

sharmavikas407@gmail.com

23.01.2023

22.01.2023

[EX (COMM) 58/2023

ICICI BANK LIMITED VS.
HANISH AGGARWAL

AMRENDRA
KUMAR

0871040589

indolexclaw@gmail.com

23.01.2023

19.01.2023

[EX (COMM) 59/2023

ICICI BANK
VS.RANDHIR SINGH

LIMITED

AMRENDRA
KUMAR

0871040589

indolexclaw@gmail.com

23.01.2023

19.01.2023

CS (COMM)-153/2023

ICICI BANK LIMITED VS.
SANDESH ENTERPRISES PVT,
LTD

BABBAR &
IASSOCIATES

9899585301

babbarandassociatesicicigmail.co
m

24.01.2023

10.01.2023

[EX (COMM) 61/2023

ICICI BANK LIMITED VS,
YASHPAL SINGH

CHARANJEE
T SINGH

9540197757

cjsnjuris@gmail.com

24.01.2023

21.01.2023

OMP (COMM)-10/2023

UMA KANT MISHRA V/S SBI
ICARDS AND PAYMENTS
SERVICE LTD & ANR

SAURAG
KUMAR

0871595014

ukumisharma@gmail.com

24.01.2023

23.01.2023

CS (COMM)-160/2023

M/S JM JAIN LLP VS. RANBIR
SINGH & ANR

ANAND
PRAKASH

0310511420

prakash.law@gmail.com

25.01.2023

17.01.2023

[EX (COMM) 64/2023

SH. SHYAM SUNDER PROP OHF
IM/S R.S .TEXTILE V/S M/S JAIN|
HOSIERY INDUSTRIES & ORS

KAPIL
YADAV

0811370721

legumperitum@gmail.com

25.01.2023

23.01.2023
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CS (COMM)-161/2023 PUNJAB & SINDH BANK VS 0953226302 |prakash.gauavoi@gmail.com 25.01.2023 31.12.2023
RAJANI PROPRIETOR M/S
BHUSHAN JEANS

[EX (COMM) 66/2023 DINESH KUMAR VS INTEKHAVIMANISH 0213905829 |manish@Kklfindia.com 25.01.2023 09.01.2023
ALI DEWAN

CS (COMM)-162/2023 PUMA SE VS. ASHOK KUMAR  |[SHASHI P9891584230 [sojha@rnaip..com 25.01.2023 22.01.2023

OJHA

CS (COMM)-163/2023 PRACHI INDIA PVT LTD VS[D.R.JAIN [9871059347 |djain5257@gmail.com 25.01.2023 19.01.2023
IANKIT MISHRA

CS (COMM)-171/2023 ICICI BANK LIMITED VS|VIKAS 0212036118  |vikaschopraadvocate@gmail.com [28.01.2023 25.01.2023
PAWAN KUMAR CHOPRA

CS (COMM)-181/2023 ICICI BANK LIMITED VS|VIKAS 0212036118  [vikaschopraadvocate@gmail.com [30.01.2023 27.01.2023
KISHAN SINGH RAWAT CHOPRA

CS (COMM)-182/2023 ICICI BANK LIMITED VS|VIKAS 0212036118  [vikaschopraadvocate@gmail.com [30.01.2023 27.01.2023
IGAGAN PREET SINGH CHOPRA

ICS (COMM)-186/2023 ICICI BANK LIMITED VS. BLACKVIKAS 0212036118  [vikaschopraadvocate@gmail.com [30.01.2023 27.01.2023
IMOUNTAIN INTERNATIONALCHOPRA
PVT LTD

OMP (COMM)-15/2023 KAMAL PURI VS. SBI CARDSSH. MANOJ|9212010299 [advocatm.khatri@gmail.com 31.01.2023 30-01-2023
IAND PAYMENTS SERVICES LTDKHATRI
IAND Anr.

CS (COMM) 50/2023 IM/S MAHESH FOOTCARE VSPARAS 0810600656 |parasagarwaladv@gmail.com 06.01.2023 21.12.2022
IM/S BEST CHAPPAL STORESAGGARWAL
IAND 1 OTHERS




Advocate email id Date
Registration

Advocate
Nobile
Number

District Case No. Petitioner Name VS RespondentAdvocate

Name

ofDate of e-filing

SH. UMED SINGH|CENTRAL [CS COMM-20/2023 ICICI BANK LTD. V/S RAMAPRASHANT [NIL INot available 02.01.2023 02.01.2023
IGREWAL DISTRICT] SHANKAR KUMAR
JUDGE
(COMMERCIAL
ICOURT)-05 CS COMM-21/2023 IM/S BUDDY AIRPORT RETAILJVANDANA [NIL [Not available 02.01.2023  [02.01.2023
PVT. LTD. VS. HARI SHARAN|
IAND SONS
CS COMM-22/2023 IVIPIN KR. BANSAL V/S R N RICE[DHANANJAY|NIL INot available 02.01.2023 02.01.2023
IMILL KUMAR
SINGH
CS COMM-23/2023 ICICI BANK LTD. V/S ROHIT PRASHANT [NIL INot available 02.01.2023 02.01.2023
KUMAR
OMP COMM-01/2023 TARUN KUMAR V/S FIITJEEMEAHAK  |[NIL INot available 02.01.2023 02.01.2023
LIMITED TANWAR
OMP COMM-02/2023 ANIL KUMAR V/S SBI CARDSSHRAM VIRNIL Not available 02.01.2023 02.01.2023
IAND PAYMENT SERVICES PVT. |[VATS.
OMP-I-COMM-7/2023 HDFC BANK LTD V/S HABIBULSACHIN INTL INot available 02.01.2023 02.01.2023
RAHAMAN TOMAR
ICS COMM-40/2023 IM/S SHAILJA PAPERS LTD. V/SATUL RATHI|NIL INot available 04.01.2023 04.01.2023
RT PACKAGING LTD. ORS.
CS COMM-41/2023 ICICI BANK LTD. V/SCHETNA INTL INot available 04.01.2023 04.01.2023
TRANZLEASE HOLIDINGSBHALLA
INDIA PVT. LTD.
CS COMM-43/2023 ICICI BANK LTD. V/S M/S DISHADAVINDER [NIL INot available 05.01.2023 05.01.2023
LAKSHYA ENTERPRISES PAL KAUR




District  Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

[EX. COMM-4/2023 HARJEET SHAH SINGH V/S INIL INot available 05.01.2023 05.01.2023
IMUNICIPAL CORPORATION OHR
DELHI

[EX. COMM-06/2023 HDFC BANK LTD. V/S NAWALIAMITA INTL INot available 06.01.2023 06.01.2023
KUMAR YADAV [KUMARI

ICS COMM-59/2023 RAMANAND MAHTO V/SISANJAY INTL INot available 10.01.2023 10.01.2023
ANANYA CONSTRUCTION ANDBANSAL
ANR.

CS COMM-60/2023 PADAM PRABHU INDUSTRIESRAVI DRALL NIL INot available 10.01.2023 10.01.2023
V/S BVG INDIA PVT.

IEX. COMM-18/2023 DHANLAXMI BANK LTD. V/SVIPIN INTL INot available 11.01.2023 11.01.2023
SHRI SAKTHIVEL V PILLAI

[EX. COMM-20/2023 IMINDA INDUSTRIES PTD. V/SIUMANG INIL Not available 11.01.2023 11.01.2023
BRIGHTO AUTO LTD. VERMA

[EX. COMM-21/2023 ICICI BANK LTD. V/SISUNITA INTL INot available 11.01.2023 11.02.2023
SUDHANKAR JHA SINGH

IEX. COMM-22/2023 ICICI BANK LTD. V/S KAPILSUNITA INTL INot available 11.01.2023 11.01.2023
BHATI SINGH

CS COMM-77/2023 ICICI BANK LTD. V/S SWISSSHAILENDR [NIL INot available 11.01.2023 11.01.2023
FLYFOT INFOSYS A BABBAR

CS COMM-78/2023 ICICI BANK LTD. V/S SILKISHAILENDR [NIL INot available 11.01.2023 11.01.2023
ROUTE HOLIDAYS A BABBAR




District  Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

CS COMM-79/2023 ICICI BANK LTD. V/S DEEPAKIPRASHANT [NIL INot available 11.01.2023 11.01.2023
KUMAR YADAV KR

CS COMM-85/2023 STATE BANK OF INDIA V/SGAURAV INTL INot available 12.01.2023 12.01.2023
ALKA

IEX COMM-28/2023 ICICI BANNK LTD. V/S KAPILSUNITA INTL INot available 12.01.2023 12.01.2023
SHARMA SINGH

OMP(I) COMM-14/2023 IAAKASH EDUCATINAL SERVICEVIDUR INTL INot available 13.01.2023 13.01.2023
LTD. V/S MR. VIJAY KUMAR SIKKA

OMP COMM-9/2023 AMIT ANAND V/S HDFC BANK [VIKRAM INIL INot available 13.01.2023 13.01.203

SINGH

[EX COMM-35/2023 HDB FINANCIAL SERVICES LTD.DEEPANKURINIL Not available 16.01.2023 16.01.2023
V/S RAKESH KUMAR KHARI ISONDHI

CS COMM-105/2023 ICICI BANK LTD. V/S RITTUMANISH KRJ|NIL INot available 16.01.2023 16.01.2023
SINGH DEWAN

ICS COMM-110/2023 'YES BANK LTD. V/SIVIKAS INTL INot available 17.01.2023 17.01.2023
SQUIREHOOD GARMENTS TOMAR

[EX. COMM-39/2023 TOYOTA FINANCIAL SERVICESRAHUL INTL INot available 17.01.2023 17.01.2023
INDIA LTD. V/S J PARSAD ANDBHARDWAJ
CO. PVT. LTD.

IMISC DJ-42/2023 LAL CHAND V/S M/S GAUVIT] INTL INot available 18.01.2023 17.101.2023
INNOVATIVE PROMOTE




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I)COMM-19/2023 IAAKASH EDUCATIONALIVIDUR INTL INot available 18.01.2023 18.01.2023
SERVICE LTD. V/S SUDHANSHUISIKKA
KUMAR

CS COMM-115/2023 ICORDVA LEARNINGMANISH INTL INot available 18.01.2023 18.01.2023
SOLUTIONS VS. SUNRISE BOOKIKUMAR
DISTRIBUTORS DEWAN

CS COMM-120/2023 ICICI BANK LTD. V/S SANJAY|SAGAR INTL INot available 19.01.2023 19.01.2023
KUMAR SINGH SHIVAM

[EX.COMM-47/2023 ICICI BANK LTD. V/S MIRZASAGAR INTL INot available 19.01.2023 19.01.2023
IAKKU BEG SHIVAM

CS COMM-121/2023 ICICI BANK LTD. V/SICHARANJEE [NIL INot available 19.01.2023 19.01.2023
JAHULHUK T SINGH

CS COMM-122/2023 ICICI BANK LTD. V/S RAJIVSAGAR INIL Not available 19.01.2023 19.01.2023
KUMAR SHIVAM

[EX. COMM-48/2023 ICICI BANK LTD. V/S GAURAV|ICHARANJEE |NIL INot available 19.01.2023 19.01.2023
SUBHASH JAIN T SINGH

CS COMM-123/2023 ICICI BANK LTD. V/S DEEPAK|SAGAR INTL INot available 19.01.2023 19.01.2023
DABAS SHIVAM

[EX COMM-50/2023 ICICI BAN LTD. V/S FARHANISUNITA INTL INot available 20.01.2023 20.01.2023
KHAN SINGH

CS COMM-139/2023 ICICI BANK LTD. V/S MUKESH[SAGAR INTL INot available 20.01.2023 20.01.2023
ARORA SHIVAM




District  Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

ICS COMM-140/2023 ICICI BANK LTD. V/S AMAR JITISAGAR INTL INot available 20.01.2023 20.01.2023
KAUR SHIVAM

CS COMM-141/2023 PRACHI INDIA PVT. LTD. V/SRAHUL KRJ|NIL INot available 20.01.2023 20.01.2023
A.K.BHARGAVA VERMA

ICS COMM-145/20232 LAKEFOREST WINES PVT. LTDNAVEEN KR.NIL INot available 21.01.2023 21.01.2023
V/S MUMBAI CAFE & BAR PVT/TRIPATHI
LTD.

OMP(I) COMM-32/2023 IM/S TATA CAPITAL FINANCEVIKAS INTL INot available 23.01.2023 23.01.2022
SERVICE LTD. & ANR. V/SSHARMA
IGANPATI MINES

CS COMM-148/2023 SUNIL. KUMAR V/S MOHD.MUKESH INTL INot available 23.01.2023 23.01.2023
SHAKEEL KR.

IAGGARWAL

IMISC DJ-49/2023 IMANIK LAL RAUTH V/S KUMARJVIKAS INIL Not available 23.01.2023 23.01.2023
IMANGLAM SHARMA

OMP(I)COMM-33/2023 HDFC BANK LTD. V/S CAREANISH INTL INot available 23.01.2023 23.01.2023
IMEDI SYSTEM PRIVATEBHOLA
LIMITED

OMP(I) COMM-34/2023 HDFC BANK LTD. V/S GAURAVIANISH INIL INot available 23.01.2023 23.01.2023
SHARMA BHOLA

[EX. COMM-56/2023 IM/S RAMESH PAPER MART V/SMOHIT INTL INot available 23.01.2023 23.01.2023
IMOHD. SAMI IMONGA

[EX. COMM-57/2023 RAMESH PAPER MART V/SMOHIT INTL INot available 23.01.2023 23.01.2023
SHAKEEL AHMED IMONGA




District Case No.

Petitioner Name VS Respondent
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Advocate

Advocate

Nobile
Number

Advocate email id

Date ofDate of e-filing
Registration

ICS COMM-2638/2022 ICICI BANK LTD V/SNot available [NIL INot available 27.01.2023 27.01.2023
IMOHAMMAD SHABBIR

CS COMM- 185/2023 ICICI BANK LTD. V/S OVARISSATISH INTL INot available 28.01.2023 28.01.2023
IAGRI TECH LLP KUMAR

IEX. COMM-69/2023 ICANADIAN SPECIALTY VINYLSSUNNY INIL INot available 130.01.2023 130.01.2023
V/S RATIONAL  BUSINESSARORA
ICORPORATION

CS COMM- 185/2023 TRUPATI ELECTRICALS PVT. BHARATINIL INot available 130.01.2023 30.01.2023
LTD. V/S VENTURE INDIA BHUSHAN

OMP(I) COMM-51/2023 HDFC BANK LTD. V/S MOHD.ANISH INIL INot available 131.01.2023 131.01.2023
YASEEN BHOLA

OMP (I) COMMos7/2023 [HDFC BANK LTD. V/S SADDAMIANISH INIL Not available 131.01.2023 31.01.2023
HUSSAIN BHOLA

OMP COMM-14/2023 GAURAV KUMAR V/S M/SMOHD. INTL INot available 31.01.2023 31.01.2023
KOTAK MAHINDRA PRIME LTD/MAZHAT

SIDDIQUI

ICS COMM-196/2023 SANDEEP JAIN V/S MUNICIPALJSURAJ KRJ|NIL INot available 31.01.2023 31.01.2023
ICORPORATION OF DELHI JHA

CS COMM-197/2023 ICICI BANK LTD. V/S BLACKISAGAR INTL INot available 31.01.2023 31.01.2023
IMOUNTAIN INTERNATIONALISHIVAM
PVT. LTD.

CS COMM-198/2023 ICICI BANK LTD. V/S M/SMANISH KR|NIL INot available 31.01.2023 31.01.2023
IOVARTIS AGRI TECH LLP. DEWAN




SH. PARAMUJIT]
SINGH, DISTRICT]
JUDGE(COMMERCI

AL)-06, CENTRAL

District

CENTRAL

Case No.
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Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I) COMM 1/2023 IM/S BABAJI AUTO FINANCERITESH 0818951058 [riteshoberois8 @gmail.com 02.01.2023 21.12.2022
PVT. LTD. VS MOHD. SAKIB OBEROI

CS(COMM) 26/2023 ICICI BANK LTD. VS MUKESH|VIKAS 0212036118  |[vikaschopraadvocate@gmail.com |03.01.2023 23.12.2022
KUMAR DINKAR CHOPRA

ICS(COMM) 27/2023 IM/S ARK INFOSOLUTION PVT.RAJIV 0891695725 [rajivebakshi@gmail.com 03.01.2023 23.12.2022
LTD. VS M.V BAKSHI
IMUTHURAMALINGAM & ANR.

CS(COMM) 28/2023 IM/S MAHESH FOOTCARE VSPARAS 0810600656 |parasaggarwaladv@gmail.com  03.01.2023 21.12.2022
IM/S FASHION CHAPPAL IAGGARWAL

CS(COMM) 30/2023 V.A. DESIGN STUDIO PVT. LTD.GANDHI 0811221998  |[dhruv@gandhilegal.com 03.01.2023 31.12.2022
VS FRANCORP ADVISORS PVT.|LEGAL
LTD. & ORS.

CS(COMM) 35/2023 RAM GUPTA VS HARISHMD. SUHAIL [9871701758 |suhailadvocate@gmail.com 04.01.2023 28.11.2022
KUMAR

CS(COMM) 46/2023 ICICI BANK LTD. VS DEEPAKDEEPAK induslegalia@gmail.com 06.01.2023 02.01.2023
SHARMA [KAUSHIK

CS(COMM) 47/2023 ICANARA BANK VS RAM KUMARANUJ 0099490798 |advocateanujagarwal@yahoo.com|06.01.2023 31.12.2022
SHARMA IAGGARWAL

CS(COMM) 49/2023 ICICI BANK LTD. VS YASH PALJHEMANT 0899009971 [juris@hemantgupta.in 06.01.2023 26.12.2022
BAWEJA GUPTA

CS(COMM) 55/2023 STATE BANK OF INDIA VSSHALINI 0899408618 [shaliniadvocate@gmail.com 00.01.2023 31.12.2022
IGOVIND SWAROOP BHARDWAJ [UPADHYAY




District

Case No.

ICS(COMM) 56/2023

Petitioner Name VS Respondent
Name

STATE BANK OF INDIA VS
INABTEJ KUMAR

Advocate

SHALINI
UPADHYAY

Advocate
Nobile
Number

0899408618

Advocate email id

shaliniadvocate@gmail.com

Date
Registration

09.01.2023

ofDate of e-filing

131.12.2022

[Ex. (COMM) 11/2023

SBI CARDS VS
KHANNA

YOGESH

W.R. KHAN

0811225408

wrkhanassociates@gmail.com

09.01.2023

02.01.2023

[EX. (COMM) 12/2023

SBI CARDS VS BHUPENDER|
KUMAR

W.R. KHAN

0811225408

wrkhanassociates@gmail.com

09.01.2023

02.01.2023

CS(COMM) 61/2023

ICICI BANK LTD. VS MUKESH
SAXENA

CHETNA
BHALLA

0818280772

punitbhalla@gmail.com

10.01.2023

22.12.2022

CS(COMM) 62/2023

ICICI BANK LTD. VS RAHUL
TOMAR

CHETNA
BHALLA

0818280772

punitbhalla@gmail.com

10.01.2023

22.12.2022

ICS(COMM) 63/2023

ICICI BANK LTD. VS GULSHER
THEKEDAR TRADING PVT. LTD.

CHETNA
BHALLA

0818280772

punitbhalla@gmail.com

10.01.2023

23.12.2022

CS(COMM) 65/2023

IM/S BALWANT RAI & SONS VS
IM/S  LEGALEAGLES  ASSET]
RECOLUTION LLP & ORS.

J.K.A

0053283177

jka.legal@gmail.com

10.01.2023

09.01.2023

CS(COMM) 71/2023

IM/S HICON ENGINEERING CO.|
PVT. LTD. VS M/S GOPALA
THERMOPACKS INDIA PVT,
LTD.

CHIRAG
KHURANA

8587876969

advkhurana.chirag@gmail.com

11.01.2023

20.12.2022

[EX. (COMM) 24/2023

ICICI BANK LTD. VS JAUDDIN

SUNITA
SINGH

0871040589

indolexlaw@gmail.com

12.01.2023

10.01.2023

[EX. 9COMM) 32/2023

AMBIT FINVEST PRIVATE LTD.
VS SANJAY ENTERPRISES &
ORS.

BHASKAR
KUMAR
SHUKLA

0891820192

INot available

13.01.2023

17.12.2022




District  Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

ICS(COMM) 98/2023 ICICI BANK LTD. VS NITIN|VIKAS 0212036118

BHARGAVA CHOPRA

vikaschopraadvocate@gmail.com [13.01.2023 12.01.2023

[EX. (COMM) 42/2023 GULSHAN DHAWAN VSN.K. JAIN 9811109763 |girishgauradv@yahoo.com 17.01.2023 10.01.2023
SHABNAM BANO

CS(COMM) 116/2023 PNB VS M/S MIMA DESIGNKRISHAN |9910577700 |krishenkumar@gmail.com 18.01.2023 11.01.2023
STUDIO & ORS. KUMAR

[EX. (COMM) 43/2023 KOTAK MAHINDRA PRIME LTD.KUSHAL kushal. kumar@eruditelegal.asia [18.01.2023 31.12.2023
VS SHAKTI ENTERPRISES &KUMAR
IANR.

[EX.(COMM) 44/2023 IM/S APCON INDIA DELHI VS[SAPAN K|9871185412 18.01.2023 07.01.2023
INORTHERN RAILWAY IMISHRA

ICS(COMM) 129/2023 SANGEETA KEDIA VS SUNILSONAL 0810002285 [sinhasonalo609@gmail.com 19.01.2023 13.01.2023
KUMAR SHARMA SINHA

CS(COMM) 131/2023 ICICI BANK VS BRIJESH SINGH [VIKAS 0212036118  |[vikaschopraadvocate@gmail.com [19.01.2023 18.01.2023
CHOPRA

IEX.(COMM) 51/2023 IM/S ICICI BANK LTD. VS M/SDEEPAK 0818030800 ([induslegalia@gmail.com 20.01.2023 18.01.2023
FRIENDS STEEL TRADERS &KAUSHIK
ORS.

OMP(I) COMM 28/2023 IAAKASH EDUCATION SERVICEBHASKAR (8512052601 [bhaskar@trulegal.com 20.01.2023 12.01.2023
LTD. VS NAGOTHUKUMAR
SURENDERANATH SHUKLA
CHOWDHARY

OMP(I) COMM 39/2023 HDFC BANK LTD. VS UDAYNAVDEEP [9811311360 [advnavdeep1963@yahoo.com 23.01.2023 28.12.2022
SINGH SINGH




District

Case No.

OMP(I) COMM 38/2023

Petitioner Name VS RespondentAdvocate

Name

HDFC BANK LTD. VS SUNIL
KUMAR

INAVDEEP
SINGH

Advocate
Nobile
Number

0811311360

Advocate email id

advnavdeep1963@yahoo.com

Date

Registration

23.01.2023

ofDate of e-filing

28.12.2022

OMP(I) COMM 40/2023

HDFC BANK LTD.
SHARAWAT

VS MANOJINAVDEEP

SINGH

0811311360

advnavdeep1963@yahoo.com

23.01.2023

28.12.2022

OMP(I) COMM 43/2023

TATA  CAPITAL FINANCIAL
SERVICES LTD. VS PARAMHANS
ENTERPRISES & ORS.

VIKAS
SHARMA

08112025567

sharmavikas407@gmail.com

24.01.2023

23.01.2023

[EX.(COMM) 65/2023

SBI CARDS & PAYMENTS
SERVICES LTD. VS SURENDER
KUMAR

W.R. KHAN

0811225408

wrkhanassociates@gmail.com

25.01.2023

23.01.2023

CS(COMM) 166/2023

M/S DUGAR  MARKETING]
PRIVATE LIMITED VS RAMESH
PURI

AMIT
SHARMA

0891778104

INot available

27.01.2023

17.01.2023

ICS(COMM) 167/2023

IM/S PRATHAM TRADING CO. VS
IM/S DEEPALI ENTERPRISES

ANJALI
INEGI

0717818148

Not available

27.01.2023

25.01.2023

[EX. (COMM) 68/2023

INCUBIS CONSULTANTS
(INDIA) PVT. LTD. VS NEO|
DEVELOPERS PRIVATE LTD.

ABHINAV
SHARMA

0810382001

lawyeranjali@gmail.com

27.01.2023

25.01.2023

CS(COMM) 172/2023

CHARMING PRINTING &
GRAPHICS PVT. LTD. V§
RAVINDER GOYAL

HEMANT
GUPTA

0811085066

vakilhra@hotmail.com

28.01.2023

23.01.2023

CS(COMM) 183/2023

ICICI BANK LTD. VS JAIPAL
ANJNA

VIKAS
CHOPRA

0212036118

vikaschopraadvocate@gmail.com

30.01.2023

27.01.2023

CS(COMM) 184/2023

ICICI BANK LTD. VS EKTA|
KAUSHIK

IVIKAS
CHOPRA

0212036118

vikaschopraadvocate@gmail.com

30.01.2023

27.01.2023




District
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Advocate

Advocate
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Number

Advocate email id

Date

Registration

ofDate of e-filing

ICS(COMM) 187/2023 ICICI BANK LTD. VS DEEPAKI|VIKAS 0212036118  |[vikaschopraadvocate@gmail.com [30.01.2023 28.01.2023
CHOPRA CHOPRA
[EX. COMM 70/2023 RBL BANK LTD. VS SUBHASH|SACHIN 0811015335 |legal@katyalassociates.com 130.01.2023 31.12.2022
BROTHERS & ORS. KATYAL
CS(COMM) 190/2023 PUNJAB NATIONAL BANK VSANIL 0810288424 |anilsinghandcompany@gmail.co [30.01.2023 28.01.2023
KARAN SINGH MOTAN & ORS. [KUMAR m
SINGH
IMS. KAVERIICENTRAL (73/2023 ICANARA BANK VS VANADANA |VIPIN 0212036118 11-01-2023 11-01-2023
BAWEJA, DISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-07
vikaschopraadvocate@gmail.com
74/2023 ICICI BANK LTD VS IMRANNAZIA 0212036118 11-01-2023 11-01-2023
KHAN PARVEEN
vikaschopraadvocate@gmail.com
75/2023 ICICI BANK LTD VS AMITICHETNA 0899237692 11-01-2023 11-01-2023
KUMAR BHALLA
ushadoria@gmail.com
76/2023 ICB BILLION VS SHREE AMBEY |[VINAY 0212036118 11-01-2023 11-01-2023
SHANKAR
vikaschopraadvocate@gmail.com
[EX.19/2023 RAVI WADHWA VS BHARTI RITA 0899030570 11-01-2023 11-01-2023
SANGHAVI

ritasanghavi@gmail.com




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

100/2023 ICICI BANK LTD VS JAIDEEP SAGAR 0597896585 13-01-2023 13-01-2023
SHIVAM
shivamsagargg@gmail.com
101/2023 ICICI BANK LTD VS SUBHASH [|SAGAR 0597896585 13-01-2023 13-01-2023
SHIVAM
shivamsagargg@gmail.com
102/2023 ICICI BANK LTD VS SHANKARISAGAR 0597896585 13-01-2023 13-01-2023
SHARMA SHIVAM
shivamsagargg@gmail.com
114/2023 IM/S ORIENT LINKS VS AMITIMAHESH 0312555148 18-01-2023 18-01-2023
IGOEL CHAND
chandmahesh898@gmail.com
133/2023 ICICI BANK LTD VS SADHNA SAGAR 0597896585 20-01-2023 20-01-2023
SHIVAM
shivamsagargg@gmail.com
134/2023 ICICI BANK LTD VS MANOJISAGAR 0597806585 20-01-2023 20-01-2023
KUMAR SHIVAM
shivamsagargg@gmail.com
144/2023 ICICI BANK LTD VS MUKESH|SAGAR 05907896585 20-01-2023 20-01-2023
IARORA SHIVAM
shivamsagargo@gmail.com
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Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMPi27/2023 IAAKASH EDUCATIONAL VS TPKIVIDUR 0525654812 20-01-2023 20-01-2023
REDDY SIKKA
advvidur78 @gmail.com
OMPi37/2023 IM/S TATA CAPITAL VS GSB|VIKAS 0213056879 23-01-2023 23-01-2023
IMINES SHARMA
sharmavicky@gmail.com
164/2023 PULKIT JAIN VS RIDHI SIDHI |RAHUL 0078055478 25-01-2023 25-01-2023
VIDHANI
rahulvidhaniss55@gmail.com
OMP(COMM)13/2023 PARVEEN JAWA VS ATULJATIN Slo313058978 27-01-2023 27-01-2023
GUPTA SETHI
sethisadv@gmail.com
168/2023 ICICI BANK VS NITIN SURI SAGAR 0597896585 27-01-2023 27-01-2023
SHIVAM
shivamsagargg@gmail.com
170/2023 PAVINDER KAUR VSBRIJESH 0878589565 28-01-2023 28-01-2023
CHANDANA
brijeshadvo369@gmail.com
174/2023 IM/S PRIME ELECTRICALS VS BETEJ PRATAP (9555457845 28-01-2023 28-01-2023
ICONTRACTS
advprataps56@gmail.com




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

177/2023 ICICI BANK LTD VS HARENDERSAGAR 0597896585 28-01-2023 28-01-2023
PRATAP SHIVAM
shivamsagargg@gmail.com
188/2023 ICICI BANK LTD VS BHARAT SAGAR 0597896585 28-01-2023 28-01-2023
SHIVAM
shivamsagargg@gmail.com
189/2023 TRUPATI ELECTRICALS VS M/SBHARAT 0878998545 28-01-2023 28-01-2023
ABHILASHA BHUSHAN
bhushanbharat568 @gmail.com
OMPi48/2023 IDFC FIRST BANK VS SONIAMAYANK 0213055145 130-01-2023 130-01-2023
KATHURIA
mayankkalra4s@gmail.com
OMPiq9/2023 IDFC FIRST BANK VS YASHPAL MAYANK 0213055145 130-01-2023 30-01-2023
mayankkalrags@gmail.com
OMPi50/2023 IDFC FIRST BANK VS RAJESH |MAYANK 0213055145 130-01-2023 30-01-2023
mayankkalra4s@gmail.com
8 SH. DINESH BHATT ,West CS (COMM)/15/2023 [UNION BANK OF INDIA VSALOK 0011000126 |alok.adv200]l @gmai l.com 02-01-2023  [31-12-2022
DJ (COMMERCIAL YAMUNA SHG AND ORS KUMAR(P),
ICOURT)-01




District

Case No.

CS (COMM)/14/2023

Petitioner Name VS Respondent
Name

[UNION BANK OF INDIA Vj
CHIRAG SHG AND ORS

Advocate

ALOK
KUMAR(P),

Advocate
Nobile
Number

0011000126

Advocate email id

alok.adv2o0l @gmai l.com

Date
Registration

02-01-2023

ofDate of e-filing

131-12-2022

CS (COMM)/13/2023

[UNION BANK OF INDIA Vj
IUPKAR SHG AND ORS

ALOK
KUMAR(P),

0011000126

alok.adv2o0l @gmai l.com

02-01-2023

31-12-2022

CS (COMM)/11/2023

ICANARA BANK E SYNDICATE V5
DEEPIKA ENTERRISES

RAM
BHUSHAN
PANDEY(P),

9871434320

rbps770@yahoo.com

02-01-2023

23-12-2022

Misc DJ/9/2023

ANIL GOEL PROPRIETOR SRI|
KRISHNA ENTERPRISES Vs M/§|
BHATIA TRADERS PROPRIETOR|
BONISH BHATIA

RAJPAL
SINGH(P),

0717198113

rprajpalsingh@gmail.com

02-01-2023

31-12-2022

CS (COMM)/20/2023

M/S OM LUXMI NARAIN AND
CO Vs ORIX LEASING AND
FINANCIAL SERVICES INDIA|
LTD

Rahul
[Kumar(P),

801074757S

coatactadvocaterahul @gmail.com

02-01-2023

131-12-2022

CS (COMM)/19/2023

[UNION BANK OF INDIA Vy
INARGIS SHG AND ORS

ALOK
KUMAR(P),

0011000126

alok.adv200l @gmai l.com

02-01-2023

31-12-2022

CS (COMM)/18/2023

[UNION BANK OF INDIA Vs
[UNNATI SHG AND ORS

ALOK
KUMAR(P),

0011000126

alok.adv2o0l @gmai l.com

02-01-2023

31-12-2022

CS (COMM)/17/2023

UNION BANK OF INDIA Vs
KRUSHAL SINGH ALIAS
KHUSHHAL SINGH

ALOK
KUMAR(P),

0011000126

alok.adv200l @gmai l.com

02-01-2023

131-12-2022

CS (COMM)/12/2023

ICANARA BANK E SYNDICATE V5
RAJESH CHOUDHARY

RAM
BHUSHAN
PANDEY(P),

0871434320

rbps770@yahoo.com

02-01-2023

23-12-2022

CS (COMM)/16/2023

[UNION BANK OF INDIA Vs TINA

ALOK
KUMAR(P),

0011000126

alok.adv200l @gmai l.com

02-01-2023

31-12-2022




District

Case No.

CS (COMM)/23/2023

Petitioner Name VS Respondent
Name

IMANINDER SINGH Vs SUNIL
KATHURIA

Advocate

GAURAV
JAIN(P),

Advocate
Nobile
Number

0811071188

Advocate email id

hbabra@gmail.com

Date

Registration

03-01-2023

ofDate of e-filing

23-12-2022

[Execution (Comm)/7/2023

HDFC BANK LTD
KALRA

Vs VISHAL

KARAN
SINHA(P),

0899314700

office@lpipartners.com

03-01-2023

31-12-2022

CS (COMM)/32/2023

ORS FOOTWEAR PVT LTD Vy
AMARDEEP KUMAR SINGH

ARUSH
KUMAR
IMALHOTRA(
P),

081837623

mwlawassociates®gmail:com

04-01-2023

03-01-2023

CS (COMM)/31/2023

IM/S DEUTSCHE CARS PVT LTD
Vs DELHI STRUCTURES

ANIMESH
KHANNA(P),

0810008481

ashokchhabrag@gmail.com

04-01-2023

02-01-2023

CS (COMM)/33/2023

INATIONAL PRODUCTS Vs
SAMTAIYO TECH INDIA PVT]
LTD

SANDEEP
'YADAV(P),

09I1314422

malhotraadv@gmaii.com

04-01-2023

131-12-2022

CS (COMM)/36/2023

CANARA BANK Vs M/S LAXMI
IMATA TRADERS THROUGH
PROP SHASHOK KUMAR

SUSHIL
KUMAR
RAI(P),

9717568635

raisushinog15@gmail com

05-01-2023

04-01-2023

CS (COMM)/41/2023

JWIL INFRA LIMITED Vs DNC
INFRASTRUCTURES  PRIVATE]|
LIMITED

SANYAM
KHETARPAL

0873674225

sanyam@Kkhetarpal.co.in

06-01-2023

05-01-2023

CS (COMM)/40/2023

DAGA TRADING COMAPNY|
PRIVATE LIMITED Vs YFC
PROJECTS PVT LTD

SANJAY
KUMAR(P),

0818336108

sanjayk.advocate@gmail.com

06-01-2023

03-01-2023

[Execution (Comm)/9/2023

RBL BANK LTD Vs
GALLARY

TIME]|

SACHIN
KATYAL(P),

0811015339

legal @katyalassociates.com

06-01-2023

02-01-2023

[Execution (Comm)/8/2023

RBL BANK LTD Vs
LEATHER

ARROW|

SACHIN
KATYAL(P),

0811015339

legal @katyalassociates.com

06-01-2023

02-01-2023




District

Case No.

[Execution (Comm)/18/2023

Petitioner Name VS Respondent
Name

SHRIRAM TRANSPORT FIN CO
LTD Vs SATYA D BISHNOI 2090

Advocate

ANOJ
KUMAR(P),

Advocate
Nobile
Number

0811133644

Advocate email id

manojk.adv @gmail.com

Date
Registration

07-01-2023

ofDate of e-filing

06-01-2023

[Execution (Comm)/17/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs SATYA D BISHNOI 2091

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

07-01-2023

06-01-2023

[Execution (Comm)/16/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs MANOJ KUMAR

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

07-01-2023

06-01-2023

CS (COMM)/42/2023

IM/S BHAWANI FIRE
PROTECTION PVT LTD Vs
SUBHASH CHANDER PROP OF
IM/S SUBHAS CHANDER

RAJKUMAR
RAGHAV(P),

0650793001

ajkumarraghav 1 78 @gmail.com

07-01-2023

06-01-2023

CS (COMM)/43/2023

STATE OF BANK OF INDIA Vg
JITENDER SINGH DHAWAN

Priyanka
Verma(P),

0810435722

nirmalkk@hotmail.com

07-01-2023

06-01-2023

CS (COMM)/46/2023

CHAUDHARY TIMBER|
INDUSTRIES PRIVATE LIMITED|
Vs  MANGAL SAW  MILLS
THROUGH ITS PROPRIETOR

JASPREET
SINGH(P),

98996 41617

jaspreet.law@gm ail.com

09-01-2023

03-01-2023

CS (COMM)/50/2023

PANKAJ JAIN Vs SARANCH
CHAUDHARY

RAHUL
KUMAR
VERMA(P),

087105934 7

djain5857@gmail.com

10-01-2023

05-01-2023

[Execution (Comm)/21/2023

[PS AUTOMATION PRODUCTS
PRIVATE LIMITED Vs PSA|
INITROGEN LIMITED

Shiven
Banga(P),

7838443353

advshivenbangg @gmaii.com

10-01-2023

09-01-2023

CS (COMM)/53/2023

BANK OF INDIA Vs
RATHOR PROP
ICORPORATION

NITIN]|
KOMAT]

VARUN
SHARMA(P),

0811161300

adv.varunsharma@gmail.com

12-01-2023

02-01-2023

OMP (E) (COMM)/1/2023

GAJINDER PAL SINGH RANA
DECEASED THROUGH LRS
SATINDER PAL SINGH RANA Vs

SS JAIN

VEENU NANGIA DECEASED

0891043078

ssj4949@gmail.com

12-01-2023

09-01-2023




District

Case No.

CS (COMM)/56/2023

Petitioner Name VS Respondent
Name

ADINATH FLOUR MILLS]
PRIVATE LIMITED Vs C L
INTERNATIONAL
PARTNERSHIP FIRM

Advocate

INTTIN
GUPTA

Advocate

Nobile
Number

081 1369652

Advocate email id

nitin@thelawchambers.co.in

Date

Registration

13-01-2023

ofDate of e-filing

04-01-2023

[Execution (Comm)/24/2023

CHOLAMANDALAM
INVESTMENT AND FINANCE
ICOMPANY LIMITED Vs AJAYVIR
SINGH

vandana(P),

0810333703

andanaharit@gmail.com

13-01-2023

11-01-2023

[Execution (Comm)/25/2023

CHOLAMANDALAM
INVESTMENT AND CO LTD Vs
SUBHASH G

vandana(P),

0810333703

andanaharit@gmail.com

13-01-2023

11-01-2023

[Execution (Comm)/26/2023

BHAVIN R SHAH PROPRIETOR|
M/S BHAVIN TRADING
COMPANY Vs TAURUS
ENGLOBE LTD NOW KNOWN AS

PREETI
GOEL(P),

9999171441

preetigoel@pkmglaw.com

13-01-2023

31-12-2022

OMP (I) (COMM)/13/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs SALMAN KHAN

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

13-01-2023

12-01-2023

OMP (I) (COMM)/14/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs MOHIT TIWARI

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

13-01-2023

12-01-2023

OMP (I) (COMM)/15/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs LAVKUSH

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

13-01-2023

12-01-2023

OMP (I) (COMM)/12/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs DEEPAK KUMAR

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

13-01-2023

12-01-2023

OMP (COMM)/2/2023

IM/S BTW INDIA PVT LTD Vs
DINESH KUMAR

RASHI
SURI(P),

0958683230

naveen101@gmail.comj

16-01-2023

31-12-2022

CS (COMM)/64/2023

M/S TWINKLE ELECTRIC
ICORPORATION THROUGH ITS§|
AR PROPRIETOR PARMINDER

CHANDAN
MISHRA(P),

SINGH PURI Vs M/S SOHAR

0034022626

16-01-2023

13-01-2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date of

Registration

Date of e-filing

CS (COMM)/63/2023 VEENA DUREJA Vs VINAYSunil 0818369860 [kjindal2004@gmail.com 16-01-2023 31-12-2022
TIWARI umar(P),
OMP (I) (COMM)/31/2023 [HDFC BANK LIMTED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
IMALLIKA GUPTA SHANKAR
VERMA(P),
CS (COMM)/70/2023 IM/S AD VENTURE Vs M/S AARVIVEKANAN (9310533553 [vivekanand.jha197fe>gmail.com [17-01-2023 13-01-2023
KAY UNIVERSAL PVT LTD D JHA(P),
CS (COMM)/71/2023 IM/S SRI BALAJI ENTERPRISESGAGAN 0891693600 [info@buglowassociates.com 17-01-2023 07-01-2023
Vs GURUJI PLASTICS CHAWLA(P),
CS (COMM)/72/2023 IM/S SRI BALAJI ENTERPRISESGAGAN 0891693600 [info@buglowassociates.com 17-01-2023 07-01-2023
Vs LAXMI PLASTICS CHAWLA(P),
CS (COMM)/73/2023 IANKIT MANAKTALA SOLE PROPRAMAN 0090083459 |harshitmanaktala@gmail.com 17-01-2023 16-01-2023
OF AMP STEELS Vs DELCOSABHLOK(P)
INFRASTRUCTURE PROJECTS,
LTD
Execution (Comm)/36/2023 [HDFC BANK Vs SAROJ LAL ASHIM 0599624216 [\ashim. bhatt] 7@gmail.com 17-01-2023 12-01-2023
BHATT(P),
[Execution (Comm)/37/2023 [HDFC BANK Vs GARNISHASHIM 0500624216 |\ashim. bhatt] 7@gmail.com 17-01-2023 12-01-2023
ARORA BHATT(P),
Misc DJ/45/2023 IAMRITA CHATWAL VsiShashi 0811400314 [lawgicalalliance@gmail.com 17-01-2023 13-01-2023
SHASHANK AGGARWAL Kaushik(P),
OMP (I) (COMM)/23/2023 [HDFC BANK LIMITED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
RAJESH KUMAR SHANKAR
VERMA(P),




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/24/2023 [HDFC BANK LIMITED Vs DAYAMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
INAND SHANKAR
VERMA(P),

OMP (I) (COMM)/25/2023 [HDFC BANK LIMITED Vs ITESHMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
KUMAR TYAGI SHANKAR
VERMA(P),

OMP (I) (COMM)/26/2023 [HDFC BANK LIMITED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
RASHMI KUMAR SHANKAR
VERMA(P),

OMP (I) (COMM)/27/2023 [HDFC BANK LIMITED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
IMOHAMMAD RASHID SHANKAR
VERMA(P),

OMP (I) (COMM)/28/2023 HDFC BANK LIMITED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
INARAYAN MANJHI SHANKAR
VERMA(P),

OMP (I) (COMM)/29/2023 [HDFC BANK LIMITED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
SHAHIDA BANO SHANKAR
VERMA(P),

OMP (I) (COMM)/30/2023 [HDFC BANK LIMITED Vs RAHULIMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
IAGARWAL SHANKAR
VERMA(P),

OMP (I) (COMM)/32/2023 [HDFC BANK LIMITED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
INARENDER SINGH SHANKAR
VERMA(P),

OMP (I) (COMM)/33/2023 [HDFC BANK LIMITED Vs RAHULJMANISH 0650810426 [msvermachambers@gmail.com [17-01-2023 16-01-2023
SHANKAR
VERMA(P),

OMP (I) (COMM)/34/2023 HDFC BANK LIMITED VsMANISH 0650810426 |msvermachambers@gmail.com [17-01-2023 16-01-2023
IMUKESH KUMAR GUPTA SHANKAR
VERMA(P),




District

Case No.

[Execution (Comm)/39/2023

Petitioner Name VS Respondent
Name

IMAHINDRA AND MAHINDRA
FINANCIAL SERVICES LTD Vs
IMR RAM KEWALPROPRIETOR
OF KAMAL  ENGINEERIGS

Advocate

IAVANISH
KUMAR(P),

Advocate
Nobile
Number

0810769286

Advocate email id

avanishkumar@bsklegal.org

Date
Registration

18-01-2023

ofDate of e-filing

11-01-2023

CS (COMM)/76/2023

RISHABH INDUSTRIES Vs RK]
ELECTRICAL INDUSTRIES]
INDIA PVT LTD

MEHUL
GUPTA(P),

0810310520

lawyervijay32@rediffmail.co

18-01-2023

13-01-2023

CS (COMM)/77/2023

CANARA BANK
HIMANSHU PAHWA

Vs MR

Krishan
[Kumar(P),

9910577700

krishenkumar@gmail.com

18-01-2023

131-12-2022

OMP (I) (COMM)/40/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs RASHID MALIK

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

19-01-2023

18-01-2023

CS (COMM)/86/2023

INDIAN BANK Vs LENSWIRE
INNOVATIONS PVT LTD

GANESH
KUMAR(P),

08710391349

satyamkhare@gmail.com

19-01-2023

18-01-2023

CS (COMM)/85/2023

HEENA GOYAL Vs MOTHERS
PRIDE PUNJABI BAGH

ABHISHEK
SAXENA(P),

9971195999

varun@legalcare.co.in

19-01-2023

18-01-2023

OMP (I) (COMM)/38/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs SARWAR ALI

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

19-01-2023

18-01-2023

[Execution (Comm)/40/2023

HDFC BANK LIMITED Vs REENA|
KUMARI

IMANISH
SHANKAR
VERMA(P),

0650810426

msvermachambers@gmail.com

19-01-2023

07-01-2023

OMP (I) (COMM)/42/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs RANVEER SINGH

IMANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

19-01-2023

18-01-2023

OMP (I) (COMM)/41/2023

SHRIRAM TRANSPORT FIN CO
LTD Vs WASIM

MANOJ
KUMAR(P),

0811133644

manojk.adv @gmail.com

19-01-2023

18-01-2023




District

Case No.

OMP (I) (COMM)/39/2023

Petitioner Name VS RespondentAdvocate

Name

SHRIRAM TRANSPORT FIN CO
LTD Vs SUNIL KUMAR 3908

ANOJ
KUMAR(P),

Advocate
Nobile
Number

0811133644

Advocate email id

manojk.adv @gmail.com

Date
Registration

19-01-2023

ofDate of e-filing

18-01-2023

CS (COMM)/88/2023

INIKUNJ  WOODS

FURNITURE

PRIVATEANIRUDH
LIMITED Vs KRISHNA STEELGUPTA(P),

811993041,

20-01-2023

19-01-2023

[Execution (Comm)/42/2023

IMRS PHOOL WATI Vs
IVIJAY SINGH RATHORE

SHRI|Sunil

[kumar(P),

0818369860

kjindal2004@gmail.com

21-01-2023

20-01-2023

CS (COMM)/93/2023

ANOTHER

IM/S NARESH AND COMPANY VsBHUPENDE
IM/S BHURJI SUPER CRAFTR
IMPEX PRIVATE LIMITED ANDSHARMA(P),

0810719603

bhupenderadv@gmail.com

21-01-2023

20-01-2023

CS (COMM)/97/2023

ANAND AGARWAL V5
DINESHCHANDRA R AGRAWAL

IMANU AGARWAL PROP OF M/SPUNIT
IMANU ENTERPRISES THR SPAJAIN(P),

0810024729

punitjainadvocate@gmail.com

23-01-2023

20-01-2023

CS (COMM)/96/2023

M/S  RCK

KUMARI

LEASING ANDBHANU
FINANCING PVT LTD Vs PAYALJIMOHAN(P),

0818085900

jogesh_mittaleyahoo,com

23-01-2023

16-01-2023

CS (COMM)/99/2023

CANARA BANK Vs
KUMAR

RAKESH|

REKHA
RUSTAGI
MS(P),

0810168405

rekharustagi@gmail.com

24-01-2023

23-01-2023

CS (COMM)/101/2023

LTD Vs M/S GAYATHRI GLASS
AND PLYWOOD

M/S GREENPLY INDUSTRIESP R Chattarji

9999053229

p.r.chatterjiandassociates@gmail.
com

25-01-2023

23-01-2023

[Execution (Comm)/49/2023

IMACHINES PVT LTD THROUGH

SINGH CHAUHAN Vs M/S

M/S SUN CHEM PROCESSBHASKAR

KUMAR

ITS DIRECTOR MR RAVINDERSHUKLA(P),

8512052601

bshuklags@yahoo.com

25-01-2023

24-01-2023

CS (COMM)/102/2023

ICICI BANK Vs

PARVEEN BERRY

AKHILRahul
ENTERPRISES THROUGH PROP(Chauhan(P),

007 1891788

lifp@auqgpca.!-cpri

27-01-2023

09-01-2023




District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (COMM)/103/2023 SHRI ASHOK Vs  SHREEDALIP 0413770402 27-01-2023 21-01-2023
CHAMUNDA POLYMER|NAAGAR(P),
INDUSTRIES

OMP (I) (COMM)/47/2023 [HDFC BANK Vs MOHD IRSHAD [Manisha 0958683230 [naveen101@gmail.comj 27-01-2023 25-01-2023

Baruah(P),

OMP (I) (COMM)/48/2023 HDFC BANK Vs GEETA BANEManisha 0058683230 [naveen101@gmail.comj 27-01-2023 25-01-2023
SINGH Baruah(P),

OMP (I) (COMM)/49/2023 [HDFC BANK Vs SYED MOHDManisha 0958683230 [naveen101@gmail.comj 27-01-2023 25-01-2023
IATZAN Baruah(P),

OMP (I) (COMM)/50/2023 [HDFC BANK Vs VARUN KUMARManisha 0958683230 [naveen101@gmail.comj 27-01-2023 25-01-2023
BHARGAV Baruah(P),

OMP (I) (COMM)/51/2023 [HDFC BANK Vs ATUILManisha 0958683230 [naveen101@gmail.comj 27-01-2023 25-01-2023
IAGNTHOTRI Baruah(P),

OMP (I) (COMM)/52/2023 [HDFC BANK Vs EMTECManisha 0958683230 [naveen101@gmail.comj 27-01-2023 25-01-2023
INDUSTRIES Baruah(P),

OMP (I) (COMM)/54/2023 [HDFC BANK Vs SUKHDEVManisha 0958683230 [naveen1o1@gmail.comj 28-01-2023 28-01-2023
SHRIKISHAN Baruah(P),

CS (COMM)/108/2023 PUNJAB AND SINDH BANK VsMANOJ 0811254078, |manvakil378 @gmail.com: 30-01-2023  [28-01-2023
SMT RASHMI PANDEY KUMAR

IARORA(P),

[Execution (Comm)/67/2023 [KOTAK MAHINDRA BANK LTD[PANKAJ 0958732424 [roy.pankaj@yahoo.co.in 31-01-2023 20-01-2023

Vs BHUPENDER KUMAR(P),




District

Case No.

[Execution (Comm)/68/2023

Petitioner Name VS RespondentAdvocate

Name

VINIT KEYAL Vs
INAYAK

SUSHANT]

PRIYANKA
GHORAWAT
MS(P),

Advocate
Nobile
Number

9711251567

Advocate email id

chambersofpriyankasethia@gmai
l.com

Date
Registration

31-01-2023

ofDate of e-filing

21-01-2023

CS (COMM)/115/2023

ALCOBREW DISTILLERIES
INDIA LIMITED Vs HARISH
CHAUHAN

IVISHNU
PRATAP
SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

CS (COMM)/114/2023

ALCOBREW
INDIA LIMITED
KUMAR

DISTILLERIES
Vs NARGESH|

IVISHNU
PRATAP
SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

CS (COMM)/113/2023

ALCOBREW DISTILLERIES
INDIA LIMITED Vs PANKAJ
SINGH

IVISHNU
PRATAP
SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

[Execution (Comm)/57/2023

HDB FINANCIAL SERVICES LTD|
Vs RESHMAMOLP S

RAHUL
BHARADWA
J(P),

. 9899347995

advocates@lexpractica.com

131-01-2023

12-01-2023

CS (COMM)/112/2023

ALCOBREW
INDIA LIMITED
ELECTRICITY
PRIVATE LIMITED

DISTILLERIES
Vs KASHISH
SERVICES

VISHNU
PRATAP
SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

CS (COMM)/111/2023

IM/S AMBICA TRADEXPO PVT]
LTD Vs M/S RK PRINT

RAHUL
KUMAR(P),

801074757S

coatactadvocaterahul @gmail.com

31-01-2023

31-12-2022

OMP (COMM)/4/2023

ANA TRANSCOMM PVT LTD Vy
HDB FINANCIAL SERVICES LTD

IMannat
Singh(P),

0811133644

manojk.adv@gmail.com

31-01-2023

12-01-2023

CS (COMM)/110/2023

IM/S ELEVATE INDUSTRIES Vs
M/S JWALA POLYMERS
INDUSTRIES

RAKESH
KUMAR(P),

8802416767

advocaterakesh6767@gmail.com

31-01-2023

21-12-2022

CS (COMM)/109/2023

SEASONS FURNISHINGS|
LIMITED AND ANR Vs SH
ROHIN GUPTA PROPRIETOR OF

GAGANPREE
T
CHAWLA(P),

IM/S RG FURNISHINGS

0810891224

puneet@orionislegal.com

31-01-2023

23-01-2023




District
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OMP (I) (COMM)/56/2023

Petitioner Name VS RespondentAdvocate

Name

HDFC BANK Vs SANNI KUMAR

IManisha
Baruah(P),

Advocate

Nobile
Number

0058683230

Advocate email id

naveen101@gmail.comj

Date

Registration

31-01-2023

ofDate of e-filing

04-01-2023

CS (COMM)/122/2023

IM/S SRI BANKEY BIHARI DAIRY[Himanshu
AND PANEER BHANDAR Vs M/Skaushik(P),

HOTEL WORLD SQUARE

0071248517

advocate.
rattanmishra(@gmail.com

31-01-2023

18-01-2023

[Execution (Comm)/56/2023

HDB FINANCIAL SERVICES LTD
Vs BALA DEVI

RAHUL
BHARADWA
J(P),

. 9899347995

advocates@lexpractica.com

31-01-2023

09-01-2023

[Execution (Comm)/55/2023

HDB FINANCIAL SERVICES LTD
Vs KAWAL JEET

GYANVARD
HAN
SINGH(P),

9971883579

vardhanslawfirm@gmail.com

31-01-2023

11-01-2023

[Execution (Comm)/54/2023

CHOLAMANDALAM
INVESTMENT AND FINANCE
COMPANY LIMITED Vs SANJAY|
LUTHRA

vandana(P),

0810333703

andanaharit@gmail.com

131-01-2023

11-01-2023

CS (COMM)/116/2023

ALCOBREW DISTILLERIES
INDIA LIMITED Vs KHILWANI
ASSOCIATES PRIVATE LIMITED

VISHNU
PRATAP
SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

CS (COMM)/117/2023

ALCOBREW
INDIA LIMITED Vs
SHARMA

DISTILLERIES

VISHNU

RANJANAPPRATAP

SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

CS (COMM)/118/2023

ALCOBREW
INDIA LIMITED Vs
KUMAR SINGH

DISTILLERIES

IVISHNU

ANITIPRATAP

SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

CS (COMM)/119/2023

ALCOBREW DISTILLERIES

VISHNU

INDIA LIMITED Vs SURENDERIPRATAP

GUPTA

SINGH
LANGAWAT(

0871152081

vishnulangawat@gmail.com

31-01-2023

05-01-2023

CS (COMM)/127/2023

PUNJAB AND SINDH BANK Vs
INARINDER KAUR

BRIJESH
KUMAR
TAMBER(P),

0891125411

officeofbriieshktamber@gmail.co

31-01-2023

21-01-2023
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Number
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CS (COMM)/126/2023 SANJEEV SAWHNEY PROP MSSudhanshu [9911 306876 [sudhanshu@smadanlegat.in 31-01-2023 21-01-2023
SAWHNEY STEEL TRADERS VsMadan(P),
RAMAN SETH

CS (COMM)/125/2023 IM/S PSA POLYMERS P LTD VsR L BHAGAT |9717861402 [rlbajurist@gmail.com 31-01-2023 19-01-2023
IM/S LORD KRISHNA

CS (COMM)/124/2023 CANARA BANK Vs MS SAIKrishan 0910577700  |krishenkumar@gmail.com 31-01-2023 19-01-2023
ENGINEERING WORKS AND[Kumar(P),
ORS

CS (COMM)/123/2023 IM/S SIR BANKEY BIHARI DAIRY[Himanshu [|9971248517 [|advocate. 31-01-2023 18-01-2023
AND PANEER BHANDAR Vs M/Skaushik(P), rattanmishra(@gmail.com
JAZBAA BAR AND LOUNGE

CS (COMM)/120/2023 ALCOBREW DISTILLERIESVISHNU 0871152081  |[vishnulangawat@gmail.com 31-01-2023 05-01-2023
INDIA LIMITED Vs JAINJPRATAP
DEPARTMENTAL STORESINGH
THROUGH PARTNERS LANGAWAT(

[Execution (Comm)/53/2023 M/S PARK POLYFAB INDIA VsBHARAT 0811935158 [aroragouravi77@gmail.com 31-01-2023 23-12-2022
IMR MANISH GOYAL PROP OHARORA(P),
IM/S S M ENTERPRISES

CS (COMM)/121/2023 IM/S GTS EXPORTS PVT LTD VsShiva 0811101222  [sanand@asa-partners.com 31-01-2023 10-01-2023
REHAU POLYMERS PVT LTD Kapur(P),

[Execution (Comm)/52/2023 [HDFC BANK Vs MAHINDERManisha 0958683230 [naveen1o1@gmail.comj 31-01-2023 22-12-2022
SINGH Baruah(P),

[Execution (Comm)/51/2023 [INDUSIND BANK Vs SANJAYARVIND 086B363397 |arvindrathor7s@gmail.com 31-01-2023 23-01-2023
KUMAR RATHAUR(P)

[Execution (Comm)/58/2023 [HDB FINANCIAL SERVICES LTDIDEEPANKUR[9999925860 |deepanku!l@-sondhi 31-01-2023 13-01-2023
Vs JAGPARVESH PURAN SINGH [SONDHI(P), [partners.com
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[Execution (Comm)/59/2023 [HDB FINANCIAL SERVICES LTDIDEEPANKUR[9999925860 |deepanku!l@-sondhi 31-01-2023 13-01-2023
Vs RAJ KUMAR SONDHI(P), partners.com

[Execution (Comm)/60/2023[HDB FINANCIAL SERVICES LTDDEEPANKUR[9999925860 |deepanku!l@-sondhi 31-01-2023 13-01-2023
Vs AMIT KUMAR SONDHI(P), [partners.com

[Execution (Comm)/61/2023 [HDB FINANCIAL SERVICES LTDIDEEPANKUR[9999925860 |deepanku!l@-sondhi 31-01-2023 13-01-2023
Vs KAMAL KANT SONDHI(P), partners.com

[Execution (Comm)/62/2023 [HDB FINANCIAL SERVICES LTDRAHUL . 0899347995 ladvocates@lexpractica.com 31-01-2023 12-01-2023
Vs KANTA K BHARADWA

J(P),

[Execution (Comm)/63/2023 [HDB FINANCIAL SERVICES LTDIDEEPANKUR[9999925860 |deepanku!l@-sondhi 31-01-2023 13-01-2023
Vs RAJESH SUKHLAL SONDHI(P), [partners.com

[Execution (Comm)/65/2023 [HDB FINANCIAL SERVICES LTDIDEEPANKUR[9999925860 |deepanku!l@-sondhi 31-01-2023 13-01-2023
Vs KISHORE KUMAR SONDHI(P), partners.com

[Execution (Comm)/64/2023 [HDB FINANCIAL SERVICES LTDIDEEPANKUR[9999925860 |deepanku!l@-sondhi 31-01-2023 13-01-2023
Vs SHANKAR LAL SONDHI(P), [partners.com

[Execution (Comm)/66/2023 [ BANK OF INDIA Vs NARAYANAmrendra 0010717081  [amit2206@gmail.com 31-01-2023 18-01-2023
RAM INath

Shukla(P),

OMP (I) (COMM)/43/2023 MS FULLERTON INDIA HOMEVIDUR 8512052601 |bhaskar@trulegal.co.in 20-01-2023  |02-01-2023
FINANCE COMPANY LIMITED[SIKKA(P),
Vs VINOD KUMAR

CS (COMM)/51/2023 SHRI VINOD KUMAR Vs SHRITILAK RAJ|9818055152 [sandhu . titakg grmail . com 10-01-2023 00-01-2023

SAILANDER KUMAR

SANDHU(P),




District  Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

CS (COMM)/52/2023 SUSHIL. KUMAR Vs SHRITILAK RAJ|9818055152 [sandhu . titakg grmail . com 10-01-2023 00-01-2023
SAILANDER KUMAR SANDHU(P),
OMP (I) (COMM)/55/2023 [HDFC BANK Vs HITLAR VIDYA[Manisha 0958683230 [naveen101@gmail.comj 28-01-2023  [28-01-2023
RAM Baruah(P),
) IMS. HEMANIWest ICS/COMM/1/2023 PRACHI ENTERPRISES VS/NEERAJ KRJ|9310757549 [nkaji9o973@gmail.com 02.01.2023 02.01.2023
IMALHOTRA, [URBAN DEVELOPMENT SINGH
IDISTRICT JUDGE
(COMMERCIAL
COURT)-02 CS/COMM/2/2023 SBI VS. HARISH KUMAR VARUN  Rl9g818365119 [varunchandiok@gmail.com 02.01.2023  [02.01.2023
CHANDOK
CS/COMM/3/2023 IM/S GREENPLY VS. ASHOKKRISHNA (9958846589 il 02.01.2023 02.01.2023
KUMAR KR. SINGH
ICS/COMM/4/2023 IM/S D.D. INTERNATIONAL VS.[PRATEEK (9911886609 nil 02.01.2023 02.01.2023
IM/S SHIVANI TEXTILES IMEHTA
CS/COMM/5/2023 [UBI VS. BABA PARPARMAL ALOK 0911000126 |alok.adv2001@gmail.com 02.01.2023 02.01.2023
KUMAR
ICS/COMM/6/2023 [UBI VS. KHUSHI ALOK 0011000126  [alok.adv2001@gmail.com 02.01.2023 02.01.2023
KUMAR
CS/COMM/7/2023 UBI VS. DUSHYANT ALOK 0911000126 |alok.adv2001@gmail.com 02.01.2023 02.01.2023
KUMAR
CS/COMM/8/2023 [UBI VS. SHERAWALI SELF HELPJALOK 0911000126 |alok.adv2001@gmail.com 02.01.2023 02.01.2023
KUMAR
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ICS/COMM/9/2023 [UBI VS. VIJAY LAXMI ALOK 0911000126 |alok.adv2001@gmail.com 02.01.2023 02.01.2023
KUMAR
CS/COMM/10/2023 [UBI VS. VISHNU ALOK 0911000126 |alok.adv2001@gmail.com 02.01.2023 02.01.2023
KUMAR
OMP(I)/COMM/1/2023 [HDFC BANK VS. RAKESH GARG [NAVEEN 0058683230 [naveen101@gmail.com 02.01.2023 02.01.2023
SHARMA
OMP(1)/COMM/2/2023 HDFC BANK VS. MAYANK GOEL [NAVEEN 0958683230 [naveen101@gmail.com 02.01.2023 02.01.2023
SHARMA
ICS/COMM/21/2023 INAGMANI SINGH VS. AMITVIVEK 056023878  vivekgiriraj@gmail.com 03.01.2023 03.01.2023
TANVAR KUMAR
CS/COMM/22/2023 RENU SHARMA VS. NEXTINDER 0811309971 [inder.s.adhikari@yahoo.com 03.01.2023 03.01.2023
IGENERATION DEALS INDIA SINGH
CS/COMM/24/2023 IM/S BONGCHIE INDIA LTD VS.GOVIND 0818040003 |govind.rishi@acumenjuris.com 04.01.2023 04.01.2023
SUNNY GOEL RISHI
ICS/COMM/25/2023 CENTRAL BANK OF INDIA VS.K&LEGAL [9871226784 [kmudgil@kklegal.com 04.01.2023 04.01.2023
IANURAG KESRWANI
CS/COMM/26/2023 PARVEEN KUMAR KANSAL VS|VIPIN 0312203957 [vipindilwari83@gmail.com 04.01.2023 04.01.2023
IAKSHAYPATRA EQUIPMENT [DILWARI
CS/COMM/27/2023 DHARMENDER BATRA  VS[RAJESHMAI [9315600985 [advrajesh20211@gmail.com 04.01.2023 04.01.2023
[DIAMOND MULISTATE CO. INI
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ICS/COMM/28/2023 CENTRAL BANK OF INDIA VS.K&LEGAL [9871226784 [kmudgil@kklegal.com 04.01.2023 04.01.2023
KAMAL SHARMA

CS/COMM/29/2023 KAPIL CHANANA VS. MS IREOVIJAY KR|9818376231 [rbps370@yahoo.com 04.01.2023 04.01.2023
[HOSPITALITY WADHWA

ICS/COMM/30/2023 CENTRAL BANK OF INDIA VS.K&LEGAL [9871226784 [kmudgil@kklegal.com 04.01.2023 04.01.2023
IANURAG KESRWANI

IMISC.DJ/15/2023 SINGH SIGNAGES ANDRANJAN 0868941046 [ranjan.kumar.advocte@gmail.co 04.01.2023 04.01.2023
ADVERTISING KUMAR m

ICS/COMM/34/2023 JEE KAY POLYCHEM PVT. LTD. [PRANAV 0899298799 |pranavdellg88@gmail.com 05.01.2023 05.01.2023

SHARMA

CS/COMM/35/2023 BANK OF INDIA VS. HARISHVARUN 0811161300 |adv.varunsharma@gmail.com 05.01.2023 05.01.2023
PROP RAM NIWAS SHARMA

CS/COMM/37/2023 ALCOBREW DISTILLERIES VS.|VISHNU 0871152081  |[vishnulangawat@gmail.com 06.01.2023 06.01.2023
IMOHAN LAL LANGAWAT

ICS/COMM/38/2023 JYOTI GAUTAM VS. THOTRAKESH 8376045663 |[kumr.rakesh@gmail.com 06.01.2023 06.01.2023
IMEDIA KUMAR

CS/COMM/39/2023 ALCOBREW DISTILLERIES VS.[VISHNU 0871152081  [vishnulangawat@gmail.com 06.01.2023 06.01.2023
KAVINDER KAVINDER WING  [LANGAWAT

CS/COMM/44/2023 BANK OF INDIA VS. AJAY[SANDEEP [8920646070 [sandeepanshlaw@gmail.com 00.01.2023 09.01.2023
IARORA SINGH
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ICS/COMM/45/2023 RGRG CO. VS. SOMANISAMAYA 0909031721 [sourabh@samayalaw.in 09.01.2023 09.01.2023

BUSINESS LAW
CHAMBERS

OMP (I)COMM//3/2023 HDFC BANK VS. AKBARNAVEEN 0958633230 [naveenkioi1@gmail.com 00.01.2023 00.01.2023
[HUSSAIN SHARMA

ICS/COMM/47/2023 ICICI BANK VS. WELCOME ANUJ 0971891788  [info@aualegal.com 10.01.2023 10.01.2023

CHAUHAN

ICS/COMM/48/2023 OMNIFIC HEALTHCARE VS,GAURAV 0871396480 |gauravgupta@legalknights.in 10.01.2023 10.01.2023
IMEDEOR HOSPITAL GUPTA

CS/COMM/49/2023 JASVINDER KAUR VS/TILAK 0818055152  [sandhu.tilak@gmail.com 10.01.2023 10.01.2023
SAILANDER KUMAR SANDHU

ICS/COMM/54/2023 ANURAG SHOKEEN VS.R.N.VATS [9810510081 [vats.rn@gmail.com 13.01.2023 13.01.2023
INEELKANTH HOSPITALITY

CS/COMM/55/2023 PUNJAB NATIONAL BANK VS/SAURAV 0899351166 [sauravbhasin@gmail.com 13.01.2023 13.01.2023
IMAYA AND CO. [BHASIN

OMP(I)/COMM/4/2023 SHRIRAM  TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 13.01.2023 13.01.2023
IVIPIN KUMAR KUMAR

OMP(1)/COMM/5/2023 SHRIRAM  TRANSPORT VS MANOJ 0811133644 [manojk.adv@g,mail.com 13.01.2023 13.01.2023
IARUN SAHNI KUMAR

OMP(1)/COMM/6/2023 SHRIRAM  TRANSPORT VS.MANOJ 0811133644 |manojk.adv@g,mail.com 13.01.2023 13.01.2023
SUNDER SINGH KUMAR
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OMP(I)/COMM/7/2023 SHRIRAM  TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 13.01.2023 13.01.2023
INISHA YADAV KUMAR

OMP(I)/COMM/8/2023 SHRIRAM  TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 13.01.2023 13.01.2023
ISUNIL KUMAR KUMAR

OMP(I)/COMM/9/2023 SHRIRAM  TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 13.01.2023 13.01.2023
PRADEEP KUMAR SINGH KUMAR

OMP(I)/COMM/10/2023 |[SHRIRAM TRANSPORT VS/MANOJ 0811133644 |manojk.adv@g,mail.com 13.01.2023 13.01.2023
IARUN SAHNI KUMAR

OMP(I)/COMM/11/2023 |SHRIRAM TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 13.01.2023 13.01.2023
OMVEER SINGH KUMAR

ICS/COMM/57/2023 RAJBALA TANWAR VS. DHRUV[SITA RAM|9810551595 [tanwarnassociates@gmail.com  [16.01.2023 16.01.2023
[KUMAR SINHA TANWAR

CS/COMM/58/2023 IM/S VIDYA SAGAR FOODS VS.RUDRAKSH (9873398752 il 16.01.2023 16.01.2023
[DINESH KUMAR KHANDELWAL|KAUSHIK

ICS/COMM/59/2023 UNION BANK OF INDIA VS|K.S.RANOT 9890410729 |nil 16.01.2023 16.01.2023
LATE AZAD AHMED ANSARI

CS/COMM/60/2023 IM/S DEEJAY INTERNATIONALSUBHASH (9810057065 [subhashtagra@gmail.com 16.01.2023 16.01.2023
VS. M/S COSMIC APPAREL TAGRA

CS/COMM/61/2023 IM/S DEEJAY INTERNATIONALSUBHASH [9810057065 [subhashtagra@gmail.com 16.01.2023 16.01.2023
IVS. VISAVI APPARELS TAGRA




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ICS/COMM/62/2023 RST FUEL DELIVERY PVT. LTD..GURPREET [9871203770 |gurpreet@lawgicalassociates.com [16.01.2023 16.01.2023
IVS. CHETAK INFRACON LTD KAUR

OMP(I)/COMM/16/2023 [HDFC BANK VS. ANJUMMANISH 0650810426 |msvermachambers@gmail.com [16.01.2023 16.01.2023
[HUSSAIN SHANKAR

OMP(I)/COMM/17/2023 [HDFC BANK VS. DHARMENDRAMANISH 0650810426 |msvermachambers@gmail.com [16.01.2023 16.01.2023
KUMAR SHANKAR

OMP(1)/COMM/18/2023 [HDFC BANK VS. SWATI ARORA [MANISH 0650810426 |msvermachambers@gmail.com [16.01.2023 16.01.2023

SHANKAR

OMP(I)/COMM/35/2023 |SHRIRAM TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 19.01.2023 19.01.2023
SULTAN KUMAR

OMP(I)/COMM/36/2023 |SHRIRAM TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 19.01.2023 19.01.2023
OMVIR SINGH KUMAR

OMP(I)/COMM/37/2023 |SHRIRAM TRANSPORT VSMANOJ 0811133644 |manojk.adv@g,mail.com 19.01.2023 19.01.2023
SUNIL KUMAR KUMAR

CS//COMM/78/2023 IM/S SRI BANKEY BIHARI DAIRYRATAN 0971248517 |advocate.rattanmishra@gmail.co [19.01.2023 19.01.2023
IAND PANEER BHANDAR VS|KUMAR m
IM/S JSM CORP. IMISHRA

CS//COMM/79/2023 IM/S PRATIK INTERNATIONALAMIT 8502035096 [advamitkhanna@yahoo.com 19.01.2023 19.01.2023
VS. M/S AVAANTEKUMAR
INTERNATION

CS//COMM/80/2023 IM/S BANKEY BIHARI DAIRY VS.HIMANSHU (9971248517 [advocate.rattanmishra@gmail.co [19.01.2023 19.01.2023
IM/S P.S. HOSPITALITY [KAUSHIK m




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS//COMM/81/2023 RAHUL CHOUDHARY VS.MEENU 0212322100 |meenudilvanii@gmail.com 19.01.2023 19.01.2023
PRADEEP KHANNA DILWANI

CS//COMM/82/2023 IM/S ROSONS MEDSOURCE VS|VISHAL 0810171302 |vishalgargy77@gmail.com 19.01.2023 19.01.2023
IM/S MEDEZONE GARG

ICS//COMM/83/2023 SANJEEV KUMAR VS. MOTHERSIVARUN 0711223092  [varun@legalcare.co.in 19.01.2023 19.01.2023
PRIDE CHAWLA

CS//COMM/84/2023 KRISHNA VS. MANAV SEWRTH|VIKAS 0099010507 [jurislaw@outlook.com 19.01.2023 19.01.2023
TRUST INAGWAN

CS//COMM/87/2023 SAURABH AGGARWAL  VS|VIKAS 0971000296 [vikasadvocate.sharma@gmail.co [20.01.2023 20.01.2023
SEJWAL PROJECTS PVT.LTD [SHARMA m

OMP/COMM/3/2023 DIRECTOR GENERAL PRISONPANKAJ 0053249558 |nil 20.01.2023 20.01.2023
VS. MS JAGDAMBA SALESKUMAR
CORP. YADAV

CS//COMM/89/2023 IM/S SALWAN PAPERS VS. ANJUKUSHAGRA 9999448797 [kushagrabansal@akassociates.org21.01.2023 21.01.2023
JHA BANSAL .in

ICS//COMM/90/2023 PRIYANKA MITTAL VSBIPNEET 0811218405 [info@sabslegalsolutions.com 21.01.2023 21.01.2023
IAADIDEVA INFRATECH SINGH SOVI

CS//COMM/91/2023 DR. J. K. PURANG VS|RAJAT SANG|8527912129 [rajatsadvocate@rediffmail.com [21.01.2023 21.01.2023
SHAMSHER BALRAM TALWAR

CS//COMM/92/2023 RAM MOHAN MURARI VS|GULAB 0818798970 |advocategeyadv@gmail.com 21.01.2023 21.01.2023
AUTH PERSON CHANDRA

YADAV
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ICOUNTER CLAIM/6/2023 |[CHANDER SHEKHAR VS|VEER SINGH[7838762688 |advocateveesingh1i@gmail.com [21.01.2023 21.01.2023
HEMANT KUMAR

CS//COMM/94/2023 VIJAY KUMAR JAIN VSMUKESH 0810346487 |mukeshkjo3@gmail.com 23.01.2023 23.01.2023
RICHMOND GLOBAL SCHOOL |KUMRA

CS//COMM/95/2023 IM/S SCJ COLOURS VS. M/SSHASHI 0971155677  |steadfastcj@gmail.com 23.01.2023 23.01.2023
AVIVA  WRITING PRODUCTSBALA
PVT. LTD

IMISC. DJ/64/2023 IMAHINDER GUPTA VS. M/SBHUPENDE (9810695226 [advocatebktyagi@gmail.com 23.01.2023 23.01.2023
BHARTIYA INTERNATIONAL R TYAGI

ICS//COMM/98/2023 AXIS BANK LTD. VS. RSLDHARAM [9810072439 [dladeviawassociates@gmail.com [24.01.2023 24.01.2023
BIOSCIENCE PVT. LTD. DEV

OMP(I)/COMM/44/2023 [HDFC BANK VS.MOHD. SAAD |[MANISH 0958683230 [naveenkio1@gmail.com 27.01.2023 27.01.2023

BARUAH

OMP(I)/COMM/45/2023 [HDFC BANK VS.LAXMANMANISH 0958683230 [naveenkioil@gmail.com 27.01.2023 27.01.2023
DULICHAND BARUAH

OMP(I)/COMM/46/2023 [HDFC BANK VS.DEEPAKIMANISH 09058683230 [naveenki101@gmail.com 27.01.2023 27.01.2023
BHATNAGAR BARUAH

OMP(I1)/COMM/53/2023 [HDFC BANK VS.MUBIN IMANISH 0958683230 [naveenkioi@gmail.com 28.01.2023 28.01.2023

BARUAH

CS)/COMM/105/2023 PUNJAB NATIONAL BANK VS/SAMRIDHI [964713565 [advocate.samridhigg@gmail.com [30.01.2023 30.01.2023

S.S. ENTERPRISES




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS)/COMM/106/2023 HARSH SIKKA VS. DAVINDERDHARAM  [|9958683230 maveenkioi@gmail.com 30.01.2023 30.01.2023
SINGH VEER
CS)/COMM/107/2023 SANWUD SHOPPE VS. RITESHIAJAY GUPTA|9810226738 |ajaygs57@yahoo.com 30.01.2023 30.01.2023
IAGARWAL
ICS)/COMM/128/2023 DEEPAK BANSAL VS. U.B.R|DEEPAK 0310875020 |vipin dilwari and manju bala 31.01.2023 31.01.2023
ENGG. BANSAL
CS)/COMM/129/2023 SWATCH AG VS. ASHOK KUMAR[RAKESH 0310707170  [info@snlegal.com 31.01.2023 31.01.2023
KUMAR
Misc.DJ/70/2023 IGAUTAM KHOSLA VS. ROHIT [YUSUF 0011285656  |nil 131.01.2023 131.01.2023
KHAN
10 SH. ANURAG JAINJ/NEW ICS(COMM) 6687/2022 STATE BANK OF INDIA VSSUNIL 0212190624 [delhilawyers76 @yahoo.co.in 02.01.23 17.12.22
IDISTRICT JUDGEDELHI BAHADUR SINGH SEHRAWAT
(COMMERCIAL DISTRICT
ICOURT)-01
CS(COMM) 6684/2022 HDB FINANCIAL SERVICESDEEPANKURI9999925860 |deepankur@sondhipartners.com [02.01.23 03.12.22
LIMITED VS MAN BAHADUR SONDH
ICS(COMM) 19/2023 RIPON NAGIA AND OTHERS VSAK 0810113384 |accesslaw.ashok@gmail.com 04.01.23 28.12.22
IM/SESVEE FORWEARINIJHAWAN
INDUSTRIES
OMP(COMM) 21/23 IM/S CLASSIC CONSTRUCTIONIOM 8076028046 [eromlaw1956@gmail.com 04.1.23 30.12.22
ICO VS UNION OF INDIA [PRAKASH
CS(COMM) 23/2023 SBI CAPITAL MARKETS LTD VSRAUSHAL 9818392824 [kraushal@gmail.com 04.1.23 31.08.22
INEW DELHI COUNCIL KUMAR




District

Case No.

ICS(COMM) 26/2023

Petitioner Name VS RespondentAdvocate

Name

IM/SDELHIVERY LIMITED VS
IM/S SCS CARGO PVT LTD AND
OTHERS

AMBER
SACHDEVA

Advocate
Nobile
Number

0821961222

Advocate email id

amber@ambersachdeva.in

Date

Registration

04.1.23

ofDate of e-filing

28.12.22

CS(COMM) 272023

IM/SDELHIVERY LIMITED VS
IM/S KUTUCH EXPRESS]
ENTERPRISE

AMBER
SACHDEVA

0821961222

amber@ambersachdeva.in

04.1.23

28.12.22

ICS(COMM) 29/2023

IM/S  SCIENTIFIC SECURITY|
IMANAGEMENT PVT LTD VS
GAURAM KAKKAR AND
OTHERS

SACHIN
DHAMIJA

9971755433

info@legalteamindia.com

04.01.23

22.12.22

CS(COMM) 67/2023

ICICI BANK LTD VS PRUDHIV]
VERDAMURTHY

RAJEEV
SAGAR

0810021846

sagarndsagarlawoffice@live.com

05.01.22

16.07.22

CS(COMM) 123/2023

IM/S DELHIVERY LIMITED VS
IM/S A1 SERVICE

AMBER
SACHDEVA

0821961222

amber@ambersachdeva.in

06.01.23

04.01.22

CS(COMM) 125/2023

AKLIMA  REMAN  PROP.AR
BUILDERS VS METCON INDIA|
REALTY AND INFRASTCURE]
PVT LTD

KESHAR
TIWARI

9958987839

[keshav@bavelagel.

06.01.23

03.01.23

OMP(I)COMM 126/23

IM/SCONSOLIDATED CARPETS
INDUSTRIES VS M/S NCC LTD|
AND OTHER

G S NARULA

0811067017

gnarula@hotmail

06.01.23

05.01.23

OMP)COMM 208/23

SURI ~ INTERNATIONAL VS
IUNION OF INDIA

ASHISH
KHORNA

081006115

[khoranassociates@gmail.com

09.01.23

02.01 23

OMP(COMM) 249/23

INDIAN RAILWAYCATERING
AND TOURISOM CORPORATION|
LTD

ISHAN
DEWAN

001046818

idewan@uandsassociates.com

10.01.23

04.01.23

OMP COMM 251/23

AMIT SHAH VS SBI CARDS AND
PAYMENT SERVICES LIMITED

IMAYANK
KSHIRSAGA
R

0899967801

mayanki104@gmail.com.

10.01.23

05.01.23




District

Case No.

ICS(COMM) 261/2023

Petitioner Name VS Respondent
Name

DELSKART ONLINE SERVICES
PVI LTD VS P AND P
ASSOCIATES

Advocate

AMIT BAJAJ

Advocate
Nobile
Number

0811700978

Advocate email id

puneet31@gmail.com

Date
Registration

11.01.23

ofDate of e-filing

04.01.23

[EX.COMM291/23

SHRIRAM TRANSPORT]
FINANCE CO LTD VS SANJEEV]
KUMAR AND ANOTHER

IMANOJ
KUMAR

08111333644

manojk.advq@gmail.com

1201.23

02.01 23

IEX.COMMZ293/23

SHRIRAM TRANSPORT]
FINANCE CO LTD VS PRADEEP
KHURANA AND ANOTHER

IMANOJ
KUMAR

08111333644

manojk.advq@gmail.com

1201.23

02.01 23

CS(COMM)323/2023

[UNION BANK OF INDIA V§
DABLU KUMAR

DEEPA
GUPTA

0312292558

m

ladvocate.deepa.gupta@gmail.co

13.01.23

04.01.23

ICS(COMM) 333/2023

CANARA BANK (E-SYNDICATE)
VS CHL INDIA CARE

ASHUTOSH
KUMAR
SINGH

9953079073

ladv.ashutoshksingh@gmail.com

13.01.23

11.01.23

ICS(COMM) 392/2023

SHAILAJA  CHANDRA  AND
OTHERS VS CIVIC SERVICES]
HOLDING PVT LTD

GARIMA
GUPTA

0990118333

professlegal @gmail.com

17.01.23

07.01.23

CS(COMM) 400/2023

IM/S MARTBAAN VS SADHANA
GANDHI

STUTI
WASON

0891227766

infolexjimd @gmail.com

17.01.23

08.01.23

CS(COMM) 391/2023

SANKARICHANDRASEKHAR VS
CIVIC SERVICES HOLDING PVT]
LTD

GARIMA
GUPTA

0990118333

professlegal@gmail.com

17.01.23

07.01.23

CS(COMM) 390/2023

PRAMOD KUMAR AND OTHERS
VS CIVIC SERVICES HOLDING
PVT LTD

GARIMA
GUPTA

9990118333

professlegal@gmail.com

17.01.23

07.01.23

CS(COMM) 406/2023

KARCHER CLEANING;
SYSTYEMS PVT LTD VS KARAN|
KAPOOR

INATWAR
RAI

0818906064

natwarrai@gmail.com

17.01.23

11.01.23




District

Case No.

ICS(COMM) 389/2023

Petitioner Name VS Respondent
Name

BANK OF INDIA VS M/S NEW,
FOREVER LEATHERS

Advocate

GARIMA
GUPTA

Advocate
Nobile
Number

9990118333

Advocate email id

professlegal@gmail.com

Date
Registration

17.01.23

ofDate of e-filing

07.01.23

[EX(COMM) 433/2023

M/S CHOLAMANDALAM|
INVESTMENT AND FINANCE CO
LTD VS REENA DEVI AND|
ANOTHERS

VANDANA
KUMAR

0810333703

vandanaharit@gmail.com

18.01.23

10.01.23

ICS(COMM)420/2023

RAJ KISHORE GUPTA VS M/S O
P ENTERPRISES

RAMESH
CHAND
GUPTA

9312392991

rameshguptaequity@gmail.com

18.01.23

11.01.23

CS(COMM) 477/2023

ICANARA BANK (E-SYNDICATE)
VS SONU

SUSHIL
KUMAR RAI

0868422289

raisushilog15@gmail.com

19.01.23

11.01.23

IEX(COMM) 472/2023

IM/S AMBIT FINEST PVT LTD VS
GREY EAGLES INDIA PVT LTD

ANIRUDH
IMEHROTRA

0053071886

imehrotra.anirudh11@gmail.com

19.01.23

16.01.23

[EX(COMM) 475/2023

VILLAYATI RAM MITTAL PVT
LTD VS UNION OF INDIA AND
ANR

RISHA
IMITTAL

0910734884

mittal@gmail.com

19.01.23

11.01.23

[EX(COMM) 474/2023

VILLAYATI RAM MITTAL PVT)
LTD VS UNION OF INDIA AND
ANR

RISHA
IMITTAL

0910734884

mittal @gmail.com

19.01.23

11.01.23

IEX(COMM) 473/2023

VILLAYATI RAM MITTAL PVT
LTD VS UNION OF INDIA AND
ANR

RISHA
IMITTAL

0910734884

mittal @gmail.com

19.01.23

11.01.23

[EX(COMM) 481/2023

DAVINDER
IMAGINEARC
INFRASTRUCTURE PVT LTD

KUMAR VS

RAJAT
ARORA

9958593888

rajatarora@basillaw.in

19.01.23

18.01.23

OMP(COMM) 482/2023

RAJMANGAL YADAV VS UNION|
OF INDIA

OM
PRAKASH

8076028046

eromlaw1956 @gmail.com

19.01.23

12.01.23




District Case No.

ICS(COMM) 558/2023

Petitioner Name VS Respondent
Name

CITY CONNECT SERVICES PVT]
LTD VS PNB HOUSING FINANCE
LIMITED

Advocate

AMIT
SISODIA

Advocate
Nobile
Number

0212327910

Advocate email id

amitsisodialg@gmail.com

Date
Registration

20.01.23

ofDate of e-filing

11.01.23

[EX(COMM)483/2023

IDEMITSU LUBE INDIA|
PRIVATE LIMITED VS
IMADHUSUDAN GARAI AND ORS

SANDEEP
BAJAJ

8800712860

sandee@pslchambers.com

27.01.23

18.01.23

IEX(COMM)484/2023

IDEMITSU LUBE INDIA
PRIVATE LIMITED VS m/s HAV|
AUTOMOBILES PVT LTD

SANDEEP
BAJAJ

8800712860

sandee@pslchambers.com

27.01.23

18.01.23

[EX(COMM)488/2023

IDEMITSU LUBE INDIA|
PRIVATE LIMITED VS RITU|
AUTOMOBILES PRIVATE
LIMITED

SANDEEP
BAJAJ

8800712860

sandee@pslchambers.com

27.01.23

18.01.23

ICS(COMM)680/2023

EXPO FREIGHT P LTD VS M/S|
INVENTION INDIA EXPORTS
PVT LTD

ASIF KHAN

0810510565

[khanasifkhan333@gmail.com

27.01.23

14.01.23

[EX(COMM)674/2023

HDFC BANK LIMITED VS MD
IMOHUDDIN CHOUDHURY

IMANISH
VERMA

0650810426

msvermachambers@gmail.com

27.01.23

14.01.23

CS(COMM) 673/2023

PUNJAB NATIONAL BANK VS
ANEEL SAHNI AND ANR

GAURAV

0053226302

prakash.gauravoi@gmail.com

27.01.23

13.12.22

ICS(COMM)669/2023

STATE BANK OF INDIA VS
SHIVNATH KUMAR AND ANR

A K ROUT

9999132159

akroutadvocate@gmail.com

27.01.23

28.12.22

CS(COMM)705/2023

IM/S WESTWIND RETAILS PVT]
LTD VS VIJAY SEHRAWAT AND|
ANR

INTTIN
SHRMA

0873193742

ocean.laws@gmail.com

28.01.23

18.01.23

OMP(COMM) 704/2023

[UNION OF INDIA VS M/S XTRA
EXPRESS AND ANR

OM
PRAKASH

0818199103

oplawassociates@gmail.com

28.01.23

03.01.23




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ICS(COMM)731/2023 IM/S ESPAN INFRASTRUTUREDEEPAK KR[8178674311 |deepaksrivastav40oo@gmail.com [28.01.23 20.01.23
(I) LTD SRIVASTAV
CS(COMM)773/2023 DR. MEHARBAN SINGH VS AXISINEERAJ 0313563111  [voxvobislawfirm@yahoo.com 30.01.23 30.01.23
BANK WALIA
CS(COMM)765/2023 IUCO BANK VS MANOJ SAHU SUBODH 0971817454 [subodhjha.adv@gmail.com 31.01.23 22.12.22
[KUMAR JHA
ICS(COMM)763/2023 CANARA BANK VS GOLDENSUMIT 7042039746 |[sumitsaurav@hotmail.com 31.01.23 24.01.23
AROW SAURAV
ICS(COMM)761/2023 CANARA BANK VS  M/SSUMIT 7042039746 |[sumitsaurav@hotmail.com 31.01.23 24.01.23
INITYANAND SINGH SAURAV
OMP(COMM)804/2023 PARANDEEP SINGH VS RAMH S ARORA [9810070256 |hs9768@gmail.com 31.01.23 17.01.23
TRANSPORT FINANCE CO LTD
11 SH. GURVINDERNEW ICS(COMM) 6688/2022 STATE BANK OF INDIA VSSUNIL 0212190624 |delhilawyers76 @yahoo.co.in 02.01.23 17.12.22
IPAL SINGH,/[DELHI SHARWAN KUMAR SEHRAWAT
IDISTRICT JUDGEDISTRICT
(COMMERCIAL
ICOURT)-02 ICS(COMM) 6685/2022 STATE BANK OF INDIA VS[SUNIL 0212190624  |delhilawyers76@yahoo.co.in 02.01.23 17.12.22
ROCKY SEHRAWAT
CS(COMM) 6686/2022 STATE BANK OF INDIA VS RAJ|SUNIL 0212190624 |delhilawyers76 @yahoo.co.in 02.01.23 17.12.22
KUMAR SEHRAWAT
CS(COMM)15/2023 BIRD HOSPITALITY SERVICESKUNAL 0099110690 [kunal_mehta@livein 03.01.23 24.12.22
PVT LTD VS M/S FOODINKMEHTA
EXPEDITIONS LLP




District

Case No.

OMP(I)CIOMM 1/23

Petitioner Name VS Respondent
Name

IM/S BANDEL CHEESE PRIVATE
LTD VS SAURAV GUPTA

Advocate

AKANKSHA
KAUL

Advocate
Nobile
Number

0818131566

Advocate email id

akankshakaul1154@gmail.com

Date
Registration

03.01.23

ofDate of e-filing

22.12.22

CS(COMM) 22/2023

IM/S MUTHOOTTU MINTI
FINANCERS LTD VS RAJ BALA

ARUN
FRANCIS

0810548558

arun @francisclegal incom

04.1.22

28.12.22

CS(COMM) 28/2023

IM/SDELHIVERY LIMITED VS
M/S HOLLYWOOD
INTERNATIONAL

AMBER
SACHDEVA

0821961222

amber@ambersachdeva.in

04.1.22

28.12.22

CS(COMM) 40/2023

INDIAN BANK E ALLAHABAD
BANK VS SHRIDHIKA VERMA
AND AN9OTER

ARVIND KR
PANDEY

0810604273

akp.advocate@gmail.com

04.1.22

28.12.22

CS(COMM) 42/2023

RADIANCE PRO PACKAGING
PVT LTD VS SHEERAZ AHMAD
RAINA

RAHUL
IMEHTA

9891617777

rahulmehta@lawyer.com

04.1.22

02.1.22

ICS(COMM) 68/2023

HOUSING DEVELOPMENT]
FINANCE CORPORATION HDEFC
VS DR ANIL KUMAR JAIN AND
OTHERS

KAAVYA
SHANDILYA

886053227

kaauyag61@gmail.com

05.01.23

02.01.23

CS(COMM) 70/2023

ICANRA BANK VS SMT JAGWATI
AND OTHERS

PRATP
CHANDRA
RANA

09990366723

praga2500@gmail.com

05.01.23

02.01 23

OMP(COMM) 78/23

DEVENDER KUMAR GUPTA VS
IMANISH RJ

RAHUL
AGGARWAL

7428666660

rahuladvsc@gmail.com

05.01.23

03.12.22

CS(COMM) 80/2023

IMOHD IRSHAD VS AL DUA
FOOD PROCESSING PVT LTD
AND OTHERS

HIMAL
AKHTR

0810456889

legumlawfirm@gmail.com

05.01.23

20.12.22

CS(COMM) 121/2023

AURA HERBAL PVT LTD VS G
EXPLORE PVT LTD

ASHISH
IVAID

9999337791

niranjankaurg2@gmail.com

06.01.23

03.01.23




District Case No.

CS(COMM) 124/2023

Petitioner Name VS Respondent
Name

IM/SDELHIVERY LIMITED VS
M/S THE SAILOR MANS
LOGISTCS

Advocate

AMBER
SACHDEVA

Advocate

Nobile
Number

0821961222

Advocate email id

amber@ambersachdeva.in

Date

Registration

06.1.23

ofDate of e-filing

28.12.22

OMP(T)COMM22/23

SATYA NARAYAN SHARMA VS
VARISCON ENGINEERING;
SERVICES PVT LTD

IASHISH
CHAUHAN

09994668603

lashishchauhan@akassociates.org.
lin

09.01.23

02.01 23

ICS(COMM) 205/2023

JAQUAR& COMPANY PVT LTD
VS M/S TAPAN ENTERPRISES

ADITYA
GAUR

9999397047

juristadtyagaur@gmai.com

09.01.23

06.01.23

CS(COMM) 220/2023

EAST DELHI DELHI MUNICIPAL|
ICORPORTION VSM/S NARULA
ICONSTRUCTION CO.

ABHINAV
SARUP
SHARMA

0311094110

swaroop.co.hotmail.com

09.01.23

31.12.23

CS(COMM) 250/2023

JAILAXMI ENTERPRISES PVT]
LTD VS ANIL MALVIYA

HIMANSHU
DHAWAN

9999309222

lhimanshudhawan@utkrishthalaw|
.com

10.01.23

12.11.23

[EX.COMMZ292/23

SHRIRAM TRANSPORT]
FINANCE CO LTD VS PARASH
SHARMA AND ANOTHER

IMANOJ
KUMAR

08111333644

manojk.advq@gmail.com

1201.23

02.01 23

CS(COMM)324/2023

[UNION BANK OF INDIA VS RAJ
KUMARI

DEEPA
GUPTA

0312292558

ladvocate.deepa.gupta@gmail.co
m

13.01.23

04.01.23

ICS(COMM)330/2023

SEQUEL ALLOYS AND WIRES
PRIVATE LIMITED VS M/S S.S|
CARGO AND LOGISTICS PVT]
LTD

SUDEEPTA
KUMAR PAL

0890399424

palsk3@rediffmail.com

13.01.23

11.01.23

OMP(I) COMM 405/23

KOTAKMAHINDRA PRIME LTD
VS LAXMI

IMAYANK
AMAHAJAN

0873347330

mayank_mahajanos@yahoo.com

17.01.23

07.01.23

OMP COMM 413/23

THE PRINCIPAL ITI WOMEN
VIVEK VIHAR VS SARVESH
SECURITY SERVICES PVT LTD

ADITI
GUPTA

AND OTHERS

0811046710

aditigupta2g @gmail.com

17.01.23

11.01.23




District

Case No.

ICS(COMM)419/2023

Petitioner Name VS Respondent
Name

RAKESH GUPTA VS BALWANT]
KUMAR GOYAL

Advocate

RAMESH
CHAND
GUPTA

Advocate
Nobile
Number

0312392991

Advocate email id

rameshguptaequity@gmail.com

Date
Registration

18.01.23

ofDate of e-filing

11.01.23

OMP(COMM) 476/2023

ANAND MOHAN VS SHRIRAM]
TRANSPORT FINANCE COM P
LTD

ONKAR ROY

0810229959

lawchambersofonkarroy@gmail.c
om

19.01.23

18.01.23

ICS(COMM) 471/2023

IM/S COUDWALKER LOGISTICS
PRIVATE LIMITED VS SUBHASH
CHANDRA

VIPUL
SRIVASTAV

0810271839

vsrvconsultants.legal @gmail.com

19.01.23

21.12.22

ICS(COMM) 478/2023

ALOK CHUGH VS M/S ELIIOS
FINTECH PVT LTD

ASHOK
RAJAGOPAL
AN

9871588747

rajagopalan.ashok@gmail.com

19.01.23

13.01.23

ICS(COMM) 479/2023

IM/S PUNJAB NATIONAL BANK
VS JYOTI MAHAJAN

IMUKUL KR
PANDEY

0821404443

mukulpandey2004@gmail.com

19.01.23

28.12.22

ICS(COMM) 484/2023

ICOPAIR GAS SYSTEMS PRIVATE
LTD VS GHODU INFORTECH
PRIVATE LTD AND ORS

TOSHIF
AHMAD

8899684848

aditya.agarwal1001@gmail.com

19.01.23

10.01.23

CS(COMM) 483/2023

AVINASH GARG VS ARUNABH
SIBNHA AND ORS

UJJWAL
JAIN

9717595497

ujjwaljainadvocate@gmail.com

19.01.23

09.01.23

ICS(COMM) 480/2023

M/S INCRED FINANCIAL
SERVICES LTD VS M/S LALANI
INFOTECH LIMITED

AMIT BAJAJ

0213187809

ladvocate.puneet@gmail.com

19.01.23

13.01.23

[EX(COMM)562/203

HIDF BANK LTD
JOSHI

VS JYOT]

LALIT
PANDEY

8130383143

lalitpandeyadv@gmail.com

20.01.23

31.12.22

OMP(COMM)561/2023

PRASAR
BHARATI(BROADCASTING
CORPORATION OF INDIA)VS
IM/S SPACE ADVERTISING AND

RADHALAKS
HMI R

0654611805

radhalakshmiadv@gmail.com

20.01.23

18.01.23




District

Case No.

ICS(COMM)557/2023

Petitioner Name VS Respondent
Name

ANAND MEDIPRODUCT]
PRIVATE LIMITED \E
DELHIVERY LIMITED AND ANR

Advocate

IMANISH
GANDHI

Advocate
Nobile
Number

0071772226

Advocate email id

manishgandhi11@gmail.com

Date
Registration

20.01.23

ofDate of e-filing

18.01.23

CS(COMM) 556/2023

IM/S SHR LIFESTYLES PVT LTD
VS M/S SKYONE OVERSEAS

PANKAJ
PAREEK

0818265410

advocatepankajpareek@gmail.co
m

20.01.23

17.01.23

CS(COMM) 559/2023

IM/S RAI INDUSTRIAL POWER
PVI LTD VS M/S S.S.
ELECTROWORKS PVT LTD AND
ORS

AAYUSH
IMALHOTRA

0818350561

laayushmalhotra2014@gmail.com

20.01.23

12.01.23

CS(COMM) 560/2023

IM/S RAI INDUSTRIAL POWER

AAYUSH

PVI LTD VS M/S OSHINMALHOTRA

ENTERPRISES AND ANR

0818350561

aayushmalhotra2o14@gmail.com

20.01.23

12.01.23

[EX(COMM)671/2023

M/S SS. TOTAL
CONSTRUCTION INDIA VPT LTD)
VS UNION OF INDIA

VARDAN
GUPTA

8054377855

delhivardan @gmail.com

27.01.23

04.01.22

OMP(COMM)675/2023

RCC INFRAVENUTRES LTD AND
ORS VS HDB FINANCIAL
SERVICES LTD

PURNIMA
JAIN

0873211671

advpurnimajain@gmail.com

27.01.23

20.01.23

OMP(COMM)676/2023

RCC INFRAVENUTRES LTD AND|
ORS VS HDB FINANCIAL
SERVICES LTD

PURNIMA
JAIN

0873211671

advpurnimajain@gmail.com

27.01.23

20.01.23

IEX(COMM)677/2023

HDB FINANCIAL SERVICES
LIMITED VS SUBHASH CHAND

DEEPANKUR|
SONDHI

9999925860

deepankur@sondhipartners.com

27.01.23

07.01.23

[EX(COMM)678/2023

HDB  FINANCIAL SERVICES]
LIMITED VS prem mawasi

DEEPANKUR
SONDHI

9999925860

deepankur@sondhipartners.com

27.01.23

07.01.23

CS(COMM) 679/2023

IM/S EXPRO FREIGHT P LTD VS
IM/S SHIVAAY INDIA|
ENTERPRISES

M ASIR
KHAN

0810510565

khanasifkhan333@gmail.com

27.01.23

14.01.23
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IM/S EXPRO FREIGHT P LTD VS
IM/S  EXPRESS  SOLUTIONS
(INDIA) PVT LTD

M ASIH
KHAN

Advocate
Nobile
Number

0810510565

Advocate email id

khanasifkhan333@gmail.com

Date
Registration

27.01.23

ofDate of e-filing

14.01.23

[EX(COMM) 682/2023

IM/S INDAID ENGINEERS PVT]
LTD VS UNION OF INDIA|
(COFMOW)

IAKASH
SACHAN

8448363609

akashsch@gmail.com

27.01.23

14.01.23

IEX(COMM)670/2023

M/S S.S. TOTAL
ICONSTRUCTION INDIA VPT LTD
VS UNION OF INDIA

VARDAN
GUPTA

8954377855

delhivardan@gmail.com

27.01.23

04.01.22

CS(COMM)707/2023

IM/S GM MODULAR PVT LTD VS
ARJUN SINGH

K G BANSAL

9871548703

unitedmark@unitedipr.com

28.01.23

24.01.23

IEX(COMM)737/2023

ASHOK BULCHAND
IMULCHANDANI(HUF) VS M/S
IMOONDROPS OVERSEAS
SERVICE LLP

SIDHARTH
BORAH

0811176622

gurinder@glen.co.in

30.01.2023

11.01.23

ICS(COMM)736/2023

IM/S FRICK INDIA LTD VS M/S
GOPALA KRISHNA COLD,
STORAGES AND ORS

HARSH
VADHAN
SHARMA

081827747

voxjurisdelhi@gmail.com

30.01.23

06.01.23

IEX(COMM)768/2023

GAURAV SABHARWAL VS USHA
SHRIRAM ENTERPRISES PVT]
LTD

BHAVESH
KUMAR
SHARMA

0810034712

gabslawassociates@gmail.com

31.01.23

09.01.23

IEX(COMM)696/2023

KOTAK MAHINDRA PRIME LTD
VS PRAKASH TOKAS

RAJESH
JANGRA

0958726491

jagraadvocate@gmail.com

31.01.23

18.01.23

[EX(COMM)770/2023

IM/S oM VAJRAKAYA|
ICONSTRUCTION COMPANY VS
IUNION OF INDIA

S W HAIDER

0311307710

haider.adv@gmail.com

31.01.23

24.01.23

OMP(COMM)767/2023

IM/S INDOSPIRIT BARS PVT LTD|
VS PRABHA AGGARWAL

ANAND
SHANKAR
JHA

9899617989

lanand.jha@asjlegal.in

31.01.23

14.01.23
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ICS(COMM)766/2023 SARAN MOTORS  PRIVATE[LOKESH 09009410660 [lokesh@legalicons.in 31.01.23 24.01.23
LIMITED VS ASHOK KUMAR BHOLA
ICS(COMM)764/2023 SUNIL KUMAR VS UMESHDHEERAJ Ki9810550260 [khndheeraj2zoo3@yahoo.co.in  [31.01.23 18.01.23
ICAHND GUPTA INAYAL
ICS(COMM)762/2023 CANARA BANK VS GOLDENISUMIT 7042039746 |[sumitsaurav@hotmail.com 31.01.23 24.01.23
ARROW AND ORS SAURAV
OMP(COMM)805/2023 PARANDEEP SINGH VS RAM[H S ARORA [9810070256 |hs9768@gmail.com 31.01.23 17.01.23
TRANSPORT FINANCE CO LTD
12 SH. SANJIV JAIN,NEW [EX(COMM)708/2023 BANK OF INDIA VS KISHANISAHIL RALLI9717838348 |[sahilralliadvocate@gmail.com  [28.01.23 10.01.23
IDISTRICT JUDGEDELHI SHARMA
(COMMERCIAL DISTRICT
ICOURT)-03
[EX(COMM)303/2023 IMANISH KUMAR VERMA VSGURMEET (9212578800 [gurmeetisingh@gmail.com 12.01.23 07.01.23
INAKUL SINGH SINGH
13 SH. PREM KUMARSOUTH OMP (I) (COMM)/6/2023 [YES BANK LTD Vs KLDSANJEEV (8285002845 [litigation@srcslegal.com 01/02/2023 |01/02/2023
IBHARTWAL, CREATION INFRASTRUCTUREKUMAR(P),
IDJ (COMMERCIAL)- PVT LTD
01
CS (COMM)/1/2023 IM/S DARSHANA AGRO VSANIS 0071412326 mohd.anishg62@gmail.com 01/02/2023 [01/02/2023
SHEERIE FOODS IMOHAMMA
D(P),
[Execution (Comm)/3/2023 [CHOLAMANDALAM VANDANA [9810333703 [vandanaharit@gmail.com 01/02/2023 [01/02/2023
INVESTMENT AND FINANCEKUMARI(P),
ICOMPANY LIMITED Vs
SAINIAND COMPANY PROP JAI
[Execution (Comm)/2/2023 |CHOLAMANDALAM VANDANA 9810333703 [vandanaharit@gmail.com 01/02/2023 |01/02/2023
INVESTMNET AND FINANCEKUMARI(P),
ICOMPANY LIMITED Vs
KRISHAN KUMAR
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CS (COMM)/2/2023 STATE BANK OF INDIA VSsGAURAV(P), 9953226302 [prakash.gauravoi@gmail.com [01/02/2023 [01/02/2023
SPARSH JHA

[Execution (Comm)/6/2023 [CHOLAMANDALAM IMANISHA (9958683230 [naveenki0o1@gmail.com 01/02/2023 |01/02/2023
INVESTMENT AND FINANCEBARUAH(P),
ICOMPANY LTD Vs MUKESH

[Execution (Comm)/4/2023 |[SBI CARDS AND PAYMENTSWASIQUR [9811225408 |wrkhanassociates@gmail.com  [|01/02/2023 [01/02/2023
SERVICES PVT LTD VSRAHMAN
DHARMENDER KUMAR KHAN(P),

[Execution (Comm)/5/2023 |[SBI CARDS AND PAYMENTSWASIQUR [9811225408 [wrkhanassociates@gmail.com [01/02/2023 [01/02/2023
SERVICES PVT LTD Vs MD ASIFRAHMAN
IMEHDI KHAN(P),

[Execution (Comm)/1/2023 [KOTAK MAHINDRA PRIME LTDSUNNY 0910574027 |albuslawfirms@gmail.com 01/02/2023 [01/02/2023
Vs PRINCE KUMAR SRIVASTAV |[ARORA(P),

OMP (COMM)/1/2023 DSC LTD Vs BAJAJIDEEPAK 0811015339  |katyalsachin2008@gmail.com  |01/02/2023 [01/02/2023
ELECTRICALS LIMITED [KHURANA(P

D,

OMP (I) (COMM)/2/2023 [IDFC FIRST BANK LTD Vs ANIL/SANJEEV (8285002845 [litigation@srcslegal.com 01/02/2023 [01/02/2023
SHARAMA KUMAR(P),

OMP (I) (COMM)/3/2023 [HDFC BANK LTD Vs DEEPAK[SANJEEV 8285002845 [litigation@srcslegal.com 01/02/2023 [01/02/2023
KUMAR SINGH KUMAR(P),

OMP (I) (COMM)/5/2023 [HDFC BANK LTD Vs VIJAY[SANJEEV  [8285002845 [litigation@srcslegal.com 01/02/2023 [01/02/2023
[KUMAR BHARTI KUMAR(P),

OMP (I) (COMM)/4/2023 [HDFC BANK LTD Vs IMRANSSANJEEV 8285002845 [litigation@srcslegal.com 01/02/2023 |01/02/2023
KHAN KUMAR(P),
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OMP (I) (COMM)/22/2023 [KOTAK MAHINDRA BANK VsParv 0643646534 [parv.mahajanoo7@gmail.com [01/03/2023 [01/03/2023
DHARMPAL RAM Mahajan(P),

OMP (I) (COMM)/20/2023 [YES BANK LTD Vs VAIBHAV|[SACHIN 0811015339  |katyalsachin2008@gmail.com [|01/03/2023 [01/03/2023
IMISHRA KATYAL(P),

OMP (I) (COMM)/21/2023 [YES BANK LTD Vs VMAKSSACHIN 0811015339  [katyalsachin2008 @gmail.com  [01/03/2023 |01/03/2023
RESEARCH AND SERVICES PVTIKATYAL(P),
LTD

OMP (I) (COMM)/19/2023 [KOTAK MAHINDRA BANK VsParv 0643646534 |parv.mahajanoo7@gmail.com [|01/03/2023 [01/03/2023
RMD INFRA Mahajan(P),

CS (COMM)/4/2023 IM/S DEEKSHA OFFICESACHIN 0971755433  |[info@legalteamindia.com 01/03/2023 [01/03/2023
SYSYTEMS Vs M/S K SDHAMIJA(P)
[ENTERPRISES ,

OMP (I) (COMM)/18/2023 [KOTAK MAHINDRA BANK VsParv 0643646534 |parv.mahajanoo7@gmail.com [01/03/2023 [01/03/2023
GALAXY LOGISTICS SERVICES |[Mahajan(P),

OMP (I) (COMM)/39/2023 [YES BANK LTD Vs KLDSANJEEV (8285002845 [litigation@srcslegal.com 01/05/2023  |01/05/2023
CREATION INFRASTRUCTUREKUMAR(P),
PVT LTD

OMP (I) (COMM)/45/2023 [KOTAK MAHINDRA PRIME LTDMAYANK 0873347330 |mayank mahajanos@yahoo.com|01/06/2023 [01/06/2023
Vs VIPIN B IMAHAJAN(P

[Execution (Comm)/11/2023 [KOTAK MAHINDRA PRIME LTD|Sagar 8860535139 [sagarmishra249o@gmail.com  [01/06/2023 [01/06/2023
Vs PRINCE KUMAR SRIVASTAVAMishra(P),

OMP (I) (COMM)/46/2023 M/S TOYOTA FINANCIALJRAHUL 8376049807 |advocateashok.1@gmail.com 01/06/2023  |01/06/2023
SERVICES INDIA LTD VsBHARADWA
UAFARUDDIN ABDUL GAFFAR [J(P),
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OMP (I) (COMM)/44/2023 [KOTAK MAHINDRA PRIME LTDMAYANK 0873347330 |mayank mahajanos@yahoo.com [01/06/2023  |01/06/2023
Vs DEEPAK SHARMA IMAHAJAN(P
CS (COMM)/16/2023 ICICI BANK Vs ANIL KUMAR CHETNA(P), [9599561409 [anilganjha@gmail.com 01/09/2023 [01/09/2023
CS (COMM)/17/2023 ICICI BANK Vs ROHIT KUMAR |CHETNA(P), (9599561409 |anilganjha@gmail.com 01/09/2023 [01/09/2023
CS (COMM)/18/2023 CANARA BANK Vs SHIV[ESHU 0711275697  |eshuadvocate@gmail.com 01/09/2023 [01/09/2023
IMANGAL SINGH CHAUDHAR
Y(P),
OMP (I) (COMM)/65/2023 [TOYOTA FINANCIAL SERVICESRAJESH 0958726491 [jangraadvocate@gamil.com 01/10/2023  |01/10/2023
INDIA LTD Vs VIKARAMIKUMAR(P),
BARALA
OMP (I) (COMM)/67/2023 [TOYOTA FINANCIAL SERVICES[RAJESH 0058726491 [jangraadvocate@gamil.com 01/10/2023  |01/10/2023
INDIA LTD Vs JAGDISH PRASADKUMAR(P),
YADAV
OMP (I) (COMM)/66/2023 [TOYOTA FINANCIAL SERVICESRAJESH 0958726491 |jangraadvocate@gamil.com 01/10/2023  |01/10/2023
INDIA LTD Vs KAVYA PRAVEENKUMAR(P),
THAPAR
CS (COMM)/19/2023 CYBER MEDIA RESEARCH AND|LALIT 0011665826 |mmlegals5@gmail.om 01/10/2023  |01/10/2023
SERVICES LTD Vs BHANWARKUMAR(P),
RATHORE DESIGN STUDIO
OMP (I) (COMM)/74/2023 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail.com 01/11/2023 01/11/2023
INDIA LTD Vs SHAKEELJBHARADWA
AHAMAD (P,
OMP (I) (COMM)/75/2023 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 |advocateashok.1@gmail.com 01/11/2023 01/11/2023
INDIA LTD Vs SUNEEL LAHOTI |BHARADWA
(P),
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OMP (I) (COMM)/76/2023 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail.com 01/11/2023 01/11/2023
INDIA LTD Vs TRANZLEASEBHARADWA
[HOLDINGS INDIA PVT LTD J(P),

OMP (I) (COMM)/77/2023 [KOTAK MAHINDRA BANK LTD[Parv 0643646534 |parv.mahajanoo7@gmail.com [|01/11/2023 01/11/2023
Vs SR CONSTRUCTION Mahajan(P),

OMP (I) (COMM)/78/2023 [KOTAK MAHINDRA BANK LTD[Parv 0643646534 [parv.mahajanoo7@gmail.com  [01/11/2023 01/11/2023
Vs KHALID HASAN KHAN Mahajan(P),

OMP (I) (COMM)/79/2023 [KOTAK MAHINDRA BANK LTD[Parv 0643646534 |parv.mahajanoo7@gmail.com [|01/11/2023 01/11/2023
Vs CHEDA LAL Mahajan(P),

OMP (I) (COMM)/86/2023 [HDFC BANK LTD Vs HIMANSHUISANJEEV (8285002845 [litigation@srcslegal.com 01/12/2023  |01/12/2023
VATS KUMAR(P),

OMP (I) (COMM)/88/2023 [HDFC BANK LTD Vs RITIKA VIJ [SANJEEV 8285002845 [litigation@srcslegal.com 01/12/2023  |01/12/2023

KUMAR(P),

OMP (I) (COMM)/87/2023 [TOYOTA FINANCIAL SERVICESRAJESH 0958726491 |jangraadvocate@gamil.com 01/12/2023  |01/12/2023
INDIA LTD Vs PANKAJKUMAR(P),
SANTOSHRAO WANKHEDE

CS (COMM)/29/2023 SHREE MADHAV ENTERPRISES[Karunesh 0810565403 |karuneshtandon@gmail.com 01/12/2023  [01/12/2023
Vs M/S YFC PROJECTS PVT LTD [Tandon(P),

[Execution (Comm)/16/2023 [HDB FINANCIAL SERVICES VSDEEPANKUR|9999925860 [deepankur@sondhipartners.com [01/12/2023  [01/12/2023
PRADEEP MULA SONDHI(P),

OMP (I) (COMM)/84/2023 [HDFC BANK LTD Vs SHANKEY|[SANJEEV 8285002845 [litigation@srcslegal.com 01/12/2023  |01/12/2023
GOYAL KUMAR(P),
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OMP (I) (COMM)/85/2023 [HDFC BANK LTD Vs ASLAM[SANJEEV (8285002845 [itigation@srcslegal.com 01/12/2023  [01/12/2023
IABBAS KUMAR(P),
OMP (I) (COMM)/83/2023 [HDFC BANK LTD Vs DINESH[SANJEEV  [8285002845 [itigation@srcslegal.com 01/12/2023  [01/12/2023
KUMAR KUMAR(P),
CS (COMM)/32/2023 ICANARA BANK Vs SMT BINDU  [ankur 0000042642 [sri.anshu83@gmail.com 13-01-2023 13-01-2023
aggarwal(P),
CS (COMM)/31/2023 ICANARA BANK Vs M/S PRINCEankur 0900042642 |sri.anshu83@gmail.com 13-01-2023 13-01-2023
IGOLD HUT aggarwal(P),
[Execution (Comm)/19/2023 MR K N JAIN HUF THROUGH|PRIYANKA (9910040471 [kohlisobti@gmail.com 16-01-2023 16-01-2023
ITS KARTA MR K N JAIN Vs MRSGHORAWAT
SAVITA RANI IMS(P),
IOMP (I) (COMM)/106/2023 [KOTAK MAHINDRA PRIME LTDMAYANK 0873347330 |mayank mahajanos@yahoo.com [16-01-2023 16-01-2023
Vs VIJAY KUMAR IMAHAJAN(P
D,
CS (COMM)/35/2023 CANARA  BANK Vs M/SKRISHAN  [9990577700 |krishenkumar@gamil.com 16-01-2023 16-01-2023
IMAHADEV DRY FRUITS KUMAR(P),
CS (COMM)/36/2023 ICANARA BANK Vs MIS SHARMAKRISHAN (9990577700 |krishenkumar@gamil.com 16-01-2023 16-01-2023
[ENTERPRISES KUMAR(P),
CS (COMM)/37/2023 ICANARA BANK Vs NITESH KRISHAN  [9990577700 |krishenkumar@gamil.com 16-01-2023 16-01-2023
KUMAR(P),
OMP (COMM)/4/2023 ICLASSIC INFRASOLUTIONS PVTIKK SINGH 9891416768 [kksinghg@gmail.com 16-01-2023 16-01-2023
LTD Vs S S TECHNOCRATS PVT]
LTD
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OMP (I) (COMM)/121/2023 [HDFC BANK LTD Vs NIRANJAN[SANJEEV (8285002845 [litigation@srcslegal.com 17-01-2023 17-01-2023
KUMAR KUMAR(P),
OMP (I) (COMM)/120/2023 [HDFC BANK LTD Vs BHARTISANJEEV  [8285002845 [itigation@srcslegal.com 17-01-2023 17-01-2023
BHARDWAJ KUMAR(P),
OMP (I) (COMM)/115/2023 [HDFC BANK LTD Vs GAJENDER[SANJEEV 8285002845 [litigation@srcslegal.com 17-01-2023 17-01-2023
RAMESH KUMAR KUMAR(P),
OMP (I) (COMM)/116/2023 [HDFC BANK LTD VSSANJEEV  [8285002845 |[litigation@srcslegal.com 17-01-2023 17-01-2023
IMOHAMMAD SHAKIR KUMAR(P),
OMP (I) (COMM)/119/2023 [HDFC BANK LTD Vs LAXMANSANJEEV 8285002845 [litigation@srcslegal.com 17-01-2023 17-01-2023
KUMAR KUMAR(P),
OMP (I) (COMM)/117/2023 [HDFC BANK LTD Vs SAHJAD|ISANJEEV 8285002845 [litigation@srcslegal.com 17-01-2023 17-01-2023
JUMME KHAN KUMAR(P),
OMP (I) (COMM)/118/2023 [HDFC BANK LTD Vs TANVEERSANJEEV (8285002845 [litigation@srcslegal.com 17-01-2023 17-01-2023
AHMED KUMAR(P),
[Execution (Comm)/22/2023 [HDB FINANCIAL SERVICES VsRAHUL 8376049807 |advocateashok.1@gmail.com 17-01-2023 17-01-2023
SANJAY KUMAR VERMA BHARADWA
H(P),
[Execution (Comm)/23/2023|[HDB FINANCIAL SERVICES VsRAHUL 8376049807 ladvocateashok.1@gmail.com 17-01-2023 17-01-2023
[DEVENDRA B BHARADWA
(P),
CS (COMM)/40/2023 IM/S RSPL LIMITED Vs UJJVINANIL 0810134793 |allipcare@gmail.com 17-01-2023 17-01-2023
INDUSTRIES KUMAR
SAHU(P),
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OMP (I) (COMM)/133/2023 [HDFC BANK LTD Vs MO TARIK [SANJEEV  [8285002845 [litigation@srcslegal.com 17-01-2023 17-01-2023
KUMAR(P),

OMP (I) (COMM)/134/2023 [HDFC BANK LTD Vs AASHIQSANJEEV  [8285002845 [itigation@srcslegal.com 18-01-2023 18-01-2023
IMOHD KUMAR(P),

OMP (I) (COMM)/135/2023 [HDFC BANK LTD Vs NAFEESH[SANJEEV 8285002845 [litigation@srcslegal.com 18-01-2023 18-01-2023
AHMAD KUMAR(P),

OMP (I) (COMM)/136/2023 [HDFC BANK LTD Vs JYOTI RAJ[SANJEEV (8285002845 [litigation@srcslegal.com 18-01-2023 18-01-2023
KUMAR KUMAR(P),

OMP (I) (COMM)/130/2023[HDFC BANK LTD Vs ARSIDASANJEEV 8285002845 [litigation@srcslegal.com 18-01-2023 18-01-2023
IWIFE OF MUBARIK KUMAR(P),

OMP (I) (COMM)/129/2023 [HDFC BANK LTD Vs SONAKSHISANJEEV 8285002845 [litigation@srcslegal.com 18-01-2023 18-01-2023
JAIN KUMAR(P),

OMP (I) (COMM)/128/2023[HDFC BANK LTD Vs SHIVISANJEEV (8285002845 [litigation@srcslegal.com 18-01-2023 18-01-2023
KUMAR KUMAR(P),

OMP (I) (COMM)/132/2023 [HDFC BANK LTD Vs RANISANJEEV 8285002845 [litigation@srcslegal.com 18-01-2023 18-01-2023
IMADDISHIYA KUMAR(P),

OMP (I) (COMM)/126/2023 [KOTAK MAHINDRA BANK LTD|Parv 0643646534 |parv.mahajanoo7@gmail.com [18-01-2023 18-01-2023
Vs RMD INFRA Mahajan(P),

OMP (I) (COMM)/131/2023 [KOTAK MAHINDRA BANK LTD[Parv 0643646534 |parv.mahajanoo7@gmail.com  [18-01-2023 18-01-2023
Vs SARAFAT HUSEN Mahajan(P),
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OMP (I) (COMM)/127/2023 |CNH INDUSTRIAL CAPITALJRAJESH 0958726491 [jangraadvocate@gamil.com 18-01-2023 18-01-2023
INDIA PVT LTD Vs MUSTKEEM |[KUMAR(P),

OMP (I) (COMM)/160/2023[HDFC BANK LTD Vs ANUPAM[SANJEEV  [8285002845 [litigation@srcslegal.com 18-01-2023 18-01-2023
GOTAN KUMAR(P),

OMP (I) (COMM)/171/2023 HDFC BANK LTD Vs VEENASANJEEV 8285002845 [litigation@srcslegal.com 19-01-2023 19-01-2023
SINGH KUMAR(P),

OMP (I) (COMM)/170/2023 [HDFC BANK LTD Vs VINEET[SANJEEV (8285002845 [litigation@srcslegal.com 20-01-2023  [20-01-2023
SHARMA KUMAR(P),

[Execution (Comm)/26/2023[HDB FINANCIAL SERVICES VsRavindra 0818334269 [rishab@rrjassociate.com 20-01-2023  [20-01-2023
ROOP CHAND Agarwal(P),

[Execution (Comm)/29/2023MS ENGINEERING PROJECTIKAUSHAL (9717748682 |lawyer.kaushal@gmail.com 20-01-2023  [20-01-2023
INDIA LTD Vs MS KRISHNAKKISHOR
ICONSTRUCTION CO IMISHRA(P),

[Execution (Comm)/31/2023 |SBI CARDS AND PAYMENTSWASIQUR (9811988189 [wrkhanassociates@gmail.com [23-01-2023 23-01-2023
SERVICES LIMITED Vs TIMSEERAHMAN
SHARMA KHAN(P),

OMP (COMM)/6/2023 INATIONAL INSURANCE CO VsLAXMI INot on record [mplegafin.in 24-01-2023 24-01-2023
IM/S BINDRA ALBUMS CHAUHAN(P

CS (COMM)/48/2023 IM/S KRBL LIMITED Vs VISHNISUDARSHAN|9810132015 [united@unitedipr.com 25-01-2023 25-01-2023
VENTURES PRIVATE LIMITED |[BANSAL(P),

OMP (I) (COMM)/215/2023 |AXIS BANK LIMITED VSRAJESH 0958726491 [jangraadvocate@gamil.com 25-01-2023 25-01-2023
DHARMENDRA KUMAR KUMAR(P),




District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/216/2023 |AXIS BANK LIMITED Vs AARTIRAJESH 0958726491 [jangraadvocate@gamil.com 27-01-2023 27-01-2023
ANAND KUMAR(P),

CS (COMM)/49/2023 ICANARA BANK Vs MOHD YUSUFRITU 0873706792 |advocateritu22@gmail.com 27-01-2023 27-01-2023

SHARMA(P),

[Execution (Comm)/36/2023 [PREMIER TECH AQUA SYSTEM|Rahul 0891416768  [kksinghadvo@gmail.com 27-01-2023 27-01-2023
PVT LTD THROUGH ITS AR VsKumar(P),
IMIRA GREEN TECH PRIVATE
LTD

OMP (I) (COMM)/223/2023[KOTAK MAHINDRA PRIME LTDRAJESH 0958726491 [jangraadvocate@gamil.com 28-01-2023  [28-01-2023
Vs DEEPAK KUMAR PANCHAL |[KUMAR(P),

OMP (I) (COMM)/240/2023|AXIS BANK LTD Vs ASHOKRAJESH 0958726491 [jangraadvocate@gamil.com 28-01-2023  [28-01-2023
KUMAR KASANA KUMAR(P),

OMP (I) (COMM)/237/2023 KOTAK MAHINDRA PRIME LTD[RAJESH 0058726491 [jangraadvocate@gamil.com 130-01-2023 130-01-2023
Vs MUKESH KUMAR KUMAR(P),

OMP (I) (COMM)/239/2023[KOTAK MAHINDRA PRIME LTDRAJESH 0958726491 |jangraadvocate@gamil.com 30-01-2023  [30-01-2023
Vs VINOD KUMAR KUMAR(P),

OMP (I) (COMM)/238/2023|KOTAK MAHINDRA PRIME LTD[RAJESH 0058726491 [jangraadvocate@gamil.com 130-01-2023 130-01-2023
Vs SHANKAR SINGH KUMAR(P),

OMP (I) (COMM)/233/2023[TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail.com 30-01-2023  [30-01-2023
INDIA LTD Vs RAKESHBHARADWA
ICHAWALLIWAR J(P),

OMP (I) (COMM)/235/2023[TOYOTA FINANCIAL SERVICESRAHUL 8376049807 |advocateashok.1@gmail.com 130-01-2023  [30-01-2023
INDIA LTD Vs IRFAN KHAN BHARADWA

(P),




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/234/2023[TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail.com 30-01-2023  [30-01-2023
INDIA LTD Vs MITHUN NATH |BHARADWA
(P),
OMP (I) (COMM)/236/2023[TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail.com 30-01-2023  [30-01-2023
INDIA LTD Vs JAGJEET SINGH |BHARADWA
(P),
OMP (I) (COMM)/231/2023 [TOYOTA FINANCIAL SERVICES[RAHUL 8376049807 |advocateashok.1@gmail.com 30-01-2023  [30-01-2023
INDIA LTD Vs SANDEEPBHARADWA
TRIPATHI J(P),
OMP (I) (COMM)/232/2023[PIRAMAL CAPITAL AND[RAJESH 0958726491 [jangraadvocate@gamil.com 130-01-2023  [30-01-2023
[HOUSING FINANCE LIMITED VSKUMAR(P),
IAJAY KUMAR
CS (COMM)/52/2023 IASHA HANS Vs VIRENDER RAJAL RAI9891914800 [|dua.rajal@gmail.com 30-01-2023  [30-01-2023
DUA(P),
14 SH. VINAY KUMARSOUTH IEXE(COMM.)7/23 HDFC BANK LTD. VS ANKUSH|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  |02.01.2023 27.10.2022
IKHANNA, DISTRICT] SHARMA Pathak
JUDGE
(COMMERCIAL
ICOURT)-02 OMP(I)(COMM.)13/23 IDFC FIRST BANK LTD. VSSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [02.01.2023  [24.12.2022
[UTTAM SINGH SANKHYAN Pathak
OMP(I)(COMM.)14/23 IDFC FIRST BANK LTD. VSSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  |02.01.2023 02.01.2023
VIRENDER KUMAR AND ANR. [Pathak
OMP(I)(COMM.)15/23 IDFC FIRST BANK LTD. VS ASIFSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  |02.01.2023 24.12.2022
SHARIF AND ANR. Pathak
OMP(I)(COMM.)16/23 IDFC FIRST BANK LTD. VSSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  02.01.2023 24.12.2022
IGULAVENDRA MADANPAL AND|Pathak
IANR.




District

Case No.

OMP(I)(COMM.)17/23

Petitioner Name VS RespondentAdvocate

Name

VISHALUDDIN HABIBUDDIN

IDFC FIRST BANK LTD. VSSanjeev

Pathak

Advocate
Nobile
Number

8285002845

Advocate email id

sanjeev.pathak@sreslegal.com

Date of

Registration

02.01.2023

Date of e-filing

24.12.2022

OMP(COMM.)2/23

AMBIKA TRADING
ICONSTRUCTION
PRIVATE LIMITED VS ACTUATE
BUSINESS CONSULTING;

AND

RAJENDER

COMPANY[KUMAR

GUPTA

0810027700

rkabcl@yahoo.co.in

03.01.2023

01.11.2022

IEXE(COMM.)8/23

LTD. VS
SANSANWAL AND ANR.

M/S. KOTAK MAHINDRA BANKTANUJ
HIMANSHUAGGARWAL

9899153502

taggarwals@gmail.com

03.01.2023

02.01.2023

OMP(I)(COMM.)32/23

IDFC FIRST BANK LTD. V§
ANKIT KUMAR AND ANR.

Sanjeev
Pathak

8285002845

sanjeev.pathak@sreslegal.com

03.01.2023

02.01.2023

OMP(I)(COMM.)33/23

SINGH

HDFC BANK LTD. VS GOPAL[Sanjeev

[Pathak

8285002845

sanjeev.pathak@srcslegal.com

03.01.2023

02.01.2023

[EXE(COMM.)9/23

HDFC BANK LTD.
KHURANA

VS HONEYAMITA

KUMARI

0311851166

lgurmeet@gbalawoffices.com

04.01.2023

24.12.2022

CS(COMM)/7/23

AXIS BANK LTD. VS
IMOHAMMAD SAJID SAIFI AND
ANR.

DHARAM
DEV

0810072439

dladevlawassociates@gmail.com

04.01.2023

13.09.2022

CS(COMM)/9/23

SH. RUMMY CHHABRA
PACKSON IMPEX LTD.

V/s]

ARUN
KUMAR JHA

0811104452

arun@theacmeco.com

04.01.2023

23.12.2022

CS(COMM)/10/23

SH. RUMMY CHHABRA V/S,|
APAR INDUSTRIES LTD.

ARUN
KUMAR JHA

0811104452

arun @theacmeco.com

04.01.2023

23.12.2022

CS(COMM)/11/23

IM/S. RASHIK SOAP FACTORY VS
TALKAJI BHAGUJI PRAJAPATI
TRADING AS M/S. BHAVANI

SOAP FACTORY

Sanjeev
[kumar singh

0560240205

sanjeev.singh@singhnassociates.c
om

05.01.2023

02.01.2023




District Case No.

[EXE(COMM.)10/23

Petitioner Name VS Respondent
Name

HDFC BANK LTD. VS SANJEEV]
KUMAR GUPTA

Advocate

KARAN
SINHA

Advocate
Nobile
Number

0999568427

Advocate email id

office@lpjpartners.com

Date
Registration

06.01.2023

ofDate of e-filing

02.01.2023

OMP(I)(COMM.)43/23

HDFC Bank Ltd Vs. KATEX
LOGISTICS SOLUTION PRIVATE
LIMITED AND ANR.

Sanjeev
Pathak

8285002845

sanjeev.pathak@sreslegal.com

06.01.2022

04.01.2023

OMP(I)(COMM.)58/2023

KOTAK MAHINDRA BANK LTD.
VS RMD INFRA

PARV
IMAHAJAN

0643646534

parv.mahajanoo7@gmail.com

06.01.2022

03.01.2023

[EXE(COMM.)14/2023

IM/S. CHOLAMANDLAM|
INVESTMENT AND FINANCE
CO. LTD. VS MR. PRAMOD
KUMAR GIRI AND ANR.

VANDANA
KUMAR

0810333703

vandanaharit@gmail.com

09.01.2023

02.01.2023

[EXE(COMM.)15/2023

IM/S. CHOLAMANDLAM
INVESTMENT AND FINANCE
CO. LTD. VS MR. BAUAAKANT]
JHA AND ANR.

VANDANA
KUMAR

0810333703

vandanaharit@gmail.com

00.01.2023

02.01.2023

CS(COMM)/20/23

M/S KEYAL EMPIRE DESIGNS
PVT LTD VS M/S SUDHIR BHA]
SAREE WALA PVT. LTD

SUMIT
RAAJPUT

9999333350

partners@sandspartners.com

09.01.2023

09.01.2023

CS(COMM)/21/23

IM/S KEYAL EMPIRE DESIGNS
PVT LTD VS M/S SUDHIR BHAI
SAREE WALA PVT. LTD

SUMIT
RAAJPUT

9999333350

partners@sandspartners.com

09.01.2023

09.01.2023

CS(COMM)/22/23

ICICI BANK
GAGANDEEP SINGH

LTD. VS

RAJEEV
SAGAR

0810021846

sagarandsagarlawoffice@live.com

10.01.2023

20.10.2022

OMP(I)(COMM.)68/2023

YES BANK LTD. VS AMIT RAJ|
BAGGA

SACHIN
KATYAL

0811015339

katyalsachin2008 @gmail.com

10.01.2023

02.01.2023

OMP(I)(COMM.)69/2023

YES BANK LTD. VS RASHID|
KHAN

SACHIN
KATYAL

0811015339

katyalsachin2008 @gmail.com

10.01.2023

02.01.2023




District

Case No.

ICS(COMM)28/2023

Petitioner Name VS Respondent
Name

KUNAAL KALRA VS MANISH
SANKHLA

Advocate

D.K. YADAV

Advocate
Nobile
Number

0650508945

Advocate email id

advdk.yadav79@gmail.com

Date
Registration

11.01.2023

ofDate of e-filing

10.01.2023

OMP(I)(COMM.)73/2023

TOYOTA FINANCIAL SERVICES]
INDIA LTD. VS RAJENDRA
INARAYAN KHEDKAR

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

11.01.2023

10.01.2023

OMP(I)(COMM.)72/2023

TOYOTA FINANCIAL SERVICES]
INDIA  LTD. VS NEERA|
INARAYAN MADHAVI

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

11.01.2023

10.01.2023

CS(COMM)24/2023

CANARA BANK VS MS. GEETA
DEVI

ESHU
CHAUDHAR
Y

9711275697

eshuadvocate@gmail.com

11.01.2023

09.01.2023

CS(COMM)25/2023

CANARA  BANK
KANCHAN GARG

VS MS,

ESHU
CHAUDHAR
Y

0711275697

leshuadvocate@gmail.com

11.01.2023

10.01.2023

ICS(COMM)/30/2023

IM/S. FROGG SPORTS INFRA
PVI. LTD. VS SHRI USB
SHIKSHA SAMITI AND ORS.

ANUJ
CHAUHAN

0810731674

info@anulegal.com

12.01.2023

18.11.2022

OMP(I)(COMM.)94/2023

HDFC BANK LTD. VS REDEFINE
ONLINE EXPRESS AND ORS.

Sanjeev
Pathak

8285002845

sanjeev.pathak@sreslegal.com

12.01.2023

11.01.2023

OMP(I)(COMM.)95/2023

IDFC FIRST BANK LTD. VS
SARABJEET SINGH

Sanjeev
Pathak

8285002845

sanjeev.pathak@sreslegal.com

12.01.2023

11.01.2023

EXE.(COMM.)17/2023

HDB FINANCIAL SERVICES LTD.
VS TEJPAL P. AND ANR.

DEEPANKUR
SONDHI

9999925860

deepankur@sondhipartners.com

13.01.2023

01.12.2022

OMP(I)(COMM.)99/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD. VS KANDEKAR
INILESH BHANUDAS

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

13.01.2023

12.01.2023




District

Case No.

OMP(I)(COMM.)100/2023

Petitioner Name VS Respondent
Name

TOYOTA FINANCIAL SERVICES]
INDIA LTD. VS UPMA TIWARI

Advocate

JANGRA

Advocate
Nobile
Number

0958726491

Advocate email id

jangraadvocate@gmail.com

Date
Registration

13.01.2023

ofDate of e-filing

12.01.2023

EXE.(COMM.)20/2023

PUNJAB NATIONAL BANK VS
SH. NARAYAN KASHYAP AND
ORS.

IVIKRAM
GOLA

0811244209

vikramgola2o10@gmail.com

16.01.2023

06.01.2023

[EXE.(COMM.)21/2023

KOTAK MAHINDRA  PRIME]|
LIMITED VS RAVI KUMAR AND|
ORS.

SAGAR
IMISHRA

8860535139

sagarmishra249o@gmail.com

16.01.2023

06.01.2023

OMP(I)(COMM.)112/2023

TOYOTA FINANCIAL SERVICES]
INDIA LTD. VS SOPAN BABU|
RAV PAREKAR

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

16.01.2023

11.01.2023

OMP(I)(COMM.)113/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD. VS POOJA KUMARI

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

16.01.2023

11.01.2023

[EXE.(COMM.)24/2023

BAJAJ HOUSING FINANCE LTD.
VS SUSHANT RAUT

SUNNY
IARORA

9910574027

labuslawfirms@gmail.com

17.01.2023

07.01.2023

CS(COMM)/41/2023

CYBER MEDIA REASEARCH
AND SERVICES LTD. VS 5 DOTS|
THROUGHT PROCESS LLP

LALIT
KUMAR
IMAHESHWA
RI

0011665826

mmlegal55@gmail.com

17.01.2023

10.01.2023

OMP (I) (COMM.) 144/23

HDFC BANK LTD. Vs. MAMMAN|
IASHRAF 9215

Sanjeev
Pathak

8285002845

sanjeev.pathak@sreslegal.com

18.01.2023

12.01.2023

OMP (I) (COMM.) 145/23

HDFC BANK LTD
KAPOOR 2775

Vs. NITIN|

Sanjeev
Pathak

8285002845

sanjeev.pathak@srcslegal.com

18.01.2023

12.01.2023

OMP (I) (COMM.) 146/23

HDFC BANK LTD
IGUPTA 5063

Vs. VISHAL

Sanjeev
Pathak

8285002845

sanjeev.pathak@srcslegal.com

18.01.2023

12.01.2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM.) 147/23 |HDFC BANK LTD Vs. ANSHUMASanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [18.01.2023 12.01.2023
OMPRAKASH SACHDEVA Pathak

OMP (I) (COMM.) 148/23 |HDFC BANK LTD Vs. GAURAVSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [18.01.2023 12.01.2023
KHANNA 0459 Pathak

OMP (I) (COMM.) 149/23 [HDFC BANK LTD Vs. AAKASH|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [18.01.2023 12.01.2023
THAKUR 1132 [Pathak

OMP (I) (COMM.) 150/23 |HDFC BANK LTD Vs. SURINDERSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [18.01.2023 12.01.2023
SINGH NEGI 5545 [Pathak

OMP(I)(COMM.)159/2023 |CNH INDUSTRIAL CAPITALIRRAJESH 0958726491 [jangraadvocate@gmail.com 19.01.2023 17.01.2023
INDIA PVT. LTD. VS GYANJANGRA
SINGH

OMP(I)(COMM.)158/2023 [KOTAK MAHINDRA BANK LTD.MAYANK 0873347330 |mayank_mahajanos@yahoo.com 19.01.2023 16.01.2023
VS TUSHAR BAHMAN IMAHAJAN

OMP(COMM.)5/2023 IM/S.OTTIMO VISUALS VS ESSEL{SHASHI 0560536975 [shashipratapadv@gmail.com 19.01.2023 12.01.2023
[HOUSING PROJECTS PVT. LTD. [PRATAP

CS(COMM)/43/23 ICROCS INC. VS DHRUV GUPTASUDERSHAN[7417478967, [unitedip@unitedipr.com 19.01.2023 19.01.2023
IAND ORS. BANSAL 0599800364

OMP(I)(COMM.)167/2023 |[HDFC BANK LTD. VS ATIN[Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [20.01.2023 16.01.2023
KUMAR SHARMA Pathak

OMP(I)(COMM.)168/2023 [HDFC BANK LTD. VS ATIN|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [20.01.2023 16.01.2023
KUMAR SHARMA Pathak




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I)(COMM.)169/2023 [HDFC BANK LTD Vs. KHURSHID|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [20.01.2023 16.01.2023
SON OF DEENU Pathak

OMP(I)(COMM.) 186/2023 [HDFC BANK LTD Vs. VIKASSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [21.01.2023 11.01.2023
SHARMA Pathak

OMP(I)(COMM.) 187/2023 [HDFC BANK LTD Vs. ABHINAV|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [21.01.2023 11.01.2023
ARYA Pathak

OMP(I)(COMM.) 188/2023 [HDFC BANK LTD Vs. AHAMAD{Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [21.01.2023 11.01.2023
RAFIK Pathak

OMP(I)(COMM.)194/2023 [HDFC BANK LTD Vs.[Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [23.01.2023 17.11.2023
DHARMENDER KUMAR Pathak

OMP(I)(COMM.)195/2023 [HDFC BANK LTD Vs. SUNDERISanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [23.01.2023 17.11.2023
SINGH Pathak

OMP(I)(COMM.)196/2023 [HDFC BANK LTD Vs. SHALINISanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [23.01.2023 17.11.2023
SHALINI Pathak

OMP(I)(COMM.)197/2023 [HDFC BANK LTD Vs. SATYAM|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [23.01.2023 17.11.2023
KUMAR SINGH Pathak

OMP(I)(COMM.) 198/2023 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail.com 24.01.2023 06.01.2023
INDIA LTD. VS ASHISH VIJAIBHARDWAJ
SHRIVASTAVA

OMP(I)(COMM.) 199/2023 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 [advocateashok.1i@gmail.com 24.01.2023 06.01.2023
INDIA LTD. VS IMRANBHARDWAJ
SAJJAUDDIN GOUR




District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I)(COMM.)200/2023 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail.com 24.01.2023 11.01.2023
INDIA LTD. VS TRANSLEASEBHARDWAJ
[HOLDINGS

OMP(I)(COMM.)211/2023 |[HDFC BANK LTD Vs. SATYASanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [25.01.2023 18.01.2023
PRAKASH SHOKEEN Pathak

OMP(I)(COMM.)212/2023 [HDFC BANK LTD Vs. ARYAVEERISanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [25.01.2023 18.01.2023
CHAUHAN Pathak

OMP(I)(COMM.)213/2023 [HDFC BANK LTD Vs. POOJA VED[Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [25.01.2023 18.01.2023
PRAKASH Pathak

OMP(I)(COMM.)214/2023 [HDFC BANK LTD Vs. PARVEEN|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [25.01.2023 18.01.2023
BHAGIRATH Pathak

CS(COMM)/50/2023 LEAYAN GLOBAL PRIVATE LTD|Sanjeev 0560240205 [sanjeev.singh@singhnassociates.c|25.01.2023 20.01.2023
VS SUNIL KUMAR [kumar singh om

OMP (I) (COMM.) 217/2023 [HDFC BANK LTD Vs. LALIT|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [27.01.2023 20.01.2023
DAGAR Pathak

OMP (I) (COMM.) 218/2023[HDFC BANK LTD Vs. AJAY|Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [27.01.2023 12.01.2023
KUMAR Pathak

OMP (I) (COMM.) 219/2023 [HDFC BANK LTD Vs.[Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [27.01.2023 20.01.2023
J.J. TEXTILES Pathak

OMP (COMM.) 7/23 IM/S. M E ELECTRICALS PVT.SAKIE 0810943533 [sakie.jakharia@gmail.com 28.01.2023 25.01.2023
LTD. AND ANR. Vs JAKHARIA
IM/S.MAHAVIR TRANSMISSION|
LIMITED




District

Case No.

OMP (I) (COMM.) 220/23

Petitioner Name VS Respondent
Name

AXIS BANK LIMITED Vs,
JEETENDER KUMAR

Advocate

JANGRA

Advocate
Nobile
Number

0958726491

Advocate email id

jangraadvocate@gmail.com

Date
Registration

28.01.2023

ofDate of e-filing

27.01.2023

OMP (I) (COMM.) 221/23

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs. VIKRAM SINGH
KHICHAR

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

28.01.2023

23.01.2023

OMP (I) (COMM.) 222/23

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs. JAYKUMAR
RAMESHRAO THORAT

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

28.01.2023

23.01.2023

OMP (I) (COMM.) 224/23

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs. SATYAWAN|
SINGH

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

28.01.2023

23.01.2023

OMP (I) (COMM.) 225/23

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs. RUTUMBHARA
PRASHANT THOKAL

RAJESH
JANGRA

0958726491

jangraadvocate@gmail.com

28.01.2023

23.01.2023

[EXE.(COMM.)37/2023

HDB FINANCIAL SERVICES LTD.
VS ANIL M

RISHAB RAJ|
JAIN

0818334269

rishab@rrjassociates.com

30.01.2023

20.01.2023

EXE.(COMM.)38/2023

HDB FINANCIAL SERVICES LTD,|
VS BHUPESH SINGH ANUJ

RISHAB RAJ|
JAIN

0818334269

rishab@rrjassociates.com

30.01.2023

20.01.2023

ICS(COMM)/53/2023

IM/S. DARSHANA AGRO VS M/S|
ANTIDOT

IANIS
MOHAMMA
D

0071412326

mohd.anishg62@gmail.com

30.01.2023

02.01.2023

OMP (COMM.) 8/23

RAHEJA  DEVELOPERS VS
ISHITA CONSTRUCTION

SUDITI
BATRA

0818807573

manmeet.kaur@karanjawala.in

31.01.2023

24.12.2022

15

SH.
AGGARWAL

SANJEEV|

South

OMP (I) (COMM)/12/2023

IDFC FIRST BANK LTD Vs USHA
WADHWA 6323

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

02-01-2023

02.01.2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/9/2023 [IDFC FIRST BANK LTD VSSANJEEV [8285002845 [litigation@srcslegal.com 02-01-2023  [02.01.2023
IMUDIT KUMAR 5512 KUMAR(P),

OMP (I) (COMM)/10/2023 [[DFC FIRST BANK LTD VSSANJEEV [8285002845 [litigation@srcslegal.com 02-01-2023  [02.01.2023
IANURAG DUBEY 6932 KUMAR(P),

OMP (I) (COMM)/7/2023 [IDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 02-01-2023 02.01.2023
AMARJEET SINGH 7720 KUMAR(P),

OMP (I) (COMM)/8/2023 [IDFC FIRST BANK LTD VSSANJEEV [8285002845 [litigation@srcslegal.com 02-01-2023  |02.01.2023
KHIMA NAND SHARMA 1045 KUMAR(P),

OMP (I) (COMM)/11/2023 [IDFC FIRST BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 02-01-2023  [02.01.2023
IGAYATRI GANDHI 1970 KUMAR(P),

OMP (I) (COMM)/28/2023 [HDFC BANK LTD Vs JAIBEER [SANJEEV 8285002845 [litigation@srcslegal.com 03-01-2023  [02.01.2023
SINGH 5275 KUMAR(P),

OMP (I) (COMM)/27/2023 [HDFC BANK LTD Vs GUNEETISANJEEV  [8285002845 [litigation@srcslegal.com 03-01-2023  [02.01.2023
KAUR 7643 KUMAR(P),

OMP (I) (COMM)/29/2023 [HDFC BANK LTD Vs CONFIANCE[SANJEEV 8285002845 [litigation@srcslegal.com 03-01-2023 02.01.2023
INDIA MANAGEMENTIKUMAR(P),
SERVICES PRIVATE LIMITED
2342

OMP (I) (COMM)/30/2023 [HDFC BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 03-01-2023  |02.01.2023
PARAMJEET SINGH 1515 KUMAR(P),

OMP (I) (COMM)/31/2023 [HDFC BANK LTD Vs SONIA [SANJEEV 8285002845 [litigation@srcslegal.com 03-01-2023  [02.01.2023
DIXIT 6903 KUMAR(P),




District

Case No.

CS (COMM)/6/2023

Petitioner Name VS Respondent
Name

(ORIENTAL AROMATICS LTD V5
IMAA MANGLA KAPOOR

Advocate

IANIL
KUMAR
SAHU(P),

Advocate
Nobile
Number

0810134793

Advocate email id

allipcare@gmail.com

Date
Registration

04-01-2023

ofDate of e-filing

02.01.2023

OMP (COMM)/3/2023

DR SUMANTU VIRMANI Vs MRS
[UPINDERJIT KHURANA

VARUN
INISCHAL(P),

0818202368

litigation@ssrana.com

04-01-2023

23.12.2023

OMP (I) (COMM)/34/2023

HDFC BANK LTD Vs SURENDER
IMANN 7814

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

04-01-2023

02.01.2023

OMP (I) (COMM)/35/2023

YES BANK LID Vs KLD|
CREATION INFRASTRUCTURE]
PVT LTD 9305

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

04-01-2023

02.01.2023

OMP (I) (COMM)/36/2023

KOTAK MAHINDRA BANK Vg
RMD INFRA 611

Parv
Mahajan(P),

0643646534

parv.mahajanoo7@gmail.com

04-01-2023

02.01.2023

OMP (I) (COMM)/38/2023

YES BANK LTD Vs
KUMAR 5628

KAILASH

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

04-01-2023

02.01.2023

OMP (I) (COMM)/37/2023

IYES BANK LTD Vs ANIL KUMAR|
IARORA 8145

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

04-01-2023

02.01.2023

OMP (I) (COMM)/40/2023

KOTAK MAHINDRA PRIME
LIMITED Vs SATISH

RAJESH
KUMAR(P),

0958726491

angraadvocate@gmail.com

05-01-2023

03.01.2023

OMP (I) (COMM)/42/2023

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs PROTEXER
PRIVATE LIMITED

RAJESH
KUMAR(P),

0958726491

angraadvocate@gmail.com

05-01-2023

03.01.2023

OMP (I) (COMM)/41/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs PROTEXER
PRIVATE LIMITED

RAJESH
KUMAR(P),

0958726491

angraadvocate@gmail.com

05-01-2023

03.01.2023




District

Case No.

[Execution (Comm)/12/2023

Petitioner Name VS Respondent
Name

KOTAK MAHINDRA PRIME LTD
Vs RAJAN TANWAR

Advocate

Sagar
Mishra(P),

Advocate
Nobile
Number

8850535139

Advocate email id

sagarmishra249o0@gmail.com

Date
Registration

06-01-2023

ofDate of e-filing

06.01.2023

OMP (I) (COMM)/47/2023

HDFC BANK LTD Vs KATEX]
LOGISTICS SOLUTION PRIVATE]
LIMITED 4113

SANJEEV
KUMAR(P),

8285002845

litigation@sreslegal.com

06-01-2023

06.01.2023

CS (COMM)/13/2023

HH ENTERPRISES Vs SADBHAYV|
ENGINEERING LIMITED

Arvind
Gupta(P),

0811317311

advocatearvindgupta@gmail.com

07-01-2023

02.01.2023

CS (COMM)/12/2023

POORAN SINGH GARG Vs M/S
HEALTHCARE AT HOME INDIA
PRIVATE LIMITED

RUPESH
KUMAR
TYAGI(P),

0058872981

rupesh@rplegalindia.com

07-01-2023

06.01.2023

OMP (I) (COMM)/59/2023

KOTAK MAHINDRA PRIME LTD|
Vs SHIVINDAR BHEL 511

IMAYANK
IMAHAJAN(P

’

0873347330

mayank_mahajanos@yahoo.com

07-01-2023

02.01.2023

OMP (I) (COMM)/63/2023

YES BANK LTD Vs ANIL
TRADERS THROUGH ITS PROP,
ANIL KUMAR CHARAYA

SACHIN
KATYAL(P),

0811015339

katyalsachin2008 @gmail.com

09-01-2023

02.01.2023

OMP (I) (COMM)/64/2023

YES BANK LTD Vs AZAD

SACHIN
KATYAL(P),

0811015339

[katyalsachin2008 @gmail.com

09-01-2023

02.01.2023

OMP (I) (COMM)/62/2023

YES BANK LTD Vs DIZARIO
IMACHINERY THROUGH ITS|
PARTNER MOHAMMED ASIM

SACHIN
KATYAL(P),

0811015339

[katyalsachin2008 @gmail.com

09-01-2023

02.01.2023

OMP (I) (COMM)/61/2023

YES BANK LTD Vs AWADH
TRANSPORT PRIVATE LIMITED

SACHIN
KATYAL(P),

0811015339

katyalsachin2008 @gmail.com

09-01-2023

02.01.2023

CS (COMM)/23/2023

INEENA SINGH Vs BRIGADIER
INAVDEEP BRAR

SURENDER
PAL SINGH
CHAUHAN(P

0810087416

),

emeinentlawfirm@gmail.com

10-01-2023

10.01.2023




District

Case No.

OMP (I) (COMM)/71/2023

Petitioner Name VS Respondent
Name

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs AMIT KUMAR

Advocate

RAJESH
KUMAR(P),

Advocate
Nobile
Number

0958726491

Advocate email id

angraadvocate@gmail.com

Date
Registration

10-01-2023

ofDate of e-filing

10.01.2023

OMP (I) (COMM)/70/2023

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs RUTUMBHARA
PRASHANT THOKAL

RAJESH
KUMAR(P),

0958726491

angraadvocate@gmail.com

10-01-2023

10.01.2023

OMP (I) (COMM)/92/2023

YES BANK LTD Vs SHAMPAN
SINGH

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

12-01-2023

10.01.2023

OMP (I) (COMM)/93/2023

HDFC BANK LTD Vs MAHIPAL
PHOOL SINGH 7244

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

12-01-2023

10.01.2023

OMP (I) (COMM)/89/2023

KOTAK MAHINDRA BANK LTD|
Vs SHRI SHYAM TRADING
ICOMPANY AND SUPPLIER

Parv
Mahajan(P),

0643646534

parv.mahajanoo7@gmail.com

12-01-2023

10.01.2023

OMP (I) (COMM)/90/2023

KOTAK MAHINDRA BANK LTD
Vs SARAFAT HUSEN

Parv
Mahajan(P),

0643646534

parv.mahajanoo7@gmail.com

12-01-2023

10.01.2023

OMP (I) (COMM)/91/2023

KOTAK MAHINDRA BANK LTD|
Vs RMD INFRA 611

[Parv
Mahajan(P),

0643646534

parv.mahajanooy@gmail.com

12-01-2023

10.01.2023

[Execution (Comm)/18/2023

KOTAK MAHINDRA PRIME LTD
Vs DINESH SHARMA

HITESH
SETHI(P),

9899350360

manish.dua.advocate@gmail.com

13-01-2023

10.01.2023

OMP (I) (COMM)/105/2023

HDFC BANK LTD Vs REDEFINE
ONLINE EXPRESS OPC PVT LTD

9950

SANJEEV
KUMAR(P),

8285002845

litigation@sreslegal.com

13-01-2023

10.01.2023

OMP (I) (COMM)/103/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs SAVITA ANKUSH
BODAKE

RAJESH
KUMAR(P),

0958726491

angraadvocate@gmail.com

13-01-2023

10.01.2023




District

Case No.

OMP (I) (COMM)/104/2023

Petitioner Name VS Respondent
Name

HDFC BANK LTD Vs
SUKHVINDER SINGH ANAND
5869

Advocate

SANJEEV
KUMAR(P),

Advocate
Nobile
Number

8285002845

Advocate email id

litigation@sreslegal.com

Date
Registration

13-01-2023

ofDate of e-filing

10.01.2023

OMP (I) (COMM)/101/2023

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs UDDESHYA
TTWARI

RAJESH
KUMAR(P),

0958726491

angraadvocate@gmail.com

13-01-2023

12.01.2023

ICS (COMM)/33/2023

PANASONIC LIFE SOLUTIONS
INDIA PVI LTD Vs AMIT
ENTERPRISES

SHRAVAN
KUMAR
BANSAL(P),

011-26843455

unitedmark@unitedpr.com

13-01-2023

12.01.2023

OMP (I) (COMM)/102/2023

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs JAYKUMAR
RAMESHRAO THORAT

RAJESH
KUMAR(P),

0958726491

angraadvocate@gmail.com

13-01-2023

12.01.2023

OMP (I) (COMM)/108/2023

HDFC BANK LTD
DHARMVEER RAMDEV 6638

Vs

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

16-01-2023

13.01.2023

OMP (I) (COMM)/107/2023

HDFC BANK LTD Vs DEEPAK
IMASTA 4164

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

16-01-2023

13.01.2023

OMP (I) (COMM)/109/2023

HDFC BANK LTD Vs AKRAM
SARDAR AHMAD 1884

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

16-01-2023

13.01.2023

OMP (I) (COMM)/111/2023

HDFC BANK LTD
IMOHHAMMAD QADEER 1256

Vs

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

16-01-2023

13.01.2023

CS (COMM)/38/2023

SANJAY KUMAR KEDIA Vs STAR|
HEALTH AND ALLIED,
INSURANCE PVT LTD

Puja
Jakhar(P),

0560622223

roshan@chambersofrsanthalia.co
m

16-01-2023

13.01.2023

CS (COMM)/39/2023

IM/S TECHNO STRUCT PROJECT]
Vs M/S SKYCOM

IMAHENDRA
KUMAR(P),

0818085900

jogesh_mittal@yahoo.com

16-01-2023

22.12.2022




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/110/2023 [HDFC BANK LTD Vs GOPAL [SANJEEV  [8285002845 [litigation@srcslegal.com 16-01-2023 13.01.2023
TEKACHAND 7194 KUMAR(P),

OMP (I) (COMM)/122/2023 [HDFC BANK LTD Vs DEVENDRA [SANJEEV  [8285002845 [litigation@srcslegal.com 17-01-2023 16.01.2023
SINGH 6842 KUMAR(P),

OMP (I) (COMM)/124/2023 [HDFC BANK LTD Vs DEBOTOSH [SANJEEV 8285002845 [litigation@srcslegal.com 17-01-2023 16.01.2023
BANERJEE 9784 KUMAR(P),

OMP (I) (COMM)/114/2023 [KOTAK MAHINDRA PRIME LTDMAYANK 0873347330 [mayank_mahajanos@yahoo.com [17-01-2023 16.01.2023
Vs AYUSH JAIN 814 IMAHAJAN(P

OMP (I) (COMM)/123/2023 [HDFC BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 17-01-2023 16.01.2023
IGHANSHYAM CHAUHAN 3606 [KUMAR(P),

OMP (I) (COMM)/125/2023 [HDFC BANK LTD Vs ANUJISANJEEV 8285002845 [litigation@srcslegal.com 17-01-2023 16.01.2023
GUPTA 6833 KUMAR(P),

OMP (I) (COMM)/151/2023 CNH INDUSTRIAL CAPITALIRRAJESH 0958726491 [angraadvocate@gmail.com 18-01-2023 17.01.2023
INDIA PVT LTD Vs KSHATRIYAKUMAR(P),
INFRA BUILDCON PVT LTD

OMP (I) (COMM)/157/2023 [HDFC BANK LTD Vs NIRMALA [SANJEEV 8285002845 [litigation@srcslegal.com 19-01-2023 17.01.2023
DEVI 4842 KUMAR(P),

OMP (I) (COMM)/153/2023 [HDFC BANK LTD Vs SURINDER [SANJEEV  [8285002845 [litigation@srcslegal.com 19-01-2023 17.01.2023
KUMAR 2222 KUMAR(P),

[Execution (Comm)/25/2023 [KOTAK MAHINDRA PRIME LTDHITESH 0899350360 |manish.dua.advocate@gmail.com[19-01-2023 17.01.2023
Vs PRAKASH CHANDRA SETHI(P),




District

Case No.

OMP (I) (COMM)/156/2023

Petitioner Name VS Respondent
Name

HDFC BANK LTD
VAMSHI NAG 0894

Vs DASAR]

Advocate

SANJEEV
KUMAR(P),

Advocate
Nobile
Number

8285002845

Advocate email id

litigation@sreslegal.com

Date
Registration

19-01-2023

ofDate of e-filing

17.01.2023

OMP (I) (COMM)/154/2023

HDFC BANK LTD Vs SHREE]
HARI STEELS 6901

SANJEEV
KUMAR(P),

8285002845

litigation@sreslegal.com

19-01-2023

17.01.2023

OMP (I) (COMM)/155/2023

HDFC BANK LTD
KUMAR 8349

Vs AJAY

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

19-01-2023

17.01.2023

OMP (I) (COMM)/183/2023

TOYOTA FINANCIAL SERVICES]
INDIA LTD Vs KALPATARU
DATTATRAY WARDE

RAHUL
BHARADWA
J(P),

8376049807

ladvocateashok.1@gmail.com

20-01-2023

06.01.2023

OMP (I) (COMM)/181/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs KAWALDEEP
KAUR

RAHUL
BHARADWA
J(P),

8376049807

ladvocateashok.1@gmail.com

20-01-2023

06.01.2023

CS (COMM)/44/2023

LENSKART SOLUTION PVT LTD
Vs HAWA SINGH KHATRI

PUNEET
BAJAJ(P),

0811700978

bajaj.bajaj227@gmail.com

20-01-2023

20.01.2023

OMP (I) (COMM)/184/2023

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs ANUBHAYV
KUMAR

RAHUL
BHARADWA
J(P),

8376049807

advocateashok.1@gmail.com

20-01-2023

06.01.2023

OMP (I) (COMM)/172/2023

KOTAK MAHINDRA BANK LTD
Vs SHRI SHYAM TRADING
COMPANY AND SUPPLIER

Parv
Mahajan(P),

0643646534

parv.mahajanoo7@gmail.com

20-01-2023

18.01.2023

OMP (I) (COMM)/190/2023

HDFC BANK LTD
PAUL 1434

Vs ANNY

SANJEEV
KUMAR(P),

8285002845

litigation@sreslegal.com

21-01-2023

18.01.2023

OMP (I) (COMM)/191/2023

HDFC BANK LTD
RIJWAN 6565

Vs MOHD

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

21-01-2023

18.01.2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/192/2023 [HDFC BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 21-01-2023 18.01.2023
KANWARPAL SHAYME 0655 KUMAR(P),

OMP (I) (COMM)/193/2023 [HDFC BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 21-01-2023 18.01.2023
ABHIMANYU DHAWAN 8825 KUMAR(P),

OMP (I) (COMM)/189/2023HDFC BANK LTD Vs NEETA [SANJEEV 8285002845 [litigation@srcslegal.com 21-01-2023 18.01.2023
JAGDISH 0752 KUMAR(P),

[Execution (Comm)/30/2023[HDB FINANCIAL SERVICES VsfRavindra 0818334269 [rishab@rrjassociate.com 23-01-2023  [20.01.2023
PURAN CHAND IAgarwal(P),

[Execution (Comm)/35/2023 [HDB FINANCIAL SERVICES VSDEEPANKUR[9999925860 |deepankur@sondhipartners.com [24-01-2023 12.01.2023
[KARAN J AND ORS SONDHI(P),

OMP (I) (COMM)/204/2023HDFC BANK LTD VSSANJEEV 8285002845 [litigation@srcslegal.com 24-01-2023 18.01.2023
SHAHNAWAZ KHAN 9917 KUMAR(P),

OMP (I) (COMM)/201/2023 [HDFC BANK LTD Vs RAHUL [SANJEEV  [8285002845 [litigation@srcslegal.com 24-01-2023 18.01.2023
JHA 5338 KUMAR(P),

OMP (I) (COMM)/205/2023[HDFC BANK LTD Vs CHANDAN[SANJEEV 8285002845 [litigation@srcslegal.com 24-01-2023 18.01.2023
PANDEY 6934 KUMAR(P),

OMP (I) (COMM)/203/2023[HDFC BANK LTD Vs ASHISH [SANJEEV  [8285002845 [litigation@srcslegal.com 24-01-2023  [18.01.2023
KUMAR 5211 KUMAR(P),

OMP (I) (COMM)/202/2023[HDFC BANK LTD Vs VIPIN [SANJEEV 8285002845 [litigation@srcslegal.com 24-01-2023 18.01.2023
KUMAR 3526 KUMAR(P),




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (I) (COMM)/210/2023 [ HDFC BANK LTD Vs PAYAL [SANJEEV 8285002845 [litigation@srcslegal.com 25-01-2023 18.01.2023
PAYAL 6336 KUMAR(P),

OMP (I) (COMM)/207/2023[HDFC BANK LTD Vs NAGINASANJEEV  [8285002845 [litigation@srcslegal.com 25-01-2023 18.01.2023
WIFE OF AMEERUDDIN 4043 KUMAR(P),

OMP (I) (COMM)/208/2023HDFC BANK LTD Vs AVINASH [SANJEEV 8285002845 [litigation@srcslegal.com 25-01-2023 18.01.2023
PAHWA 5011 KUMAR(P),

OMP (I) (COMM)/206/2023[HDFC BANK LTD Vs ANJUM S OSANJEEV (8285002845 [litigation@srcslegal.com 25-01-2023 18.01.2023
TRSAD 2448 KUMAR(P),

OMP (I) (COMM)/209/2023[HDFC BANK LTD Vs VIJAY [SANJEEV 8285002845 [litigation@srcslegal.com 25-01-2023 18.01.2023
SINGH 6432 KUMAR(P),

OMP (I) (COMM)/229/2023|AXIS BANK LIMITED Vs ANILRAJESH 0058726491 |angraadvocate@gmail.com 28-01-2023 27.01.2023
KUMAR KUMAR(P),

CS (COMM)/51/2023 CANARA BANK Vs ALKARITU 0873706792 |advocatenitu22@gmail.com 28-01-2023  [27.01.2023
DHINGRA SHARMA(P),

OMP (I) (COMM)/227/2023]AXIS BANK LIMITED VSRAJESH 0958726491 |angraadvocate@gmail.com 28-01-2023 27.01.2023
KESHWATI KUMAR(P),

OMP (I) (COMM)/230/2023|AXIS BANK LIMITED Vs AMITIRAJESH 0958726491 [angraadvocate@gmail.com 28-01-2023  [27.01.2023
KUMAR KUMAR(P),

OMP (I) (COMM)/245/2023[KOTAK MAHINDRA PRIME LTDRAJESH 0958726491 |angraadvocate@gmail.com 30-01-2023  [27.01.2023
Vs LALIT KUMAR KUMAR(P),




Date
Registration

ofDate of e-filing

Advocate Advocate email id
Nobile

Number

District Case No. Petitioner Name VS RespondentAdvocate

Name

OMP (I) (COMM)/243/2023|AXIS BANK LTD Vs ASHOKRAJESH 0058726491 [angraadvocate@gmail.com 30-01-2023  [30.01.2023
IGUGAN SINGH KUMAR(P),
OMP (I) (COMM)/244/2023[KOTAK MAHINDRA PRIME LTDRAJESH 0058726491 [angraadvocate@gmail.com 30-01-2023  [30.01.2023
Vs TANMOY DEB GUPTA KUMAR(P),
OMP (I) (COMM)/242/2023|KOTAK MAHINDRA PRIME LTDRAJESH 09058726491 |angraadvocate@gmail.com 30-01-2023  [30.01.2023
Vs USHA SHRIRAMKUMAR(P),
[ENTERPRISES PVT LTD
OMP (I) (COMM)/241/2023 [KOTAK MAHINDRA PRIME LTDRAJESH 0958726491 [angraadvocate@gmail.com 30-01-2023  [30.01.2023
Vs GENERATION NXTIKUMAR(P),
ICOMPMART PVT LTD
CS (COMM)/54/2023 CANARA  BANK Vs M/SKRISHAN  |9910577700 |krishankumar@gmail.com 31-01-2023 07.12.2022
SHARMAJI BARTAN BHANDAR [KUMAR(P),
16 SH. MUKESH|South CS. COMM-3/2023 R H AGRO OVEERSEAS PVT LTD[S.S RANA &9818202368 |[litigation@ssrana.com 02.01.2023 23.12.2022
IKUMAR GUPTA VS SHRI DHIRAJ KUMAR COMPANY
OMP(I) COMM-23/2023 KOTAL MAHINDRA PRIMEJANGRA  &9958726491 |delhi.jangraaadvocate@gmail.co [03.01.2023 21.12.2022
LIMITED VS PUJA BAITAL IASSOCIATES m
OMP(I) COMM-24/2023 KOTAL MAHINDRA  PRIMEJANGRA  &9958726491 |delhi.jangraaadvocate@gmail.co [03.01.2023 21.12.2022
LIMITED VS RAM SHANKARASSOCIATES m
YADAV
OMP(I) COMM-25/2023 KOTAL MAHINDRA PRIMEJANGRA  &9958726491 |delhi.jangraaadvocate@gmail.co [03.01.2023 21.12.2022
LIMITED VS PUJA BAITAL IASSOCIATES m
OMP(I) COMM-26/2023 KOTAL MAHINDRA  PRIMEJANGRA  &9958726491 |delhi.jangraaadvocate@gmail.co [03.01.2023 21.12.2022
LIMITED VS PUJA BAITAL IASSOCIATES m




District Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ICS COMM- 5/2023 ICANARA BANK VS RAJESH &ARUN 0811024490 [no email id provided 03.01.2023 02.01.2023
IANR [DUGGAL

CS-COMM-8/2023 ASHA HANS VS AMIT AND ORS [RAJAL RAI9891914800 [info@duasnduas.com 04.01.2023 24.12.2022

DUA

OMP(I) COMM 53/2023 IDFC FIRST BANK LIMITED VSSRCS 8285002845 [litigation@ssrana.com 07/01/23 21.12.2022
INITESH KAMAL SINGH (LEGAL)

OMP(I) COMM 55/2023 IDFC FIRST BANK LIMITED VSSSRCS 8285002845 |[litigation@ssrana.com 07/01/23 22-12-2022
INAVEEN NAGAR (LEGAL)

OMP(I) COMM 56/2023 IDFC FIRST BANK LIMITED VSSRCS 8285002845 [litigation@ssrana.com 07/01/23 22-12-2022
DILSHAD (LEGAL)

OMP(I) COMM 51/2023 IDFC FIRST BANK LIMITED VSSSRCS 8285002845 [litigation@ssrana.com 07/01/23 22-12-2022
ICHITRA SHARMA (LEGAL)

OMP(I) COMM 50/2023 IDFC FIRST BANK LIMITED VSSRCS 8285002845 [litigation@ssrana.com 07/01/23 24-12-2022
KLD CREATION|(LEGAL)
INFRASTRUCTURE PVT LTD

OMP(I) COMM 49/2023 IDFC FIRST BANK LIMITED VSSRCS 8285002845 [litigation@ssrana.com 07/01/23 21-12-2022
RAJ KUMAR NEGI (LEGAL)

OMP(I) COMM 54/2023 IDFC FIRST BANK LIMITED VSSSRCS 8285002845 |[litigation@ssrana.com 07/01/23 21-12-2022
SUNITA DIVKINANDAN (LEGAL)

OMP(I) COMM48/2023 IDFC FIRST BANK LIMITED VSSSRCS 8285002845 [litigation@ssrana.com 07/01/23 12-12-2022
RAJESH KUMAR (LEGAL)




District Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I) COMM 52/2023 IDFC FIRST BANK LIMITED VSSRCS 8285002845 |[litigation@ssrana.com 07/01/23 21-12-2022
JEET INDIA LOGISTICS (LEGAL)

cs comm 14/2023 PRAKASH GOSWAMIIAYUB KHAN (9810489776 [ayubadv7i@gmail.com 07-01-2023 05-01-2023
PROPRIETOR VS V.K IRON|
WORK

cs comm 15/2023 AJAY PANJWANI VS  LALITISANJEEV (98111293304 [sanjeev.singh@singhnassociates.c|07-01-2023 02-01-2023
KUMAR PRAJAPAT SINGH om

[EX.COM 13/2023 HDFC BANK LD VS SATPAL RAN|GBA LAW9311851166 |gurmeet@gbalawoffices.com 07-01-2023  |03-01-2023
SINGH OFFICES

OMP(I) COMM 57/2023 KOTAK  MAHINDRA  BANK PARV|9873347330 |parv.mahajanoo7@gmail.com  [07-01-2023 03-01-2023
LIMITED VS RMD INFRA IMAHAJAN

OMP(I) COMM 60/2023 KOTAK  MAHINDRA  BANKMAYANK 0873347330 |mayank_mahajanos@yahoo.com |07-01-2023 06-01-2023
LIMITED VS VARSHA IMAHAJAN

cs comm -27/2023 STATE BANK OF INDIA VSSHALINI 0899408618 [shaliniadvocate@gmail.com 11-01-2023 24-12-2022
INDERJEET SINGH [UPADHYAY

cs comm -26/2023 STATE BANK OF INDIA VS LALSHALINI 0899408618 [shaliniadvocate@gmail.com 11-01-2023 24-12-2022
SHARMA [UPADHYAY

OMP(I) COMM -82/2023 [KOTAK MAHINDRA  BANK PARV|9873347330 |parv.mahajanoo7@gmail.com  [11-01-2023 03-01-2023
LIMITED VS SURENDERMAHAJAN
KUMAR

OMP(I) COMM- 81/2023 [KOTAK MAHINDRA  BANK PARV|9873347330 |parv.mahajanoo7@gmail.com  [11-01-2023 03-01-2023
LIMITED VS MANOJ KUMARMAHAJAN
TYAGI




District Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I) COMMS80/2023 KOTAK  MAHINDRA  BANK PARV|9873347330 |parv.mahajanoo7@gmail.com  [11-01-2023 03-01-2023
LIMITED VS GALAXYMAHAJAN
LOGISTICS SERVICES

OMP(I) COMM -97/2023 [YES BANK LTD VS MOHD BILAL [SACHINN (9811250543 |katyalsachin2o08 @gmail.com [12-01-2023 02-01-2023

[KATYAL
OMP(I) COMM -96/2023 |YES BANK LTD VS ZAFAR KHAN[SACHINN  [9811250543 [katyalsachin2o08@gmail.com [12-01-2023 02-01-2023
[KATYAL

OMP(I) COMM -98/2023 [YES BANK LTD VS ABDULSACHINN (9811250543 |katyalsachin2zoo8@gmail.com [12-01-2023 03-01-2023
SATTAR [KATYAL

cs comm -42/2023 INIRVIKAR FLIMS VS RAVINDERKESHAV 7838097666 |keshav@wadhwachambers.com [17-01-2023 16-12-2023
PAL SINGH GULATI

OMP(I) COMM -142/2023 [TOYATA FINANCIAL SERVICESJANGRA &9958726491 |delhi.jangraaadvocate@gmail.co [118-01-2023 [06-01-2023
INDIA LTD VS SYEDIASSOCIATES m
IMAHAMMAD NIZAM

OMP(I) COMM -141/2023 [TOYATA FINANCIAL SERVICESJANGRA &9958726491 [(delhijangraaadvocate@gmail.co [118-01-2023 [06-01-2023
INDIA LTD VS RAHAT SULTANA |ASSOCIATES m

OMP(I) COMM -138/2023 [TOYATA FINANCIAL SERVICESJANGRA &9958726491 |delhi.jangraaadvocate@gmail.co [118-01-2023 [06-01-2023
INDIA LTD VS PETER MANUELASSOCIATES m
FERNANDES

OMP(I) COMM -139/2023 [TOYATA FINANCIAL SERVICESJANGRA &9958726491 [(delhijangraaadvocate@gmail.co [118-01-2023 [06-01-2023
INDIA LTD VS ARJUN BHATI  |ASSOCIATES m

OMP(I) COMM -143/2023 [TOYATA FINANCIAL SERVICESJANGRA &9958726491 |delhi.jangraaadvocate@gmail.co [18-01-2023 06-01-2023
INDIA LTD VS AMIT JAGGI IASSOCIATES m




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I) COMM -140/2023 [TOYATA FINANCIAL SERVICESJANGRA &9958726491 [(delhi.jangraaadvocate@gmail.co [18-01-2023 06-01-2023
INDIA LTD VS NIRANKARIASSOCIATES m
SINGH

OMP(I) COMM -137/2023 [TOYATA FINANCIAL SERVICESJANGRA &9958726491 [(delhijangraaadvocate@gmail.co [18-01-2023 06-01-2023
INDIA LTD VS IASSOCIATES m
CHANDRAKANTRAMU MORE

OMP(I) COMM -152/2023 [TOYATA FINANCIAL SERVICESASHOK 0013493108 |advocateashok.1@gmail.com 18-01-2023 06-01-2023
INDIA LTD VS DEEPAK KUMAR|KUMAR

OMP(I) COMM -166/2023 [IDFC FIRST BANK LTD VS VIPIN|SRCS 8285002845 [litigation@srcslegal.com 19-01-2023 22-12-2022
KUMAR JAISWAL (LEGAL)

OMP(I) COMM -162/2023 [YES BANK LTD VS AWADH|S.L. KATYALj9811250543 |katyalsachin2oo8@gmail.com [19-01-2023 20-12-2022
TRANCPORT PVT LTD IASSOCIATES

OMP(I) COMM -164/2023 |[YES BANK LTD VS VMAKIS.L. KATYALj9811250543 |katyalsachin2zo08 @gmail.com [19-01-2023 29-12-2022
RESEARCH AND SERVICES PVTIASSOCIATES
LTD

OMP(I) COMM -163/2022 [YES BANK LTD VS AWADH|S.L. KATYALj9811250543 |katyalsachin2oo8@gmail.com [19-01-2023 20-12-2022
TRANCPORT PVT LTD IASSOCIATES

OMP(I) COMM -165/2023 [YES BANK LTD VS JITENDRARS.L. KATYAL|9811250543 [katyalsachin2oo8@gmail.com  [19-01-2023 20-12-2022
KUMAR IASSOCIATES

OMP(I) COMM -161/2023 |KOTAK MAHINDRA  BANKMAYANK 0873347330 |[mayank_mahajanos@yahoo.com [19-01-2023 16-01-2023
LIMITED VS NARENDERMAHAJAN
SINGH

OMP(I) COMM -174/2023 [IDFC FIRST BANK LIMITED VS [SRCS 8285002845 [litigation@srcslegal.com 20-01-2023  [22-12-2022
IMOHD IMRAN (LEGAL)




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I) COMM -173/2023 [IDFC FIRST BANK LIMITED VS [SRCS 8285002845 [litigation@srcslegal.com 20-01-2023  [22-12-2022
AFROJ ALAM (LEGAL)
OMP(I) COMM -176/2023 [IDFC FIRST BANK LIMITED VS [SRCS 8285002845 [litigation@srcslegal.com 20-01-2023  [22-12-2022
IMOHD SHARIQ (LEGAL)
OMP(I) COMM -177/2023 [IDFC FIRST BANK LIMITED VS[SRCS 8285002845 [litigation@srcslegal.com 20-01-2023  [22-12-2022
ISANCHIT BHUTANI (LEGAL)
OMP(I) COMM -175/2023 [IDFC FIRST BANK LIMITED VS [SRCS 8285002845 [litigation@srcslegal.com 20-01-2023  [21-12-2023
SANGEETA GOSWAMI (LEGAL)
OMP (I)(COMM.)/178/2023 [YES BANK LTD VS PANKAJ SOHI|SRCS 8285002845 [litigation@srcslegal.com 20-01-2023 15-12-2023
(LEGAL)
OMP(I) COMM - 179/2023 [YES BANK LTD VS SARVESH|SRCS 8285002845 [litigation@srcslegal.com 20-01-2023 15-12-2023
KUMAR (LEGAL)
OMP(I) COMM -182/2023 [YES BANK LTD VS RAM KARAN [SRCS 8285002845 [litigation@srcslegal.com 20-01-2023 15-12-2023
(LEGAL)
OMP(I) COMM -180/2023 [YES BANK LTD VS JIVENDRAISRCS 8285002845 [litigation@srcslegal.com 20-01-2023 15-12-2023
INATH JHA (LEGAL)
OMP(I) COMM -185/2023 |YES BANK LTD VS CHANDRAISRCS 8285002845 |[litigation@srcslegal.com 20-01-2023  [15-12-2023
IMOHAN DAS (LEGAL)
[EXCOM-23/2023 BAJAJ HOUSING FINANCE LTD [ALBUS LAW|9910574027 [albuslawfirms@gmail.com 20-01-2023  |07-01-2023
vs MANJU DADIA FIRM




District

Case No.

ICS COMM -45/2023

Petitioner Name VS Respondent
Name

RAJINDER PRASAD VS DO
TOWN ENTERPRISES & ANO

Advocate

IMUKESH
CHAND
VASHISHT

Advocate
Nobile
Number

081068575

Advocate email id

vashishtmukeshog@gmail.com

Date
Registration

21-01-2023

ofDate of e-filing

12-01-2023

CS COMM-46/2023

SHREE GANPATI MAINTANCE
SOLUTIONS VS GOLFGREEN|
INFRA PVT LTD

DHAIRYA
GUPTA

02505174429

pandeysaritaggg@gmail.com

21-01-2023

14-12-2023

IEX.COM — 28/2023

IMUKESH KUMAR JAIN VS RAJU|
CHUTALA

S.C
AND
COMPANY

LADI|

26109933

deeksha.kakar@scladi.com

21-01-2023

17-01-2023

[EX.COM — 34/2023

HDB FINANCIAL SERVICEDS
LTD VS BHRAHJEET

SONDHI &
PARNTERS

9999925860

info@sondhipartners.com

24-01-2023

12-01-2023

IEX.COM - 33/2023

HDB FINANCIAL SERVICEDS
LTD VS PARMOD KUMAR

RISHAB RAJ|
JAIN

0818334269

rishab@rrjassociate.com

24-01-2023

20-01-2023

[EX.COM - 32/2023

HDB FINANCIAL SERVICEDS
LTD VS MAHENDER PAL

RISHAB RAJ|
JAIN

0818334269

rishab@rrjassociate.com

24-01-2023

20-01-2023

ICS COMM-47/2023

VIJAY KUMAR
FASHIONS & ORS

VS RIDHA

KHALIN
CHADHA

0873579716

[khaling@gmail.com

24-01-2023

13-01-2023

OMP(I) COMM -226/2023

KOTAK  MAHINDRA = BANK|
LIMITED VS BHARAT
TRANSPORT CORP PVT LTD

PARV
IMAHAJAN

0643646534

parv.mahajanoo7@gmail.com

28-01-2023

18-01-2023

OMP(I) COMM -228/2023

KOTAK  MAHINDRA  BANK|
LIMITED VS BHARAT
TRANSPORT CORP PVT LTD

PARV
IMAHAJAN

0643646534

parv.mahajanoo7@gmail.com

28-01-2023

18-01-2023

OMP(I) COMM -26/2023

KOTAK  MAHINDRA = BANK|
LIMITED VS HITESH GOYAL

RAJESH
KUMAR

0958726491

jangraaadvocate@gmail.com

03-012023

23-12-2022




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

[EX.COM — 34/2023 H.D.B FINANCIAL LTD VSDEEPANKURI9999925860 [info@sondhirpartners.com 24-01-2023 12-01-2023
BRAHMJEET ISONDHI
17 SH. RAJEEVSOUTH- |[CS (COMM)/1/2023 IMANOJ KUMAR Vs M/S INDIAHEMANT 0818182925 [not available 02-01-2023  [01.12.2022
IBANSAL, DISTRICTEAST SKILLS PVT LTD IMANJANI(P)
JUDGE ,
(COMMERCIAL)-01
ICS (COMM)/25/2023 CANARA BANK Vs HIMANSHU [A.N 0811046843 [not available 07-01-2023  [not filed
TIWARI(P),
CS (COMM)/28/2023 AT INFO SOLUTIONS PVT LTDRENU 0560428809 |adv.renu3i@gmail.com 00-01-2023  [not filed
Vs COMPUTER INFOTECHI[TYAGI(P),
INDIA PVT LTD
ICS (COMM)/49/2023 SUJEET KUMAR THAKUR Vs DRSUDHIR 7836833437 [vaishnavilaw.associates2011@gm [12-01-2023 06.01.2023
IABHIMANYU KUMAR CHAND ail.com
SRIVASTAVA
(P),
CS (COMM)/54/2023 IM/S ATTAR ABDUL RAFIQ ANDMOHD. 0711017506  [faisalmohdoo7@gmail.com 13-01-2023 13.01.2023
ISONS Vs MOHD ABID [FAISAL(P),
ICS (COMM)/52/2023 IM/S RAJU ENTERPRISES Vs ESS[VISHNU 8802200600 [garg.rajnish72@gmail.com 13-01-2023 06.01.2023
[ELL SOURCING COMPANY SWAROOP
SHARMA(P),
ICS (COMM)/58/2023 BHARAT PETROLEUM|Shashi 0810127096 |anilkbatra@rediffmail.com 16-01-2023 13.01.2023
CORPORATION LIMITED VsBala(P),
RAJINDER SINGH JOON
CS (COMM)/62/2023 [UCO BANK Vs M/S INNOVATIVE[KARAN 8743968006 [karanchawlag2@gmail.com 17-01-2023 13.01.2023
INDIA CHAWLA(P),
CS (COMM)/64/2023 RAM PHOOL Vs AVDESHHARISH 0810354910 |mehraharish1o@gmail.com 18-01-2023 06.01.2023
TTWARI KUMAR
IMEHRA(P),




District

Case No.

ICS (COMM)/73/2023

Petitioner Name VS Respondent
Name

JINESH JAIN Vs NEOTECH
COMPUSYS PRIVATE LIMITED

Advocate

AKHIL
VERMA(P),

Advocate
Nobile
Number

0009086312

Advocate email id

juristpartners@gmail.com

Date
Registration

19-01-2023

ofDate of e-filing

19.01.2023

CS (COMM)/77/2023

INIYOGI BOOKS PVT LTD Vs MR
DEEPEN JAIN

AMISH
TANDON(P),

0071850060

contact@innovatuslaw.in

20-01-2023

16.01.2023

ICS (COMM)/81/2023

M/S ECKLECTIC
INTERNATIONAL PVT LTD Vg
IM/S SECURITAS ELECTRONIC
SECURITY INDIA  PRIVATE

CHANDRA
BHUSHAN
TTWARI(P),

0654643317

tiwarilaw@gmail.com

21-01-2023

21.01.2023

CS (COMM)/84/2023

VIKRAM YADAV Vs M/S ANAND
DIVINE DEVELOPERS PVT LTD|
THROUGH ITS MANAGING
[DIRECTOR

SUDHIR
SANEJA(P),

9810897157

sanejask@rediffmail.com

23-01-2023

23.01.2023

ICS (COMM)/88/2023

SAHARA SECURITY AND|
IMANPOWER SERVICES Vs M/S
SIMPLEX INFRASTRUCTURE
LTD

INitish
Sharma(P),

818002943

consultdhananjaylegal2s@gmail.
com

24-01-2023

17.01.2023

ICS (COMM)/89/2023

IM/S GETINGE MEDICAL INDIA
PVT Vs M/S SUPER INDIA
PACKERS AND MOVERS AND
IANR

K.c dubey(P),

0810445502

[kedubeyassociates@gmail.com

25-01-2023

24.01.2023

CS (COMM)/100/2023

IMS SARITA PROP M/S
EVERGREEN LOGISTICS Vs M/S|
HAIKO LOGISTICS INDIA PVT]
LTD

[KRISHAN
PAUL(P),

7065627857

[krishanpaul28 @gmail.com

28-01-2023

28.01.2023

ICS (COMM)/104/2023

PUNJAB NATIONAL BANK Vs
IM/S G N ENTERPRIESES

RANJANA
PATHAK(P),

8744847805

ranjanapathak@gmail.com

31-01-2023

11.01.2023

CS (COMM)/105/2023

PUNJAB NATIONAL BANK VS
M/S A2

RANJANA
PATHAK(P),

8744847805

ranjanapathak@gmail.com

31-01-2023

11.01.2023

18

MS.
GOYAL,
JUDGE

VINEETA
DISTRICT]

SOUTH-
[EAST

(COMMERCIAL

CS (COMM)/18/2023

STATE BANK OF INDIA Vs
IMANISH GAUTAM

DHARMEND
RA
SINGH(P),

8800784740

SHUBHI1673@GMAIL.COM

05-01-2023

04-01-2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ICS (COMM)/43/2023 LIC HOUSING FINANCEAMIT 0899773514 [TANWARAMITA9@GMAIL.COM|11-01-2023 10-01-2023
LIMITED THROUGH ITSTANWAR(P),
DIRECTOR SHRI  SANJEEV]
GUPTA Vs AKASH PARMAR

CS (COMM)/63/2023 IM/S CARYAIRE EQUIPMENTSRAJ KARAN|987145546 |ADVOCATERAJKARAN@GMAILj17-01-2023 16-01-2023
INDIA PVT LTD Vs ZAMIL AIRSHARMA(P), .COM
CONDITIONERS INDIA PVT LTD

ICS (COMM)/29/2023 BHUSHAN DEALMARK PRIVATEHIMANSHU (8750618722 [SSWANIASSOCIATES@GMAIL. [09-01-2023 08-01-2023
LIMITED Vs ELSAMEXGARG(P), COM
IMAINTENANCE SERVICES
LIMITED

CS (COMM)/41/2023 SURESH VERMA Vs AMIT[Rahul 0821529301 [n/a 10-01-2023 00-01-2023
(OBEROI [Tripathi(P),

ICS (COMM)/56/2023 IMAHESH CHAND Vs THEMAYANK 0818772844 |ADVKISHOREMAVI@GMAIL.C [12-01-2023 11-01-2023
COMMISSIONER OF MCD|ISHARMA(P), OM
DELHI

ICS (COMM)/55/2023 IMOHD USMAN KHAN Vs THEMAYANK 0818772844 [ADVKISHOREMAVI@GMAIL.C [12-01-2023 11-01-2023
COMMISSIONER OF MCD|ISHARMA(P), OM
DELHI

ICS (COMM)/79/2023 IM/S  RELIANCE  ELEKTRIKANKIT 0315829565 |DEEPAKSINGHTHAKURO0606@ [19-01-2023 18-01-2023
WORKS Vs M/S NUCONKASHYAP(P), GMAIL.COM
SWITCHGEARS PVTLTD

ICS (COMM)/80/2023 IMITA INDIA PRIVATE LIMITED[LAKSHAY (0811870224 [|SSLAW316@GMAIL.COM 20-01-2023 19-01-2023
Vs JAYCEE AUTOFAB PVT LTD |[SAWHNEY(P

D,

CS (COMM)/87/2023 IM/S  VISHV  BOOKS  PVTIRACHNA(P), (9650569693 [RACHNAKUMAR5984@GMAIL. [23-01-2023 21-01-2023
LTDTHROUGH AR SH| COM
PSCHAUHAN Vs DIPESH
IMADHAV THROUGH

CS (COMM)/90/2023 YES BANK LTD Vs RAJDHANIVIKAS 0099353434 [[LP@ILP.CO.IN 24-01-2023 23-01-2023
ENTERPRISE TOMAR(P),




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

IM/S NAVYUG BOOK DEPOT

KUMAR(P),

m

ICS (COMM)/91/2023 IM/S VSR SOLAR POWER PVTAditya 7007299241 [DAMODAR.SOLANKI@GMAIL.Cj25-01-2023 24-01-2023
LTD Vs M/S INDIAN[Trehan(P), OM
RENEWABLE ENERGY]|
DEVELOPMENT AGENCY LTD
CS (COMM)/101/2023 CANARA BANK Vs VINODESHU 0711275697 |[ESHUADVOCATE@GMAIL.COM|28-01-2023  [27-01-2023
KUMAR CHAUDHAR
Y(P),
ICS (COMM)/7/2023 INEERAJ KUMAR PATHAK VSHEMANT 0818182925 [na 02-01-2023 01-01-2023
IM/S INDIA SKILLS PVT LTD IMANJANI(P)
CS (COMM)/44/2023 LIC HOUSING FINANCEAMIT 0899773514 [TANWARAMITA9@GMAIL.COM|11-01-2023 10-01-2023
LIMITED THROUGH ITSTANWAR(P),
IAUTHORIZED
REPRESENTATIVE SHR]
ICS (COMM)/11/2023 IMUSARRAT BANO Vs M/S MISTISHAKEEL  [9871519304 [SHAKEELADVOCATE74@GMALI |04-01-2023 03-01-2023
[DIRECT SALES PVT LTD AHMED(P), L.COM
ICS/COMM/108/2023 PNB VS. M/S ASDOL RX LENSMS. 8744847805 [RANJANAPATHAK@GMAIL.CO |31-01-2023 130-01-2023
PVT LTD RANJANA M
PATHAK
19 SH. AJAY KUMARSOUTH- |[CS(COMM)/3/2023 IM/S VIKAS PUBLISHING HOUSERAJESH 0810195013 [kumarrajeshadv@yadav.yahoo.co [02-01-2023  [02-01-2023
JAIN [EAST PVT LTD Vs M/S SANA BOOKKUMAR(P), m
DEPOT
CS (COMM)/6/2023 IM/S ASCENT CONSTRUCTIONSINEERAJ 0313521678 |lawyer.neeraj@gmail.com 02-01-2023  [24.12.2022
PVT LTD Vs M/S EARTHCONKUMAR(P),
ICONSTRUCTIONS PRIVATE
LIMITED
CS (COMM)/5/2023 ICANARA BANK Vs MS EATMOREKRISHAN (9990577700  |krishenkumar@gmail.com 02-01-2023  [24.12.2022
KUMAR(P),
CS (COMM)/4/2023 IM/S S CHAND AND CO LTD VsRAJESH 0810195013 |kumarrajeshadv@yadav.yahoo.co|02-01-2023  [02.01.2023
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ICS (COMM)/14/2023 CANARA BANK Vs GAGANSSANJEEV (9711142200 [chopra6791@gmail.com 05-01-2023 01.01.2023
KUMAR VERMA CHOPRA(P),

CS (COMM)/26/2023 CANARA BANK Vs LAXMIAMAR NATH[9811046843, [ant_advocate.yahoo.co.in 07-01-2023 06.01.2023
SAGAR SHARMA TIWARI(P), (9313335525

CS (COMM)/31/2023 SH PUNEET BUDHIRAJA VsRAHUL 0899969669 |mail@rahulmangla.com 00-01-2023  [07.01.2023
SABHYATA COTTON PVT LTD |MANGLA(P),

CS (COMM)/32/2023 AMBA JEWELLERS PVT LTD VsMOHIT 0909495500/ [mongahk@yahoo.com 00-01-2023  [07.01.2023
INEELAM MITTAL IMONGA(P), (9312607176

CS (COMM)/30/2023 IM/S PIONEER LOGISYS PVT LTDDeepak 0811087543 |siddharthayadavadcovate@gmai. [09-01-2023  [07.01.2023
Vs M/S SAXENA MARINE TECH[Kumar com
PVT LTD Mishra(P),

CS (COMM)/50/2023 PUNJAB NATIONAL BANK VSRANJANA [8744847805 [ranjanarspathak@gmail.com 12-01-2023 11.01.2023
MR KUMAR MANVENDRA S/OPATHAK(P),
IMR ASHOK JOHRI

ICS (COMM)/57/2023 SHASHI KANT HUF Vs BONOZOSSANAD 0953029150 [not filed 16-01-2023 13.01.2023
KIDS APPAREL PVT LTD KUMAR JHA|

(P)

CS (COMM)/67/2023 ALTON PANEL INDUSTRIES VsMukesh 0711694968  |not filed 18-01-2023 17.01.2023
KESHAR DEVI NAHATA [kumar(P),

ICS (COMM)/65/2023 IM/S SHREEPATI COMUTECH|SH. SUBHAM|9900228403 [subham.kotharig2z@gmail.com [18-01-2023 17.01.2023
PVT LTD Vs M/S LAPTOP HOUSEKOTHARI(P),
IAND ANR

CS (COMM)/68/2023 HANSA PURI Vs M/S DHARAMRAJINDER [9711219976 [LEAGALCHAMBER@YMAIL.CO 18-01-2023 17.01.2023
[DIGITAL PRESS JUNEJA(P), M
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CS (COMM)/70/2023 PHOTRONICS INC Vs 4 GENIUSSAMEER +91 love@pslchambers.com 19-01-2023 18.01.2023
MINDS PRIVATE LIMITED JAIN (P) 07115835588

ICS (COMM)/72/2023 RAJAT DHAWAN Vs M/S RURALJAGJIT 0810034684 [jagjitsinghadvocate@yahoo.co.in [19-01-2023 18.01.2023
SENSE SINGH(P),

CS (COMM)/85/2023 IM/S HMBS TEXTILES PVT LTDjabhinav 01- gargsahiladv@gmail.com 23-01-2023 23.01.2023
THROUGH ADITYA JAIN Vsfjain(P), 0560690036
TATA ALDESA JV

CS (COMM)/95/2023 STATE BANK OF INDIA VSVAIBHAV [|9971336611 |vaibhav.yadavtfriiotmail.com 27-01-2023 25.01.2023
RAJEEV KUMAR SHARMA 'YADAV(P),

CS (COMM)/96/2023 STATE BANK OF INDIA VSVAIBHAV |9971336611 [vaibhav.yadavtfriiotmail.com 27-01-2023 25.01.2023
IABHISHEK MISHRA 'YADAV(P),

20 IMS. ANU GROVERSOUTH- [CS(COMM)/17/2023 HETTICH INDIA PVT LTD VsRUPAM 0010721966  [not available 03-01-2023 02-01-2023
IBALIGA EAST IM/S WESTBRIDGE TURNKEYKUMARI(P),

DPE LLP

CS (COMM)/16/2023 HETTICH INDIA PVT LTD VsRUPAM 09010721966  [not available 03-01-2023  [02-01-2023
IM/S INFINITY KUMARI(P),

ICS (COMM)/19/2023 IM/S VILMARIS HOMES PVT LTDMOHIT 0654881238 MOHITADV@YAHOO.COM 06-01-2023 02-01-2023
Vs M/S AFRA INFRA GUPTA(P),

IEXECUTION SBI CARDS AND PAYMENTWASIQUR (9811225408 [WRKHANASSOCIATES@GMAIL|05-01-2023 02-01-2023

(COMM)/22/2023 SERVICE LTD Vs AMBARRAHMAN .COM
INARULA KHAN(P),

CS (COMM)/36/2023 KISSAN FARMS EQUIPMENTSHIMANSHU (9838123123 PJANTAASSOCIATES@HOTMAIL|07-01-2023 02-01-2023
PVT LTD Vs JANTA ASSOCIATES|IGARG(P), .COM
IAND CO LTD
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ICS (COMM)/37/2023 ADO INDIA PVT LTD VsDHEERAJ [0968443127 RITU@VIKRAMPHILIPSASSOCI[07-01-2023 06-01-2023

IASHIANA HOMES PVT LTD KUMAR ATES.COM
GARG(P),

ICS (COMM)/35/2023 CANARA BANK Vs RAVINDRAA N TIWARI |5811046843 |ANTADVOCATE@YAHOO.COM |07-01-2023 06-01-2023
GUPTA

ICS (COMM)/45/2023 IM/S AVS INFOMEDIA Vs M/SSSHIV 0811059032 [SHIVKTYAGI@GMAIL.COM 11-01-2023 06-01-2023
INFFINIRY SYSTEMIN KUMAR

TYAGI(P),

CS (COMM)/46/2023 IM/S OM FIRE SAFETYJATIN 0312223345 WJATINADVOCATE@GMAIL.CO [10-01-2023 00-01-2023
COMPANY PVT LTD Vs JAIN[SAPRA(P), M
SPUN PIPE COMPANY

ICS (COMM)/33/2023 SUPPLE RUBBER CHEMICALSSUMAN 0811417151 |JARORA516@GMAIL.COM 10-01-2023 00-01-2023
Vs DORR OLIVER ROLLERARORA(P),
INDUSTRIES THROUGH PROP
IMANOJ TYAGI

ICS (COMM)/48/2023 AXIS BANK LTD Vs PANACHEDHARAM 0810072439 |[DLADEVLAWASSOCIATES@GM|11-01-2023 10-01-2023
EXHIBITIONS PVT LTD DEV(P), IAIL.COM

ICS (COMM)/47/2023 AXIS BANK LTD Vs NEWDHARAM (9810072439 [DLADEVLAWASSOCIATES@GM|11-01-2023 10-01-2023
CONCEPT SERVICES DEV(P), AIL.COM

EXECUTION [FFCO KISAN FINANCE LTD Vs KRISHAN 0010577700 |[KRISHENKUMAR@GMAIL.CO [16-01-2023 11-01-2023

(COMM)/42/2023 IMR HARISHANKAR BALRAMIKUMAR(P), M
PANDEY BORROWER

CS (COMM)/107/2023 PUNJAB NATIONAL BANK VSRANJANA |874447805 [RANJANARSPATHAK@GMAIL. [31-01-2023 11-01-2023
[EDUCATION INDIA INC PATHAK(P), COM

EXECUTION HDFC BANK LTD Vs GRIJAASHIM 0500624216 [not available 16-01-2023 13-01-2023

(COMM)/50/2023 SHANKER BHATT(P),
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IEXECUTION KOTAK MAHINDRA PRIME LTD[Hitesh 0899350360 [MANISHDUA.ADVOCATE@GM [24-01-2023 16-01-2023
(COMM)/66/2023 Vs JOGESH KUMAR Sethi(P), AIL.COM
CS (COMM)/75/2023 JAY GARG Vs CHEKKINTAKATH[Mukesh 0711604968 |LAWYERMUKESHJHA@GMAIL|19-01-2023 17-01-2023
IABOOBAKKAR SIDDIK kumar(P), .COM
EXECUTION SBI CARDS AND PAYMENTIWASIQUR (9811225408 [WRKHANASSOCIATES@GMAIL|24-01-2023 17-01-2023
(COMM)/58/2023 SERVICE LTD Vs AMIT SINGH [RAHMAN .COM
KHAN(P),
IEXECUTION INDUSIND BANK LTD Vs SAROJAMITABH (9811225408 [WRKHANASSOCIATES@GMAIL|31-01-2023 17-01-2023
(COMM)/64/2023 KUMAR SAHNI SINGH(P), .COM
OMP (COMM)/12/2023 DHL SUPPLY CHAIN INDIA PVIINAVEEN 0010644063 RISHI@NAVEENLAW.COM 21-01-2023 18-01-2023
LTD Vs KAMAL KUMARIGOEL(P),
KESHWANI
ICS (COMM)/110/2023 IM/S SANY HEAVY INDUSTRY|VIRENDER (9212057049 [CPMALIK1@GMAIL.COM 21-01-2023 18-01-2023
INDIA PVT LTD Vs M/SKUMAR(P),
CHANDRALEKHA
CONSTRUCTIONS PVT LTD
ICS (COMM)/109/2023 STATE BANK OF INDIA VSGAURAV(P), 9953226302 [PRAKASH.GAURAV@GMAIL.CO]21-01-2023 20-01-2023
SHIREEN KAUR M
ARB A (COMM)/3/2023 SANJIV BAJAJ Vs DR INDERRAJESH 0058726491 JANGRAADVOCATE@GMAIL.C [24-01-2023 21-01-2023
SANJEEV VERMA JANGRA(P), OM
CS (COMM)/97/2023 SANJEEV AGGARWAL Vs M/SS Klg212124099 |[ADVOCATES.KUMAR21@GMAI [27-01-2023 23-01-2023
KRISHNA OVERSEAS INC [KASHYAP L.COM
OMP (COMM)/9/2023 LAKSHMI ANAND PRAKASH|UTSAV 7838687831 WJAINUTSAV21@GMAIL.com 27-01-2023 24-01-2023
THROUGH HER ATTORNEYJAIN(P),
SAURABH PRAKASH Vs MIS
IMOREVISAS IMMIGRATION]|
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SRIVASTAVA

ICS (COMM)/103/2023 THE JAMMU AND KASHMIRUZMA 0873029772 [RAUZLEGAL@GMAIL.COM 130-01-2023 25-01-2023
BANK LTD Vs SYED NAZRULASHRAF
[SLAM
OMP (I) (COMM)/6/2023 [PRASHANT VISHNOI Vs AIMS|Samarth 8390032099 [SAMARTHCHOWDHARY04@G [30-01-2023  [28-01-2023
SANYA DEVELOPERS PVT LTD [Chowdhary(P IMAIL.COM
OMP (COMM)/11/2023 ANT TRAVELS PVT LTDSACHIN 0896622062 [not available 131-01-2023 130-01-2023
THROUGH ITS DIRECTOR VsKHARB(P),
IAXIS BANK LTD
CS (COMM)/20/2023 ICICI BANK LTD VSINAZIA 011-47543981 SAGARANDSAGAR@LIVE.COM [05-01-2023 01-11-2022
IMOHAMMAD MAROOF PARVEEN(P)
EXECUTION HDFC BANK LTD Vs SUNIIJManisha 0058683220 [NAVEENK.101@GMAIL.COM  [28-01-2023 15-11-2022
(COMM)/61/2023 KUMAR Baruah(P),
IEXECUTION HDFC BANK LTD Vs CELEBRITY[Manisha 0058683220 [NAVEENK.101@GMAIL.COM  [23-01-2023 16-11-2022
(COMM)/63/2023 FITNESS INDIA PVT LTD Baruah(P),
IEXECUTION KOTAK MAHINDRA PRIME LTDISUNNY 0010574027 JALVUSLAWFIRM @GMAIL.COM[21-01-2023 17-11-2022
(COMM)/65/2023 Vs PRATAP KUMAR BEURA IARORA(P),
EXECUTION HDB FINANCIAL SERVICES LTDDEEPANKURI9999925860 [DEEPANKUR@SONDHIPARTN [05-01-2023  [29-11-2022
(COMM)/12/2023 Vs ACCURATE PLUS[SONDHI(P), [ERS.COM
CONSULTING ENGINEERS PCT]
LTD
IEXECUTION RBL BANK LIMITED VsVIDUR 8368091729 [F.ALAM@TRULEGAL.CO.IN 10-01-2023 20-12-2022
(COMM)/28/2023 RAJSTHAN COTTON MATTRESISIKKA(P),
HOUSE
CS (COMM)/69/2023 INDIANNICA LEARNING PVTIDEEPAK 0810940055 [INF.CORPORATEJURIST@GMA [13-01-2023 21-12-2022
LTD Vs SMT KALPANAISHARMA(P), [L.COM
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IEXECUTION HDFC BANK LTD Vs DINESHManisha 0058683230 [NAVEENK.101@GMAIL.COM 28-01-2023 23-12-2022

(COMM)/62/2023 KUMAR Baruah(P),

ICS (COMM)/76/2023 IM/S CAPTAIN GEARS AND FANSSANDEEP  [9871770197 |ALOKPANDEY222@GMAIL.CO [16-01-2023 24-12-2022
Vs ZOYA ELECTRICAL JAIN(P), M

21 IMS PREETISOUTH- |[CS(COMM)/13/2023 VATIKA HOTELS PVT LTD VsParag Rai(P), [9810731017 [mayank.mishra@induslaw.com |05-01-2023 04-01-2023
AGGARWAL GUPTA [EAST LENSKART SOLUTIONS PVT]

LTD

CS (COMM)/24/2023 CANARA BANK Vs ASHOKA.N.TIWARI [9811046843 [ant_advocate@yahoo.co.in 07-01-2023 06-01-2023
KUMAR

CS (COMM)/34/2023 BANK OF BARODA VSQUAISAR (9999802592 [aliquaisar 11 o@gmail.com 10-01-2023 09-01-2023
YOGENDER KUMAR ALI(P),

CS (COMM)/39/2023 TARUN SHARMA Vs J R SOOD|Shweta 0953760000 |letschange537@yahoo.com 11-01-2023 10-01-2023
IAND CO PVT LTD IMandal(P),

CS (COMM)/40/2023 AXIS BANK LTD Vs C SDHARAM [9810072439 [(dladevlawassociates@gmail.com [11-01-2023 10-01-2023
INDUSTRIES DEV(P),

CS (COMM)/60/2023 SHRAY ENTERPRISES Vs M/SIAKSHAY 0011232330 |legaladvice.akshay@gmail.com [17-01-2023 16-01-2023
IMANOR HOTELS PRIVATEKUMAR(P),
LIMITED

CS (COMM)/61/2023 OPPLE LIGHTING INDIA PVTATUL 7838899913 [advocateatul4673(@gmail.com  [17-01-2023 16-01-2023
LTD Vs MR AKSHAY SUNILKUMAR(P),
TALREJA PARTNER AT M/S
ANANT LIGHTING AND ORS

CS (COMM)/71/2023 IM/S ROY MITRA ENTERPRISEANKUSH 09 I 02223 50 [ankushm. adv ocate@gmail. com [19-01-2023 18-01-2023
Vs NBCC INDIA LIMITED IMAHAJAN(P
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CS (COMM)/78/2023 AXIS BANK LTD Vs REENADHARAM 0810072439 |dladevlawassociates@gmail.com [20-01-2023 19-01-2023
SHARMA PROPRIETOR OF M/SDEV(P),
DEV CREATION AND ANR
CS (COMM)/8/2023 [UFLEX LIMITED Vs COSMOSSSUNIL 0810028877 [lawyersinc@rediffmail.com 04-01-2023  |03-01-2023
RESEARCH LAB LIMITED KUMAR(P),
CS (COMM)/82/2023 IMR VASHISTH PANDIT Vs M/SAVINASH (9871441764 [avinashtrivedi.legal@gmail.com [23-01-2023 21-01-2023
ORIENT CRAFT LTD KUMAR
TRIVEDI(P),
ICS (COMM)/86/2023 IM/S RIC PROJECTS PVT LTD VSAVINASH  [9871441764 [|avinashtrivedi.legal@gmail.com [24-01-2023  [23-01-2023
IM/S NBCC INDIA LTD KUMAR
TRIVEDI(P),
CS (COMM)/9/2023 UFLEX LIMITED Vs COSMOSSSUNIL 0810028877 |lawyersinc@rediffmail.com 04-01-2023  [03-01-2023
PHARMACLS LIMITED KUMAR(P),
ICS (COMM)/92/2023 STATE BANK OF INDIA Vs MRVAIBHAV  |971336611  [VAIBHAV.YADAV@HOTMAIL.C [27-01-2023  [25-01-2023
SOURISH SENGUPTA AND ANR [YADAV(P), OM
CS (COMM)/93/2023 IM/S KRISHI RASAYAN EXPORTS(Gayanendra (9717211123 [gangwar@gsgangwar.com 27-01-2023 25-01-2023
PVT LTD Vs M/S ROYEL KRISHI|Swarup
RASAYAN PRIVATE LIMITEDGangwar(P),
IAND ORS
CS (COMM)/94/2023 STATE BANK OF INDIA Vs MRIVAIBHAV  [|9971336611 [vaibhav.yadav@hotmail.com 27-01-2023 25-01-2023
RAHUL AND ANR 'YADAV(P),
LENSKART SOLUTION PVT LTDPUNEET 0811700978  |bajaj.bajaj227@gmail.com 05-01-2023 04-01-2023
Vs HAWA SINGH KHATRI BAJAJ(P),
22 IMS NIRJA BHATIA |SOUTH- [CS(COMM)/2/2023 RICHA ACHARYA Vs M/S INDIAHEMANT  [9818182925 |hemanmanjani@gmail.com 02-01-2023  |01-12-2022
EAST SKILLS PVT LTD IMANJANI
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CS (COMM)/10/2023

Petitioner Name VS RespondentAdvocate

Name

IMR. ABHISHEK GOEL Vs SOUTH
DELHI MUNICIPAL
ICORPORATION

DIGGAJ
PATHAK

Advocate
Nobile
Number

971797977

Advocate email id

diggaj@lawofficesofdpass.com

Date
Registration

04-01-2023

ofDate of e-filing

23-12-2022

CS (COMM)/15/2023

LIC HOUSING FINANCE
LIMITED Vs PARKWOOD
DEVELOPERS PVT. LTD.

IMANI KAUL

0717318398

advmanikaul@gmail.com

05-01-2023

10-11-2022

CS (COMM)/21/2023

CANARA BANK RAMRAY|

IMEENA

Vs

AN TIWARI

0811046843

antadvocate@yahoo.co.in

05-01-2023

06-01-2022

CS (COMM)/22/2023

ADO INDIA PVT. LTD. Vs THE
GREEN TRIVENI DEVELOPER

FITU SINGH

0968443127

ritu@vikramphilipassociates.com

07-01-2023

23-12-2022

CS (COMM)/23/2023

UTPAL KUMAR GUHA SOLE
PROPRIETOR OF M/S
ENGINEERING WORKS Vs NTPC
GE POWER SERVICES PRIVATE|

DEBYAN
GHOSH

8860938190

adv.debayan.ghosh@gmail.corn

07-01-2023

23-12-2022

CS (COMM)/27/2023

PUNJAB AND SIND BANK Vs
TARUN KUMAR KINGWANTI

V.K SINGH

8700308803

info@thechamberz.com

07-01-2023

24-12-2022

CS (COMM)/38/2023

IONS HYDRO PVT.LTD. Vs
STATE OF NCT OF DELHI

SUSHIL
KUMAR
CHAUHAN

0810686871

susheelkchauhan@gmail.com

11-01-2023

02-01-2023

CS (COMM)/42/2023

JONES LANG LASALLE
PROPERTY CONSULTANTS|
INDIA PVT. LTD. Vs IMPERIA
STRUCTURES LTD.

DHAIRYA
GUPTA

811128170

dhairya@tcl-india.net

11-01-2023

21-12-2022

CS (COMM)/53/2023

LETUL INVESTMENTS PRIVATE
LIMITED Vs MONICA KHANNA

DHARMEND
RA KUMAR

0891445632

dharmendrag411@yahoo.co.in

13-01-2023

12-01-2023"

CS (COMM)/59/2023

UDAY SINGH AHLAWAT Vs
TATA AIG GENERAL
INSURANCE CO. LTD.

IMOHIT
IMADAN

8130058325

advpalakrohmetra@gmail.coM

16-01-2023

13-01-2023
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CS (COMM)/66/2023 IMOHD MAJID Vs SAMIAHManla Asad&888:22119456 malk.asad64@gmail.com 18-01-2023 10-01-2023
INTERNATIONAL BUILDERS[Sonal Singh
PVT LTD Godara
CS (COMM)/74/2023 TRILOK KUMAR JHA Vs INDUDHRUV 8587030456 |dhruvlawfac@yahoo.com 19-01-2023 20-12-2022
SHARMA SOLE PROPRIEROR  |[SHARMA
CS (COMM)/83/2023 BIRD INFORMATION SYSTEM[R K MEHTA 9999110690 [kunal_mehta@live.in 23-01-2023 16-01-2023
PVT LTD Vs NARESH KUMAR|
BERI
23 SH. RAJESH KUMARSOUTH- |COUNTER CLAIM CSDEWAN CHAND V/S MRJ|Sh. TEJ PAIf9289085513 |officetpskang@gmail.com 31.01.2023 31.01.2023
SINGH [EAST (COMM) STEELS PVT. LTD. KANG
24 SH. SANJAY|East I[EC-DLET-01-05269-2022 |[PUNJAB NATIONAL BANK VSSUDHIR 0868927179 [sksinghadvdelhi@gmail.com 1/2/23 03-01-2023
SHARMA-I PARNJEET KAUR PROP BLUSHKUMAR
WOMEN BEAUTY LOUNGE SINGH
I[EC-DLET-01-05270-2022 [PUNJAB NATIONAL BANK VSSUDHIR 0868927179 [sksinghadvdelhi@gmail.com 1/2/23 03-01-2023
RAHUL GUPTA PROPKUMAR
HANUMANT TEJAS GROUP SINGH
IEC-DLET-01-05273-2022 |[PUNJAB NATIONAL BANK VSSUDHIR 0868927179 [sksinghadvdelhi@gmail.com 1/2/23 03-01-2023
IMOHD ASIF KUMAR
SINGH
IEC-DLET-01-05274-2022 |CANARA BANK VS MOHD IRFANHITESH 0891966005 |hiteshsachar@gmail.com 1/2/23 03-01-2023
SACHAR
IEC-DLET-01-05281-2022 |CANARA BANK VS DEEPAKHITESH 0891966005 |hiteshsachar@gmail.com 1/2/23 03-01-2023
IANGIRISH SACHAR
[EC-DLET-01-05216-2022 |[SANTOSHI HYVOLT[YOGESH 0312300004 |advmittal@gmail.com 1/2/23 03-01-2023
ELECTRICALS PVT. LTD. VSMITTAL
IANIL THAKUR




District Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

RANJAN

[EC-DLET-01-00022-2023 [[FFCO KISAN FINANCE LTD. 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
ANIL KUMAR KUMAR
RANJAN
[EC-DLET-01-00029-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
[DASHAI KUMAR RAY KUMAR
RANJAN
I[EC-DLET-01-00030-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
DHEERAJ SINGH KUMAR
RANJAN
[EC-DLET-01-00042-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
PYARE LAL KUMAR
RANJAN
IEC-DLET-01-00027-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
CHHOTELAL BADELA KUMAR
RANJAN
I[EC-DLET-01-00057-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
VINAY KUMAR RAY KUMAR
RANJAN
IEC-DLET-01-00053-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 20-01-2023
STYARAM RAMMILAN KUMAR
RANJAN
IEC-DLET-01-00052-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
SINTU THAKUR DEEN KUMAR
RANJAN
[EC-DLET-01-00031-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
[DURGA PRASAD KUMAR
RANJAN
[EC-DLET-01-00036-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 06-01-2023
KALAVATI DEVI KUMAR




District

Case No.

IEC-DLET-01-05189-2022

Petitioner Name VS Respondent
Name

IMOHD DILSHAD VS FABEN|
INDIA PVT. LTD.

Advocate

IVIPIN
KUMAR

Advocate
Nobile
Number

0013464450

Advocate email id

rvip1972@gmail.com

Date
Registration

1/7/23

ofDate of e-filing

07-01-2023

I[EC-DLET-01-00072-2023

ICANARA BANK VS RUKSANA @
RUKHSANA

ANUJ
AGARWAL

0999490798

advocateanujagarwal @yahoo.com|

1/9/23

09-01-2023

I[EC-DLET-01-00050-2023

IFFCO KISAN FINANCE LTD. VS
SEETA MISHRA

RAJEEV
KUMAR
RANJAN

9811843931

ranjan.and.company@gmail.com

1/10/23

11-01-2023

[EC-DLET-01-00055-2023

IFFCO KISAN FINANCE LTD. V§
SUNJEIT KUMAR

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/10/23

11-01-2023

IEC-DLET-01-00041-2023

IFFCO KISAN FINANCE LTD. VS
PINTU KUMAR

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/11/23

11-01-2023

IEC-DLET-01-00024-2023

IFFCO KISAN FINANCE LTD. VS
BHERA RAM KESA RAM

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/11/23

11-01-2023

IEC-DLET-01-00110-2023

STATE BANK OF INDIA VS
THOMAS XAVIER

SHALINI
UPADHYAY

0899408618

shaliniadvocate@gmail.com

1/11/23

12-01-2023

IEC-DLET-01-00035-2023

IFFCO KISAN FINANCE LTD. VS
JASAWANT SINGH

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/12/23

. 12-01-2023

IEC-DLET-01-00099-2023

PUNJAB NATIONAL BANK VS
SATISH KAPOOR

SUBODH
KUMAR JHA

997187545

subodhjha.adv@gmail.com

1/13/23

17-01-2023

IEC-DLET-01-000103-2023

CHEMSYNTH LABS THRU AR
VIVEK BASARIA VS AARMED,
FORMULATIONS PVT.LTD.

R C TIWARI

0868118015

rctiwariadv@gmail.com

1/13/23

17-01-2023




District Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

[EC-DLET-01-00127-2023 [[FFCO KISAN FINANCE LTD. VSRAJEEV 0811843931 [ranjan.and.company@gmail.com [1/13/23 17-01-2023
IMANJESH KUMAR BHARATI KUMAR
RANJAN

[EC-DLET-01-00130-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/13/23 17-01-2023
RAMESH RAM KUMAR
RANJAN

I[EC-DLET-01-00051-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 17-01-2023
SHESHA NATH SINGH KUMAR
RANJAN

[EC-DLET-01-00138-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 17-01-2023
INAHAR SINGH RAJPUT KUMAR
RANJAN

IEC-DLET-01-00140-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 17-01-2023
RASUL KHAN KUMAR
RANJAN

I[EC-DLET-01-00141-2023  [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 17-01-2023
SURESH SHAITAN RAM KUMAR
RANJAN

IEC-DLET-01-000149-2023 [KOTAK MAHINDRA BANK LTDRAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 17-01-2023
VS MANIRAM KUMAR
RANJAN

I[EC-DLET-01-00177-2023  [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 17-01-2023
IAJAY KUMAR KUMAR
RANJAN

[EC-DLET-01-00176-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com (1/17/23 17-01-2023
AMAN KAITHWAS KUMAR
RANJAN

[EC-DLET-01-00179-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 17-01-2023
DINESH KUMAR KUMAR
RANJAN




District

Case No.

IEC-DLET-01-00180-2023

Petitioner Name VS RespondentAdvocate

Name

IFFCO KISAN FINANCE LTD. VS
KANCHAN DEVI

RAJEEV
KUMAR
RANJAN

Advocate
Nobile
Number

0811843931

Advocate email id

ranjan.and.company@gmail.com

Date
Registration

1/17/23

ofDate of e-filing

17-01-2023

IEC-DLET-01-00191-2023

IFFCO KISAN FINANCE LTD. VS
SARITA DEVI

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/17/23

17-01-2023

I[EC-DLET-01-00192-2023

IFFCO KISAN FINANCE LTD. VS
IVIKRAM SINGH

RAJEEV
KUMAR
RANJAN

9811843931

ranjan.and.company@gmail.com

1/17/23

17-01-2023

[EC-DLET-01-00144-2023

MINECHEM
DINESH|

IMICRO9
INDUSTRIES
KHANDELWAL

VS

SUMAN
PANDEY

0711316768

sumanpandeyadv@gmail.com

1/17/23

17-01-2023

IEC-DLET-01-00187-2023

IFFCO KISAN FINANCE LTD. VS
RAJESH KRPA RAM

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/18/23

19-01-2023

IEC-DLET-01-00202-2023

STATE BANK OF INDIA VS
YOGITA RAJPUT

SHALINI
UPADHYAY

0899408618

shaliniadvocate@gmail.com

1/18/23

19-01-2023

IEC-DLET-01-00209-2023

RA CHEM ENTERPRISES PVT,
LTD. VS SVR HEALTHCARE

ATUL SAHI

0873355153

atulsahi@live.com

1/19/23

21-01-2023

IEC-DLET-01-00222-2023

ICANARA BANK VS OM PRAKASH

HITESH
SACHAR

0891966005

hiteshsachar@gmail.com

1/21/23

23-01-2023

[EC-DLET-01-00228-2023

DINESH INDUSTRIAL
CORPORATION PARTNERSHIP
FIRM VS RICHA AGGARWAL

INIKLESH
KUMARI

0011956745

niklesh879@gmail.com

1/23/23

27-01-2023

IEC-DLET-01-00246-2023

UNION BANK OF INDIA VS
IMANPREET KAUR

AMIT
KUMAR
IMISHRA

0717743446

amitmishramanui4@gmail.com

1/27/23

27-01-2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

IVIKASH KUMAR

KUMAR
RANJAN

I[EC-DLET-01-00250-2023 |[CENTRAL BANK OF INDIA VSMANOJ 0811254078 |manvakil378 @gmail.com 1/27/23 27-01-2023
BABITA KUMAR
ARORA
IEC-DLET-01-00257-2023 |[PADMANABH HEALTHCARE[TARA 0212127060 [tcyogi@rediffmail.in 1/27/23 28-01-2023
PVT. LTD. VS ENGINEEREDCHAND
FACILITY MANAGEMENTYOGI
SERVICES
I[EC-DLET-01-00258-2023 [RICHCREDIT FINANCE PVTNISHANT (9650886707 |concept.legals@gmail.com 1/30/23 01-02-2023
LTD. VS SHUBHANGI SAREEMITTAL
CENTRE PROP RAJESH KUMAR|
GUPTA
I[EC-DLET-01-00274-2023 [IDBI BANK LTD. VS MANISH|P J MEHTA (90811044353 |pjmehtaceo1@rediffmail.com 1/31/23 01-02-2023
IMITTAL
25 SH. CHANDRA[East IEC-DLET-01-05207-2022 [[FFCO KISAN FINANCE LTD. VSRAJEEV 0811843931 [ranjan.and.company@gmail.com [1/2/23 20-01-2023
SHEKHAR, IVIKASH KUMAR KUMAR
IDISTRICT JUDGE, RANJAN
ICOMMERCIAL
ICOURT-02 EC-DLET-01-05252-2022 |[CANARA BANK VS DINESHHITESH 0891966005 |hiteshsachar@gmail.com 1/2/23 04-01-2023
KUMAR SACHAR
IEC-DLET-01-00007-2023 |ANIL BATLA VS AAKRITI RAJ  [SURESH 0811140995 1/3/23 HARD COPY NOT]
AGARWAL RECEIVED YET
I[EC-DLET-01-00021-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 20-01-2023
AMARLOK PASWAN KUMAR
RANJAN
[EC-DLET-01-00054-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 20-01-2023
SUDHIR KUMAR GUPTA KUMAR
RANJAN
[EC-DLET-01-00056-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/6/23 20-01-2023




District

Case No.

I[EC-DLET-01-00048-2023

Petitioner Name VS RespondentAdvocate

Name

IFFCO KISAN FINANCE LTD. VS
SATYENDRA SAH

RAJEEV
KUMAR
RANJAN

Advocate
Nobile
Number

0811843931

Advocate email id

ranjan.and.company@gmail.com

Date
Registration

1/6/23

ofDate of e-filing

20-01-2023

IEC-DLET-01-00043-2023

IFFCO KISAN FINANCE LTD. VS
RAJKUMAR HEMNATH

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/6/23

20-01-2023

IEC-DLET-01-00037-2023

IFFCO KISAN FINANCE LTD. VS
KALAVATI HARI LAL

RAJEEV
KUMAR
RANJAN

9811843931

ranjan.and.company@gmail.com

1/6/23

20-01-2023

[EC-DLET-01-00061-2023

PUNJAB NATIONAL BANK VS
IMAYANK JAIN

SUNAV
RASTOGI

7838389845

sunavrustgi@gmail.com

1/6/23

09-01-2023

IEC-DLET-01-00065-2023

INIKKI SHARMA VS SHRI AMIT]
BHATNAGAR

AMRENDRA
KUMAR

9999905294

advocatekumar2009@gmail.com

1/7/23

09-01-2023

IEC-DLET-01-00064-2023

GARG

ATISHEY JAIN VS HIMANSHUNAMIT SURI

0582410211

listing@lexindis.com

1/7/23

11-01-2023

IEC-DLET-01-00069-2023

CANARA BANK VS AAMIR
URESHI PROP AMIT CAR SALE
AND PURCHASE

ANUJ
AGARWAL

0999490798

advocateanujagarwal @yahoo.com|

1/9/23

10-01-2023

I[EC-DLET-01-00047-2023

IFFCO KISAN FINANCE LTD. VS
SANJAY SINGH

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/10/23

28-01-2023

IEC-DLET-01-00105-2023

ANMOL FINANCIAL SERVICES]
LTD. VS YOGENDER SINGH

S K
AGGARWAL

0811642330

sajjanaggarwal701@gmail.com

1/11/23

11-01-2023

IEC-DLET-01-00107-2023

ANMOL FINANCIAL SERVICES
LTD. VS YOGENDER SINGH

S K
AGGARWAL

0811642330

sajjanaggarwal701@gmail.com

1/11/23

11-01-2023




District Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

I[EC-DLET-01-00040-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
INIRMLA DEVI KUMAR
RANJAN
[EC-DLET-01-00039-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
IMAHANTHRAM MAURYA KUMAR
RANJAN
I[EC-DLET-01-00034-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
JAGRAM MISHRA KUMAR
RANJAN
[EC-DLET-01-00033-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
JAGIR RAM SINGH KUMAR
RANJAN
IEC-DLET-01-00032-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
JAGESHVAR TILOOLE KUMAR
RANJAN
IEC-DLET-01-00026-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
BRAJESH KUMAR KUMAR
RANJAN
IEC-DLET-01-00025-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
BIRU YADAV KUMAR
RANJAN
IEC-DLET-01-00023-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/11/23 28-01-2023
BADREE PRASAD KUMAR
RANJAN
I[EC-DLET-01-00068-2023 [INDIAN OVERSEAS BANK VSPREM 0010817646 [advchhetri@gmail.com 1/11/23 30-01-2023
INITESH KUMAR DUBEY CHHETRI
[EC-DLET-01-00112-2023 |[STATE BANK OF INDIA VS MITA[SHALINI 0899408618 [shaliniadvocate@gmail.com 1/12/23 18-01-2023
DEY UPADHYAY




District

Case No.

I[EC-DLET-01-00038-2023

Petitioner Name VS Respondent
Name

IFFCO KISAN FINANCE LTD. VS
KAMAL KISHOR KUMAR

Advocate

RAJEEV
KUMAR
RANJAN

Advocate
Nobile
Number

0811843931

Advocate email id

ranjan.and.company@gmail.com

Date
Registration

1/12/23

ofDate of e-filing

28-01-2023

IEC-DLET-01-00086-2023

PUNJAB
RAJESH

NATIONAL BANK VS

SUBODH
KUMAR JHA

007187545

subodhjha.adv@gmail.com

1/13/23

21-01-2023

I[EC-DLET-01-00125-2023

IFFCO KISAN FINANCE LTD. VS
JAGDISH PRASAD MEENA

RAJEEV
KUMAR
RANJAN

9811843931

ranjan.and.company@gmail.com

1/13/23

28-01-2023

[EC-DLET-01-00126-2023

IFFCO KISAN FINANCE LTD. VS
THAKURDAS YADAV

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/13/23

28-01-2023

IEC-DLET-01-00128-2023

IFFCO KISAN FINANCE LTD. VS
ABDULLA SATF AHAMAD

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/13/23

28-01-2023

IEC-DLET-01-00129-2023

AMIT JAIN PROP M/S NATURO
ICOMFORT MULTIFAB
ASSOCIATES VS SUKHMAL JAIN|
PROP M/S SUKHMAL RUBBER

ANAND
BHUSHAN

0312401165

bhushan_anant@hotmail.com

1/17/23

17-01-2023

IEC-DLET-01-00045-2023

IFFCO KISAN FINANCE LTD. VS
SAFEEK AHAMAD

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/17/23

28-01-2023

I[EC-DLET-01-00046-2023

IFFCO KISAN FINANCE LTD. VS
SANJAY SINGH

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/17/23

28-01-2023

IEC-DLET-01-00044-2023

IFFCO KISAN FINANCE LTD. VS
RAVINDRA KUMAR

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/17/23

28-01-2023

IEC-DLET-01-00133-2023

IFFCO KISAN FINANCE LTD. VS
VISHWANATH SADHURAM

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/17/23

28-01-2023




District Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

IEC-DLET-01-00139-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
INARAYAN JEMA KUMAR
RANJAN
[EC-DLET-01-00146-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 HARD COPY NOT]
IARVIND KUMAR SINGH KUMAR RECEIVED YET
RANJAN
I[EC-DLET-01-00148-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
IVINAY SINGH KUMAR
RANJAN
[EC-DLET-01-00151-2023 |[KOTAK MAHINDRA BANK LTDRAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 HARD COPY NOT]
VS RAM KUMAR SINGH KUMAR RECEIVED YET
RANJAN
IEC-DLET-01-00150-2023 [MICRO9 MINECHEMISUMAN 0711316768  |sumanpandeyadv@gmail.com 1/17/23 23-01-2023
INDUSTRIES VS DINESH[PANDEY
KHANDELWAL
[EC-DLET-01-00177-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
BABLU AHIRWAR KUMAR
RANJAN
IEC-DLET-01-00181-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
KUNDAN KUMAR SINGH KUMAR
RANJAN
I[EC-DLET-01-00183-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
LAKSHYA SHARMA KUMAR
RANJAN
[EC-DLET-01-00184-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com (1/17/23 28-01-2023
IMUNGILAL JAMUNKAR KUMAR
RANJAN
[EC-DLET-01-00185-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
INITESH SINGH KUMAR
RANJAN




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CO P LTD. VS M/S PRAKASH
IASSOCIATES PROP SHRI

PILLAI

(OMPRAKASH

I[EC-DLET-01-00186-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
PREMRAJ MEENA KUMAR
RANJAN
[EC-DLET-01-00188-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
RAM BHAWAN KUMAR
RANJAN
I[EC-DLET-01-00190-2023 [[FFCO KISAN FINANCE LTD. VS RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 28-01-2023
RAMBHROS DHURVE KUMAR
RANJAN
[EC-DLET-01-00193-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/17/23 HARD COPY NOT]
IVINAY SINGH KUMAR RECEIVED YET
RANJAN
IEC-DLET-01-00205-2023 |STATE BANK OF INDIA VSSUCHITA 8896932838 [agnihotrisuchita@gmail.com 1/19/23 21-01-2023
JAYESH KUMAR MARGANBHAIDIXIT
IMACCHI
[EC-DLET-01-00208-2023 |STATE BANK OF INDIA VSSUCHITA  [8896932838 [agnihotrisuchita@gmail.com 1/19/23 21-01-2023
JADHAV LAKHAN RAMESH DIXIT
IEC-DLET-01-00178-2023 [[FFCO KISAN FINANCE LTD. VS [RAJEEV 0811843931 [ranjan.and.company@gmail.com [1/20/23 HARD COPY NOT]
DILIP SOBHARAM KUMAR RECEIVED YET
RANJAN
I[EC-DLET-01-00213-2023 |[BASANT KUMAR VS PRAVEEN[SAGAR 886055139  [sagarmishra2490@gmail.com 1/20/23 23-01-2023
ICHAUDHARY IMISHRA
IEC-DLET-01-00220-2023 [FRESENIUS MEDICAL CAREDEEPAK 0811025391 |deepak@crblaw.in 1/23/23 24-01-2023
INDIA PVT. LTD. VS QUALITYBISWAS
CARE DIALYSIS PVT. LTD.
[EC-DLET-01-00239-2023 |SREE GOKULAM CHIT FINANCEVIPIN 0213528073 [1980adv@gmail.om 1/25/23 02-02-2023




District

Case No.

IEC-DLET-01-00240-2023

Petitioner Name VS Respondent
Name

SREE GOKULAM CHIT FINANCE
CO P LTD. VS M/S PRAKASH|
ASSOCIATES PROP SHRI
OMPRAKASH

Advocate

IVIPIN
PILLAI

Advocate
Nobile
Number

0213528073

Advocate email id

1980adv@gmail.om

Date
Registration

1/25/23

ofDate of e-filing

02-02-2023

IEC-DLET-01-00241-2023

IFFCO KISAN FINANCE LTD. VS
BABU GUJAR

RAJEEV
KUMAR
RANJAN

0811843931

ranjan.and.company@gmail.com

1/25/23

I[EC-DLET-01-00251-2023

CENTRAL BANK OF INDIA V§
IMOMEEN SAIFI

IMANOJ
KUMAR
ARORA

0811254078

manvakil378 @gmail.com

1/27/23

28-01-2023

[EC-DLET-01-00252-2023

CENTRAL BANK OF INDIA V§
ASHRAF

IMANOJ
KUMAR
IARORA

0811254078

manvakil378 @gmail.com

1/27/23

28-01-2023

IEC-DLET-01-00253-2023

CENTRAL BANK OF INDIA VS
DINESH KUMAR

IMANOJ
KUMAR
ARORA

0811254078

manvakil378 @gmail.com

1/27/23

28-01-2023

IEC-DLET-01-00254-2023

CENTRAL BANK OF INDIA V§
IMAYUR

IMANOJ
KUMAR
ARORA

0811254078

manvakil378 @gmail.com

1/27/23

28-01-2023

I[EC-DLET-01-00255-2023

CHARAK PATHOLOGY CLINIC
VS  ENGINEERED FACILITY|
IMANAGEMENT SERVICES

TARA
CHAND
YOGI

0212127060

tecyogi@rediffmail.in

1/27/23

30-01-2023

IEC-DLET-01-00256-2023

HARBANS LAL SONS VS
ENGINEERED FACILITY|
IMANAGEMENT SERVICES

TARA
CHAND
'YOGI

0212127060

tecyogi@rediffmail.in

1/27/23

30-01-2023

IEC-DLET-01-00275-2023

IDBI BANK LTD VS ANJANA

P J MEHTA

0811044353

pjmehtaceo1@rediffmail.com

1/31/23

02-02-2023

26

IMS. BARKHA
GUPTA, DJ(COMM)

NORTH
EAST

CS(COMM)-01/2023

VIKAS GOEL VS MUNICIPAL
ICORPORATION OF DELHI

AMBAREEN

8287138358

n/a

03.01.2023

23.12.2022

HARD COPY NOT]
RECEIVED YET




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS(COMM)-02/2023 STATE BANK OF INDIA VSRANJAY 0811255673 |advocatesinha@rediffmail.com 03.01.2023 02.01.2023

RAJNISH JAYANT KUMAR
SINHA

CS(COMM)-03/2023 IM/S  SHIVA  ENGINEERINGVASEEM 8368283918 |advocatefaizkhan @gmail.com 03.01.2023 02.01.2023
WORKS VS MS CBM[KHAN
INDUSTRIES LIMITED

OMP(I)(COMM)-01/2023 |SHRI RAM TRANSPORTVIPIN 0718433130 |advvipinsingh@gmail.com 090.01.2023 03.01.2023
FINANCE CO. LTD VS SARFARAZIKUMAR
KHAN

OMP(I)(COMM)-02/2023 [SHRI RAM TRANSPORTVIPIN 0718433130 [advvipinsingh@gmail.com 00.01.2023 03.01.2023
FINANCE CO. LTD. VS IMRANKUMAR
SAIFI

CS(COMM)-04/2023 VIJAY KUMAR VS X MEGAAKSHAY RAJ|9818939888 [akshay.rkc@gmail.com 00.01.2023 06.01.2023
IMART PVT LTD

CS(COMM)-05/2023 [UNION BANK OF INDIA VSPRABHASH [9811909472 [adv.pks.1985@gmail.com 09.01.2023 09.01.2023
IANURAG TYAGI [KUMAR JHA

[EX(COMM)-01/2023 CHOLAMANDALAM IMANISHA (9958683230 [naveenki101@gmail.com 00.01.2023 02.01.2023
INVESTMENT AND FINANCEBARUAH
COMPANY LTD VS VINOD|
KUMAR

IEX(COMM)-02/2023 IMST ZEBA RANI VS PARVEZPANKAJ RAI (8178635246 [pankajrsharma2567@gmail.com [09.01.2023 06.01.2023
IALAM

EX(COMM)-03/2023 CHOLAMANDALAM VANDANA [9810333703 [vandanaharit@gmail.com 09.01.2023 06.01.2023
INVESTMENT AND FINANCE COKUMARI
LTD VS ASIF ANSARI AND 1
OTHER

IMISC DJ- 32/2023 AXIS BANK LTD. VS FASHIONRAJESH 0958726491 [jangraadvocate@gmail.com 17.01.2023 13.01.2023
VILLA KUMAR




District

Case No.

[EX(COMM)-04/2023

Petitioner Name VS Respondent
Name

AMBIT FINVEST PRIVATE
LIMITED VS YASH MEDICOS

Advocate

ANIRUDH
IMEHROTRA

Advocate
Nobile
Number

0053071886

Advocate email id

mehrotra.anirudh11@gmail.com

Date
Registration

ofDate of e-filing

17.01.2023 11.01.2023

[EX(COMM)-05/2023

ICICI BANK LTD
KHAN

VS IMRAN|

SUNITA
SINGH

9999243349

indolexlaw@gmail.com

17.01.2023 12.01.2023

[EX(COMM)-06/2023

KOTAK MAHINDRA PRIME LTD
VS RAKHI AND ORS.

KUSHAL
KUMAR

0958724670

kushal. kumar@eruditelegal.asia

17.01.2023 13.01.2023

[EX(COMM)-07/2023

HDFC BANK LIMITED VS
JITENDERA KUMAR

IMANISH
SHANKAR
VERMA

0650810426

msvermachambers@gmail.com

19.01.2023 17.01.2023

[EX(COMM)-08/2023

STATE BANK OF INDIA VS
SHRIBHAGWAN

SHALINI
UPADHAYA

0810333703

vandanaharit@gmail.com

20.01.2023 190.01.2023

[EX(COMM)-09/2023

PUNJAB NATIONAL BANK VS
SARIKA GUPTA PROPRIETOR|
OF VARUN ENTERPRISES

AJAY
KUMAR
SHARMA

9899666958

aypetrademark@gmail.com

20.01.2023 19.01.2023

[EX(COMM)-10/2023

KOTAK MAHINDRA BANK LTD|
VS VINOD

PANKAJ
KUMAR

0958732424

roy.pankaj@yahoo.co.in

20.01.2023 20.01.2023

ICS(COMM)-06/2023

STATE BANK OF INDIA VS
SHRIBHAGWAN

SHALINI
UPADHAYA

0899408618

shaliniadvocate@gmail.com

24.01.2023 18.01.2023

CS(COMM)-07/2023

PUNJAB NATIONAL BANK VS
SARIKA GUPTA PROPRIETOR
OF VARUN ENTERPRISES

AJAY
KUMAR
SHARMA

8860773975

ajaykumarsharmao8@gmail.com

24.01.2023 21.01.2023

CS(COMM)-08/2023

KESARI
PATEL

SINGH VS DEEPAK

SHALINDRA
KUMAR
SINGH

BHADAURIY

0810368108

sksbhadauriao2@gmail.com

27.01.2023 25.01.2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

ICS(COMM)-09/2023 RST FUEL DELIVERY PVI|GURPREET [1142474098 nidhi@lawgicalassociates@gmail.|27.01.2023 25.01.2023
LIMITED VS NITIN NAGAR KAUR com
CS(COMM)-10/2023 PUNJAB NATIONAL BANK VSAJAY 8860773975 [ajaykumarsharmao8@gmail.com [28.01.2023 27.01.2023
SWATI PROPRITOR OF SWATIKUMAR
TELECOM SHARMA
ICS(COMM)-11/2023 BABU LAL GOYAL VS MUSHEERIVINEET 8588957065 [vineet1743@gmail.com 28.01.2023 28.01.2023
IALAM KAUSHIT
EX(COMM)-11/2023 SBI CARDS PAYMENT ANDWASIQUR [9811988189 [wrkhanassociates@gmail.com  [24.01.2023 23.01.2023
SERVICES LTD VS SHAKEEL KHAN
[EX(COMM)-12/2023 THE BSES YAMUNA POWER LTDPRASHANT 9999420408 [adv.pks.1985@gmail.com 28.01.2023 28.01.2023
VS SHEELA DEVI KUMAR
SHARMA
IEX(COMM)-13/2023 THE BSES YAMUNA POWER LTDPRASHANT 9999420408 [adv.pks.1985@gmail.com 28.01.2023 24.01.2023
VS AJAY KUMAR KUMAR
SHARMA
[EX(COMM)-14/2023 GAURAV MITTAL VS SANDEEPNITIN 0891188839 |mittal782004@yahoo.com 28.01.2023 21.01.2023
SINGHAL IMITTAL
[EX(COMM)-15/2023 ICAPRI GLOBAL CAPITLASHOBHIT (9818668068 [sjlawchambers.delhi@gmail.com [30.01.2023 130.01.2023
LIMITED VS BHAG SINGH ANDJAIN
ORS
27 SH. BRIJESH[Shahdara [Execution (Comm)/3/2023 [DINESH GUPTA Vs RAJESHIAVNISH 0871603366 [ashishshuklaadvocate@gmail.co |05-01-2023  [02.01.2023
IKUMAR GARG, KUMAR SHUKLA(P), m
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01 CS (COMM)/3/2023 PUNJAB AND SIND BANK VsGEETA 8851539983 |advocategeetavohra@gmail.com [06-01-2023  [04.01.2023
PRASHANT KHENDELWAL SATIJA(P),




District

Case No.

IMISC DJ/26/2023

Petitioner Name VS Respondent
Name

PETALS ENLIGHTENMENT]
INSTITUE PVILTD Vs ABHAY|
RAPUT

Advocate

UMESH
KUMAR
BURNWAL(P

Advocate
Nobile
Number

9911633057

Advocate email id

advumesh@gmail.com

Date
Registration

06-01-2023

ofDate of e-filing

23.12.2022

CS (COMM)/4/2023

PUNJAB NATIONAL BANK Vs
ASHU SHARMA

RAJIV
DALAL(P),

0810066196

advrajivdalal@gmail.com

06-01-2023

24.12.2022

CS (COMM)/9/2023

JAI DURGA TRADERS PVT LTD
Vs OM EMBROIDERY

Aditya
Jain(P),

8383953944

jainadityaraj@yahoo.in

06-01-2023

10.12.2022

CS (COMM)/6/2023

IMAPS  CREATION  PRIVATE
LIMITED Vs PANKAJ BANSAL

SAMRIDHI(P

’

0654713565

ladcovate.samadhig9@gmail.com

06-01-2023

04.01.2023

CS (COMM)/7/2023

[UNION BANK OF INDIA Vs
SURENDRA SINGH RATHORE

RAVI
KUMAR(P),

0011118926

advravikumar@gmail.com

06-01-2023

26.12.2022

CS (COMM)/8/2023

PUNJAB NATIONAL BANK Vs
VISHNU PRASAD SINHA

AJAY
KUMAR
SHARMA(P),

8860773975

advajaykumar@gmail.com

06-01-2023

23.12.2022

CS (COMM)/5/2023

PUNJAB AND SIND BANK Vg
DEEPA CHAUHAN THAPA

VP
SINGH(P),

8700308803

info@thechamberz.com

06-01-2023

26.12.2022

[Execution (Comm)/13/2023

M G LAUNDERS Vs THE
IMEDICAL SUPERINTENDENT

Rahul
Verma(P),

9891538789

adcovaterahulverma@gmail.com

17-01-2023

06.01.2023

CS (COMM)/25/2023

SHIVAM ADVERTISING
THROUGH ITS PROP AMIT]
SEHGAL Vs BHAVYA PUBLICITY|
SERVICES THROUGH ITS

JITENDER
KUMAR
KHULLAR(P)

4

8860122933

advjitender@gmail.com

17-01-2023

12.01.2023

CS (COMM)/24/2023

IMSAFEEQUPMENTS PVT LTD Vs
P AND G  ENTERPRISES
SOFTWARE SERVICES

DEVVART
SHARMA(P),

0520204978

adv.deepsoni2o@gmail.com

17-01-2023

00.01.2023




District

Case No.

[Execution (Comm)/14/2023

Petitioner Name VS Respondent
Name

KOTAK MAHINDRA PRIME LTD
Vs VINEET KOHLI

Advocate

KUSHAL
KUMAR(P),

Advocate
Nobile
Number

0958724670

Advocate email id

advkushalkumar@gmail.com

Date
Registration

17-01-2023

ofDate of e-filing

25.12.2022

[Execution (Comm)/15/2023

KOTAK MAHINDRA PRIME LTD
Vs VINEET DEEP SHARMA

Rohit
Bohra(P),

0011000651

rohit@bhambhaanandam.in

17-01-2023

05.01.2023

[Execution (Comm)/16/2023

HDB FINANCE SERVICES LTD
Vs SARITA JAGDISH

DEEPANKUR
SONDHI(P),

9999925860

deepankur@sondhipartners.com

17-01-2023

11.01.2023

[Execution (Comm)/17/2023

HDB FINANCE SERVICES LTD
Vs BRIJ PAL

DEEPANKUR
SONDHI(P),

9999925860

deepankur@sondhipartners.com

17-01-2023

11.01.2023

[Execution (Comm)/18/2023

KOTAK MAHINDRA PRIME LTD|
Vs MOHIT KUMAR

KUSHAL
KUMAR(P),

0958724670

advkushalkumar@gmail.com

17-01-2023

25.12.2022

[Execution (Comm)/19/2023

KOTAK MAHINDRA PRIME LTD
Vs AVDHESH KUMAR MISHRA

Rohit
Bohra(P),

0011000651

rohit@bhambhaanandam.in

17-01-2023

03.01.2023

[Execution (Comm)/30/2023

STATE BANK OF INDIA Vg
PEDDA SUBBARAO MERUPO

GOPAL
CHAND
SHARMA(P),

0810210832

vijayprakashg682@gmail.com

24-01-2023

18.12.2022

CS (COMM)/37/2023

M/S SA ENGINEERING;
COMPANY Vs M/S GLARIOUS
IMEDISCIENCE  INDIA P
LIMITED

Deepanshu
Jain(P),

0811736052

sksadv4u@gmail.com

24-01-2023

24.01.2023

CS (COMM)/40/2023

GLOBE EXPRESS SERVICES PVT]
LTD THROUGH AUTHORIZED
REPRESENTATIVE Vs  M/S
[TAXTILES CRAFT

LAKSHAY
DHAMIJA(P)

>

0810766905

advsharig@gmail.com

25-01-2023

24.01.2023

CS (COMM)/41/2023

APOLLO PIPES LTD Vs NIRMAL
POLYMERS

SHRIHAR
[TRIPATHI(P)

>

0548888420

advocate.shrihar@gmail.com

27-01-2023

25.01.2023




District

Case No.

[Execution (Comm)/35/2023

Petitioner Name VS Respondent
Name

BANK OF BARODA Vs m/s shri
sambhav paper udyog

Advocate

SUSHIL
KUMAR
SAPRA(P),

Advocate
Nobile
Number

7838889797

Advocate email id

laaspiresapra2010@gmail.com

Date
Registration

27-01-2023

ofDate of e-filing

25.01.2023

28

IMS. SUKHVINDER
IKAUR DJ COMM -
02

Shahdara

CS (COMM)/14/2023

IM/S QSS ENTERPRISES PVT LTD
Vs M/S VSNS INDUSTRIES

IVISHNU
KANT
PANDEY(P),

0871949697

plflawfirmo1@gmail.com

09-01-2023

09-01-2023

CS (COMM)/29/2023

IM/S EASY TRIP PLANNERS
LIMITED

FORMERLY KNOWN AS

IM/S EASY TRIP PLANNERS

IAnuj Jain(P),

9810599376

cnvassociates@hotmail.com

18-01-2023

18-01-2023

CS (COMM)/17/2023

PRADEEP KUMAR SEHGAL Vs
IMAYASHEEL RETAIL INDIA LTD

INISHANT
SHOKEEN(P)

4

9999966646

adv.nishantshokeen@gmail.com

10-01-2023

10-01-2023

CS (COMM)/28/2023

CANARA BANK
ENGINEERING

Vs ZS

IAnkur
Aggarwal(P),

0990042642

sri.ansu83@gmail.com

18-01-2023

18-01-2023

CS (COMM)/27/2023

UCO BANK
YADAV

Vs RAM SABAD

AJAY
SHARMA(P),

0310019131

lad.mamleshtiwari@gmail.com

18-01-2023

18-01-2023

CS (COMM)/44/2023

BASANT GOEL

PROPRIETOR OF GOEL
IMEDICOS Vs HEALTH CARE AT]
HOME INDIA PVT LTD

RUPESH
KUMAR
TYAGI(P),

9958872981

rupesh@rpleegalindia.com

30-01-2023

30-01-2023

CS (COMM)/43/2023

CENTRAL BANK OF INDIA Vj
IM/S GARG COLLECTION

KAMALJIT
SINGH
RANOT(P),

0890410729

kamaljitsinghranot@gmail.com

30-01-2023

30-01-2023

CS (COMM)/19/2023

SINGLA FABRICS Vs MAHAVEER|
EXPORTS

AMARENDR
A KUMAR
DUBEY(P),

0599801188

globalvisionlawoffice@gmail.com

10-01-2023

10-01-2023

CS (COMM)/10/2023

AJAY TRADING COMPANY|
THROUGH ITS PROPRIETOR
PRADEEP KUMAR SHARMA Vs
DEPUTY COMMISSIONER|

VIVEK
BHARDWAJ(
P),

0810562468

adv.vekeke502@gmail.com

06-01-2023

06-01-2023




District

Case No.

CS (COMM)/18/2023

Petitioner Name VS Respondent
Name

CANARA BANK Vs INDERJEET]
PROP M/S JALAK LADIES SUIT]
ICOLLECTION AND BOUTIQUE

Advocate

SANJEEV
CHOPRA(P),

Advocate
Nobile
Number

0711142200

Advocate email id

chopra6791@gmail.com

Date

Registration

10-01-2023

ofDate of e-filing

10-01-2023

CS (COMM)/2/2023

VALLABH TEXTILES Vs UNNATI
CREATIONS

Aditya
Jain(P),

8383953944

jainadituyaraj@yahoo.com

05-01-2023

05-01-2023

[Execution (Comm)/5/2023

KOTAK MAHINDRA PRIME LTD
Vs NAVEEN KUMAR

Rohit
Bohra(P),

0011000651

rohit@bambhananddan.in

06-01-2023

06-01-2023

[Execution (Comm)/23/2023

ICICI BANK LTD Vs
FARMAN

MOHD

SUNITA
SINGH(P),

9999243349

indolexlaw@gmail.com

18-01-2023

18-01-2023

[Execution (Comm)/33/2023

HDB FINANCE SERVICES LTD|
Vs KRISHNA R

DEEPANKUR
SONDHI(P),

9999925860

deepanku@sondhipartners.com

25-01-2023

25-01-2023

[Execution (Comm)/26/2023

ICICI BANK LTD Vs
ENGINEERING WORKS
THROUGH ITS
IMOHAMMAD ISLAM

FINE|

PROP

SUNITA
SINGH(P),

9999243349

indolexlaw@gmail.com

18-01-2023

18-01-2023

[Execution (Comm)/25/2023

AMBIT  FINVEST
LIMITED Vs
AGGARWAL

PRIVATE
RUCHIKA|

ANIRUDH
IMEHROTRA(
P),

9053071886

maltora.anirudh11@gmail.com

18-01-2023

18-01-2023

[Execution (Comm)/34/2023

HDB FINANCE SERVICES LTD
Vs MANIK CHAND

DEEPANKUR|
SONDHI(P),

9999925860

deepanku@sondhipartners.com

25-01-2023

25-01-2023

[Execution (Comm)/24/2023

KOTAK MAHINDRA PRIME LTD
Vs ASHUTOSH TOMAR

KUSHAL
KUMAR(P),

9958724670

kushal. kumar@eruditlegeal.asia

18-01-2023

18-01-2023

[Execution (Comm)/31/2023

M S A K TEXTILES
DISTRIBUTORS PVT LTD
THROUGH ITS AUTHORISED

MOHAMMA
D BABAR(P),

REPRESENTATIVE SHRI ABHAY|

0891146454

mohdbabaradv@gmail.com

24-01-2023

24-01-2023




District

Case No.

[Execution (Comm)/39/2023

Petitioner Name VS Respondent
Name

HDB FINANCE SERVICES LTD
Vs SUBHASH KHACHEDU

Advocate

RAHUL
BHARADWA
J(P),

Advocate
Nobile
Number

8376049807

Advocate email id

amaranth@yahoo.com

Date of

Registration

31-01-2023

Date of e-filing

31-01-2023

[Execution (Comm)/38/2023

[THE BSES YAMUNA POWER LTD,
Vs VISHNU SHARMA

PRASHANT
KUMAR
SHARMA(P),

9999420403

advpks.1985@gmail.com

31-01-2023

31-01-2023

[Execution (Comm)/4/2023

HDFC BANK LTD Vs MARGARET]
IN KSIMTE

SANJEEV
KUMAR(P),

8285002845

litigation@srcslega.com

05-01-2023

05-01-2023

IMISC DJ/71/2023

DAVINDER KUMAR SHARMA Vs
BAJAJ FINANCE LTD

RAVINDER
KUMAR(P),

0971369401

tayede.audoo122@gmail.com

18-01-2023

18-01-2023

IMISC DJ/13/2023

LANDMARK CRAFTS PRIVATE
LIMITED Vs M/S SOHAN LAL
GUPTA THROUGH PROPRIETOR
ROMIL GUPTA

STUTI
WASON(P),

0801227766

info.lexgmd @gmail.com

05-01-2023

05-01-2023

IMISC DJ/74/2023

IM S AKSHAY ENTERPRISES

THROUGH ITS PROPRIETOR
SHRI ~ AKSHAY JAIN Vs
THROUGH ITS PROP SH AMIT]

MOHAMMA
D BABAR(P),

0891146454

mohdbabaradv@gmail.com

24-01-2023

24-01-2023

29

SH. SURENDER S.
IRATHI

Shahdara

CS (COMM)/11/2023

PUNJAB AND SIND BANK Vg
VINOD KUMAR

VP
SINGH(P),

8700308803

info@thechamberz.com

05-01-2023

26-12-2022

CS (COMM)/12/2023

PRADEEP KUMAR \E
TARAASHA CREATION PVT LTD

Vikas Kumar
Bhatia(P),

0811379676

vksbht@gmail.com

09-01-2023

10-12-2022

CS (COMM)/13/2023

AMIT KHANNA Vs NISHCHAY|
IVAID

Vikas Kumar
Bhatia(P),

0811379676

vksbht@gmail.com

09-01-2023

04-01-2023

CS (COMM)/16/2023

IMANOJ SHARMA Vs JASPREET]
SINGH

Rohit
[Taneja(P),

0999916544

adv.abhishekwadhwa@gmail.com

10-01-2023

27-12-2022




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

CS (COMM)/15/2023 VIRENDER SINGH Vs M/SA (8800534053 |acsinghaladvoca te@gmail.com [10-01-2023 05-01-2023
AIRPLAZA RETAIL HOLDINGSSinghal(P),
PVTLTD
CS (COMM)/30/2023 IM/S SR INDIA VOYAGES PVTNITIN 0899693508 |nitinprakash1 @yahoo.co.in 18-01-2023 21-12-2022
LTD Vs SHRI RAHUL JAIN [PRAKASH(P)
CS (COMM)/34/2023 DBS ALLOYS Vs SS INDUSTRIES |[SYED 8860010420 [na 20-01-2023 19-01-2023
SARFARAZ
KARIM(P),
ICS (COMM)/39/2023 IM/S IAAKASH 0000424323 |aakashnaval @navalandassociates [23-01-2023 12-01-2023
INKPUBLICATIONSTHROUGH [NAVAL(P), .com
ITS PROPRIETOR Vs M/S AA|
BOOK GALLERYTHROUGH ITS|
CS (COMM)/38/2023 IM/S KAPOOR BOOKIAAKASH 0000424323 |aakashnaval @navalandassociates [23-01-2023 12-01-2023
DEPOTTHROUGH ITSINAVAL(P), .com
PROPRIETOR Vs M/S AA BOOK|
IGALLERYTHROUGH ITS
CS (COMM)/46/2023 IMS PARASHVNATH TRADING[Pramod 0654492220,9/aakashnaval @navalandassociates [30-01-2023 27-01-2023
ICOMPANY Vs K P ENTERPRISES [Tyagi(P), .com
CS (COMM)/45/2023 ROOPALI OUTFIT Vs APPLE TEX[SUBHASH  [|9795245724 [sanjeetmishraq44@gmail.com  [31-01-2023 23-12-2022
CHANDRA
LOCHAKIA(P
OMP (COMM)/5/2023 RCC INFRAVENTURES LTD VSPURNIMA [9873211671 [advpumlajain@gmail.com 05-01-2023 12-12-2022
KOTAK MAHINDRA BANK LTD JAIN(P),
OMP (COMM)/1/2023 RCC INFRAVENTURES LTD VsPURNIMA [9873211671 |advpumlajain@gmail.com 05-01-2023  [12-12-2022
KOTAK MAHINDRA BANK LTD JAIN(P),
OMP (COMM)/2/2023 RCC INFRAVENTURES LTD VSPURNIMA [9873211671 [advpumlajain@gmail.com 05-01-2023 13-12-2022
KOTAK MAHINDRA BANK LTD JAIN(P),



mailto:9821165499PTYAGIADV@GMAIL.COM

District

Case No.

OMP (COMM)/3/2023

Petitioner Name VS RespondentAdvocate

Name

RCC INFRAVENTURES LTD Vs
KOTAK MAHENDRA BANK LTD

PURNIMA
JAIN(P),

Advocate
Nobile
Number

0873211671

Advocate email id

advpumlajain@gmail.com

Date
Registration

05-01-2023

ofDate of e-filing

12-12-2022

OMP (COMM)/4/2023

RCC INFRAVENTURES LTD Vs
KOTAK MAHINDRA BANK LTD

PURNIMA
JAIN(P),

0873211671

advpumlajain@gmail.com

05-01-2023

12-12-2022

30

IMS. SAVITA RAO

Shahdara

[Ex (Comm)/8/2023

IM/S MANGLA FIRE SYSTEM
THROUGH ITS PROPRIETOR SH
JEEVAN SHARMA Vs M/S
SHIVGAYATRI CONSTRUCTION|

Piyush
Sharma(P),

0560914949

piyushsharma3933@gmail.com

09-01-2023

09-01-2023

[Ex (Comm)/20/2023

HDB FINANCE SERVICES LTD
Vs SUMIT HURRIA

DEEPANKUR
SONDHI(P),

9999925860

deepankur@sondhipartners.com

17-01-2023

11-01-2023

[Ex (Comm)/21/2023

HDB FINANCE SERVICES LTD|
Vs ARUNJITH KOOTTUNGAL
CHANDRAN

DEEPANKUR
SONDHI(P),

9999925860

deepankur@sondhipartners.com

17-01-2023

11-01-2023

CS (COMM)/36/2023

IM/S KAPOOR
DEPOTTHROUGH
PROPRIETOR Vs
LANDTHROUGH

BOOK]

ITS

M/S BOOK
ITS

IAAKASH
INAVAL(P),

8666614494

aakashnavalnavalandassociates.c
om

23-01-2023

12-01-2023

CS (COMM)/35/2023

M/S KAPOOR BOOK]
DEPOTTHROUGH ITS
PROPRIETOR Vs M/S AKSHAYA
BOOK CORNERTHROUGH ITS

IAAKASH
INAVAL(P),

8666614494

aakashnavalnavalandassociates.c
om

23-01-2023

12-01-2023

CS (COMM)/33/2023

IMUKESH KUMAR Vs MD NIZAM,|
KUMAR

JITESH
TALWANI(P)

4

0313600489

deepankur@sondhipartners.com

19-01-2023

18-01-2023

CS (COMM)/32/2023

STATE BANK OF INDIA Vs
SANJIV KUMAR

Shalini
Upadhyay(P),

0899408618

shaliniadvocate@gmail.com

19-01-2023

18-01-2023

CS (COMM)/42/2023

IMIS NITIN CLOTH MERCHANT]
Vs MIS PATRORNA APPARELS

RANBIR
SINGH(P),

0811664434

vtrslaw@gmail.com

28-01-2023

25-01-2023




District

Case No.

CS (COMM)/31/2023

Petitioner Name VS Respondent
Name

IMANISH JAISWAL Vs SHRI|
BANARSIDAS CHANDIWALA
SEWA SMARAK TRUST SOCIETY

Advocate

J
Jaiswal(P),

S

Advocate
Nobile
Number

0818085460

Advocate email id

jaiswali512@gmail.com

Date
Registration

19-01-2023

ofDate of e-filing

28-10-2022

CS (COMM)/21/2023

IDBI BANK LTD
PARCHA

Vs NIKHIL

VIVEK
KUMAR(P),

0811867703

kumarvivekadv@gmail.com

13-01-2023

02-12-2022

[Ex (Comm)/10/2023

HDB FINANCE SERVICES LTD
Vs MOHSIN J AND ORS

DEEPANKUR
SONDHI(P),

9999925860

deepankur@sondhipartners.com

11-01-2023

03-12-2022

[Ex (Comm)/9/2023

HDB FINANCE SERVICES LTD
Vs SK POWER AND ORS

DEEPANKUR
SONDHI(P),

9999925860

deepankur@sondhipartners.com

11-01-2023

16-12-2022

[Ex (Comm)/2/2023

GOEL CONSTRUCTION|
ICOMPANY PRIVATE LIMITED V5
INSTITUTE OF CHARTERED
ACCOUNTANTS OF INDIA

Pulkit
[Thareja(P),

0999624542

advpulkitthareja@gmail.com

03-01-2023

24-12-2022

[Ex (Comm)/22/2023

KOTAK MAHINDRA PRIME LTD
Vs SAGAR SHARMA

KUSHAL
KUMAR(P),

0958724670

kushal. kumar@eruditelegal.asia

17-01-2023

25-12-2022

CS (COMM)/1/2023

PUNJAB
BABITA

AND SIND BANK Vs

VP
SINGH(P),

8700308803

info@thechamberz.com

05-01-2023

26-12-2022

[Ex (Comm)/32/2023

SK  APPARELS Vs
EXPORTS

RAKMO,

ARUN
KUMAR
KAUSHIK(P),

0868266171

arunkaushikadv.1971@gmail.com

25-01-2023

20-02-2023

31

SH.

SINGH,
JUDGE
(COMMERCIAL)

GURDEEP
DISTRICT]

North-
West

OMP(I)/COMM/1/2023

KOTAK MAHINDRA BANK LTD
VS RAVI AGENCIES

R.K.RAJAN

0811843931

rajanand company@gmail.com

03.01.2023

03.01.2023

OMP(1)/COMM/2/2023

KOTAK MAHINDRA BANK LTD
VS RAVI AGENCIES

R.K.RAJAN

0811843931

rajanand company@gmail.com

03.01.2023

03.01.2023




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I)/COMM/3/2023 KOTAK MAHINDRA BANK LTD[R.K.RAJAN [9811843931 [rajanand company@gmail.com [03.01.2023 03.01.2023
VS RAVI AGENCIES

CS/COMM/19/2023 SBI VS MOHD SHAHNAWAZ SUNIL 0212190624 |delhilawyers76 @yaghoo.co.in 11.01.2023 07.01.2023

SEHRAWAT

OMP(I)/COMM/38/2023 [BD CREDITS LTD VS TULSIGAGAN 0871365547 |adv.gagan.jindal@gmail.com 11.01.2023 01.04.2022
SAHNI JINDAL

OMP(I)/COMM/39/2023 |[BD CREDITS LTD VS TULSIGAGAN 0871365547 |adv.gagan.jindal@gmail.com 11.01.2023 01.04.2022
SAHNI JINDAL

OMP(I)/COMM/56/2023 [TOYOTA DINANCIAL SERVICERAHUL 8376049807 [advocateaskok.1@gmail.com 16.01.2023 01.04.2022
INDIA LTD VS KULDIIP SETHI |BHARDWAJ

OMP(I1)/COMM/57/2023 [TOYOTA DINANCIAL SERVICERAHUL 8376049807 [advocateaskok.1@gmail.com 16.01.2023 01.04.2022
INDIA LTD VS KAWALDEEPBHARDWAJ
KAUR

OMP(I)/COMM/58/2023 [KOTAK MAHINDRA BANK LTD[TANUJ 0500153502  ftagrawal.5@gmail.com 16.01.2023 12.08.2022
VS SK INFRATECH IAGARWAL

ICS/COMM/33/2023 UNION BANK OF INDIA VSDEEPA 0312292558  |nil 16.01.2023 12.01.2023
RAJESH KR. PATHAK GUPTA

[EX/COMM/24/2023 KOTAK MAHINDRA PRIME VS[KARTIK 0958724670 [kushal. kumar@eruditelegal.asia [20.01.2023 18.01.2023
SANDEEP GUPTA WADHWA

OMP(I)/COMM/79/2023 [TOYOTA DINANCIAL SERVICERAHUL 8376049807 [advocateaskok.1@gmail.com 21.01.2023 04.11.2023
INDIA LTD VS MUNSHI LAL BHARDWAJ




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

OMP(I)/COMM/80/2023 [TOYOTA DINANCIAL SERVICERAHUL 8376049807 [advocateaskok.1@gmail.com 21.01.2023 04.11.2023
INDIA LTD VS SACHINBHARDWAJ
CHOUHAN

OMP(I)/COMM/81/2023 [TOYOTA DINANCIAL SERVICERAHUL 8376049807 [advocateaskok.1@gmail.com 21.01.2023 17.11.2022
INDIA LTD VS PRADIPBHARDWAJ
CHAUDHARY

ICS/COMM/60/2023 IMITTAL ART PACKAGING INCSANTOSH (9897150094 [santosh_197951@yahoo.com 21.01.2023 20.01.2023
VS INDIA BULLS HOUSINGKR. SINGH
FINANCE LTD

CS/COMM/61/2023 PNB VS M/S RADHNAAVADESH 9810362626 [akshakyao1i@gmail.com 21.01.2023 13.01.2023
[ENTERPRISES KUMAR

ICS/COMM/62/2023 PNB VS M/S JADEAVADESH (90810362626 |akshakyao1@gmail.com 21.01.2023 13.01.2023
[ENTERPRISES KUMAR

CS/COMM/63/2023 CANARA BANK VS PRANAVISUBHASH [9810840045 [skjhaassociates@yahoo.com 21.01.2023 03.01.2023
TULI KR JHA

CS/COMM/48/2023 VIJAY KUMAR VS M/S SETHMANISH 0818218885 |manishkaushik.law@gmail.com [20.01.2023 17.01.2023
SUNDER LAL JAIN CHERITABLEKAUSHIK
[HOSPITAL

ICS/COMM/49/2023 R.B JAIN VS M/S SETH SUNDERMANISH 0818218885 |manishkaushik.law@gmail.com [20.01.2023 17.01.2023
LAL JAIN CHERITABLEKAUSHIK
[HOSPITAL

CS/COMM/50/2023 ANUVRAT JAIN VS M/S SETHMANISH 0818218885 [manishkaushik.law@gmail.com [20.01.2023 17.01.2023
SUNDER LAL JAIN CHERITABLEKAUSHIK
[HOSPITAL

CS/COMM/51/2023 AYUSH GUPTA VS M/S SETHMANISH 0818218885 |manishkaushik.law@gmail.com [20.01.2023 17.01.2023
SUNDER LAL JAIN CHERITABLEKAUSHIK
[HOSPITAL




District

Case No.

CS/COMM/52/2023

Petitioner Name VS RespondentAdvocate

Name

IN.K.GUPTA VS M/S SETH

HOSPITAL

IMANISH

SUNDER LAL JAIN CHERITABLE[KAUSHIK

Advocate
Nobile
Number

0818218885

Advocate email id

manishkaushik.law@gmail.com

Date

Registration

20.01.2023

ofDate of e-filing

17.01.2023

CS/COMM/53/2023

GEETA GUPTA VS M/S SETH
SUNDER LAL JAIN CHERITABLE
HOSPITAL

IMANISH
KAUSHIK

0818218885

manishkaushik.law@gmail.com

20.01.2023

17.01.2023

CS/COMM/54 /2023

RAVI
LAL JAIN
HOSPITAL

VS M/S SETH SUNDERMANISH
CHERITABLEKAUSHIK

0818218885

manishkaushik.law@gmail.com

20.01.2023

17.01.2023

CS/COMM/55/2023

ANKIT GUPTA VS M/S SETH
SUNDER LAL JAIN CHERITABLE
HOSPITAL

IMANISH
KAUSHIK

0818218885

manishkaushik.law@gmail.com

20.01.2023

17.01.2023

ICS/COMM/56/2023

BRIJ MOHAN GUPTA VS M/S|
SETH SUNDER LAL
CHERITABLE HOSPITAL

[MANISH

JAINIKAUSHIK

0818218885

manishkaushik.law@gmail.com

20.01.2023

17.01.2023

CS/COMM/58/2023

VIJAY RAVI GUPTA VS M/S
SETH SUNDER LAL
CHERITABLE HOSPITAL

IMANISH

JAINIKAUSHIK

0818218885

manishkaushik.law@gmail.com

20.01.2023

17.01.2023

OMP(COMM)/7/2023

TACM SMART LEARN LTD VS
DR. KANWAL SINGH SOLANKI

RAJESH KR
SINGH

0971313872

nil

21.01.2023

17.01.2023

OMP(I)/COMM/75/2023

TOYOTA DINANCIAL SERVICE
INDIA LTD VS PRIYA TIWARI

RAHUL
BHARDWAJ

8376049807

advocateaskok.1@gmail.com

20.01.2023

17.11.2022

OMP(I)/COMM/76/2023

TOYOTA DINANCIAL SERVICE
INDIA LTD VS SHADABUDDIN

RAHUL
BHARDWAJ

8376049807

ladvocateaskok.1@gmail.com

20.01.2023

17.11.2022

OMP(1)/COMM/77/2023

TOYOTA DINANCIAL SERVICE
INDIA LTD VS SHRIPAL GIRI

RAHUL
BHARDWAJ

8376049807

advocateaskok.1@gmail.com

20.01.2023

00.11.2022




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP(I)/COMM/78/2023 [TOYOTA FINANCE SERVICERAHUL 8376049807 [advocateaskok.1@gmail.com 20.01.2023 09.11.2022
INDIA LTD VS SHRI KRISHNAIBHARDWAJ
INFRASTRUCTURE

CS/COMM/69/2023 VIKRAM ROLLER FLOUR MILLSMANISH 0871434840 |advocatemanishverma349@gmail[25.01.2023 06.12.2022
VS RAJA UDYOG PVT LTD VERMA .com

ICS/COMM/72/2023 IM/S DURGA FERROUS PVT LTD.NEERAJ 0718184242 |sureshsharmaadvocate63@gmail.|28.01.2023 13.01.2023
VS ASHOK SHARMA [DHAIYA com

CS/COMM/73/2023 IM/S RADHARAMAN STAINLESSINEERAJ 0718184242 |sureshsharmaadvocate63@gmail.|[28.0182023  [21.012023
STEEL PVT LTD VS SURESH|DHAIYA com
SHARMA

ICS/COMM/74/2023 IM/S RADHARAMAN STAINLESSINEERAJ 0718184242 |sureshsharmaadvocate63@gmail.|28.01.2023 21.01.2023
STEEL PVT LTD VS KAPILDHAIYA com
BHARDWAJ

ICS/COMM/75/2023 PNB VS GAURAV ARORA INITIN GARG [9958986363 [info@knowtex.in 28.01.2023 07.07.2022

CS/COMM/76/2023 ICICI BANK LTD VS SOHAN KR.NAZIA 0810020846 |[sagarandsagar@live.com 28.01.2023 07.07.2022
IMAHTO PRAVEEN

ICS/COMM/77/2023 SBI VS S S SELECTION VAISHALI (9811255673 [advocatesinha@rediffimail.com [28.01.2023 25.07.2022

CS/COMM/78/2023 ICICI BANK LTD VS BHUMIKACHET 0810654872 [advocatecp@gmail.com 30.01.2023 06.09.2022
PLASTIC [PRAKASH

CS/COMM/79/2023 REGENT EXIMIANKIT INTL advankitdwivedi@gmail.com 130.01.2023 24.02.2022
INTERNATIONAL LTD VS V|DWIVEDI
INEW CHEM PLASTICS




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

PAGE IS

PAGE IS

ICS/COMM/81/2023 IM/S ACTION UDHYOG PVT LTD[SURESH 0958399658 |advsureshkrsingh@gmail.com  [31.01.2023 22.01.2022
VS M/S R S FOOTWEAR KUMAR
SINGH
CS/COMM/82/2023 IM/S ACTION UDHYOG PVT LTDSURESH 0958399658 |advsureshkrsingh@gmail.com  |31.01.2023 22.01.2022
VS M/S HAPPY FOOTWEAR KUMAR
SINGH
ICS/COMM/83/2023 CANARA BANK VS SURENDERISHASHI 0971155677  |steadfastcj@gmail.com 31.01.2023 06.05.2022
KUMAR BALA
ICS/COMM/84/2023 KULDEEP GOEL VS  M2KBHARAT INIL legistarciliary@gmail.com 31.01.2023 06.05.2022
ENTERTAINMENT PVT LTD GUPTA
32 SH. VIRENDERNORTH [CS (COMM)/5/2023 INAVAID NOWSHAH Vs MUNNA [NOT INOT not mentioned as single page is{06.01.2023 INOT
IBHATT, DISTRICT] IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
JUDGE AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/7/2023 SUBHASH TYAGI Vs VAAKNOT INOT not mentioned as single page isj06.01.2023 INOT
INDIA IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/9/2023 IM/S SURYA POLYSACKSNOT INOT not mentioned as single page isj06.01.2023 INOT
INDUSTRIES Vs M/S BULWARKIMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
ICONCHEM IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/8/2023 RAMESH CHAND VsNOT INOT not mentioned as single page is{06.01.2023 INOT
GURUKRIPA CONVEYORS IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/4/2023 [HDB FINANCIAL SERVICES PVINOT INOT not mentioned as single page isj06.01.2023  [NOT
LTD Vs AMRITA DEVI AND ANR [MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/5/2023 [KOTAK MAHINDRA BANK LTDNOT INOT not mentioned as single page isj06.01.2023 INOT
Vs M/S SHIV OM CARGOMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IMOVERS IAS SINGLEAS SINGLE SINGLE PAGE IS

RECIEVED




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

CS (COMM)/10/2023 [UNION OF INDIA Vs TRENDNOT INOT not mentioned as single page is{06.01.2023 INOT
SHOP IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/17/2023 [HDFC BANK LTD Vs AJAY[NOT INOT not mentioned as single page is{06.01.2023 INOT
KUMAR IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/11/2023 SHELLZ INDIA PRIVATENOT INOT not mentioned as single page is{06.01.2023 INOT
LIMITED Vs MANOJ KUMAR IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/6/2023 |[SBI CARDS AND PAYMENTINOT INOT not mentioned as single page is{06.01.2023 INOT
SERVICES LIMITED Vs SNEHAMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
CHAWLA AS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/7/2023 |[SBI CARDS AND PAYMENTNOT INOT not mentioned as single page isj06.01.2023 INOT
SERVICES LIMITED Vs GAURAVIMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
CHAUHAN AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/12/2023 SURAJ BHAN JINDAL Vs PREETINOT INOT not mentioned as single page is{06.01.2023 INOT
IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/13/2023 SURAJ BHAN JINDAL VsNOT INOT not mentioned as single page isj06.01.2023 INOT
SHANKAR RAM IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/14/2023 SURAJ BHAN JINDAL VsNOT INOT not mentioned as single page is{06.01.2023 INOT
INARENDRA KUMARMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
DHANDHARIA AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/15/2023 SURAJ BHAN JINDAL VsNOT INOT not mentioned as single page is{06.01.2023 INOT
SALMAN SHEKH MANSOORI = [MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/16/2023 SURAJ BHAN JINDAL VsNOT INOT not mentioned as single page isj06.01.2023 INOT
SHANKAR POTHIREDDY IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED




District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

CS (COMM)/17/2023 SURAJ BHAN JINDAL Vs UBAIDINOT INOT not mentioned as single page isj06.01.2023 INOT
AHAMAD IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/8/2023 [HDFC BANK LTD Vs SUMEET [NOT INOT not mentioned as single page is{06.01.2023 INOT
GUPTA IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/9/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page is{06.01.2023 INOT
LTD Vs SANKET SHARMA ANDMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
ORS AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/10/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page is{06.01.2023 INOT
LTD Vs SHRING CRAFT INC ANDMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
ORS AS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/11/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page isj06.01.2023 INOT
LTD Vs SUNITA AND ORS IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/12/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page is{06.01.2023 INOT
LTD Vs JASVIR JAISINGH ANDMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
ORS AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/18/2023 CANARA BANK Vs PIYUSHNOT INOT not mentioned as single page isj06.01.2023 INOT
KUMAR IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/13/2023 [NDUSIND BANK Vs GANPATINOT INOT not mentioned as single page is{06.01.2023 INOT
POLYMERS IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
Execution (Comm)/14/2023 M/S GAMBIT LEASING ANDNOT INOT not mentioned as single page isj06.01.2023  [NOT
FINANCE PVTLTD Vs GEETAMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
KUMARI AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
OMP (COMM)/1/2023 PRAVEEN KUMAR Vs HDNOT INOT not mentioned as single page isj06.01.2023 INOT
FINANCIAL SERVICES LIMITED MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
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Date

Registration

ofDate of e-filing

CS (COMM)/19/2023 ICANARA BANK Vs CCDI INOT INOT not mentioned as single page isj06.01.2023 INOT
IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/15/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page is{06.01.2023 INOT
LTD Vs MOHAMMAD ANWARMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IALI AND ORS AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/16/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page is{06.01.2023 INOT
LTD Vs NAND KISHOR AND ORS MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/24/2023 NEXT EDUCATION INDIA PVIINOT INOT not mentioned as single page isf12.01.2023 INOT
LTD Vs VISHWA EDUCATIONMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
ACADEMY IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/25/2023 [HDFC BANK LTD Vs DINESH[NOT INOT not mentioned as single page isf12.01.2023 INOT
KUMAR IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/26/2023[HDFC BANK LTD Vs MONUNOT INOT not mentioned as single page isf12.01.2023 INOT
TELECOM IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
OMP (I) (COMM)/9/2023 |AXIS BANK LTD Vs NIKHILNOT INOT not mentioned as single page isj12.01.2023 INOT
SHARMA IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/27/2023 [KOTAK MAHINDRA BANK LTDINOT INOT not mentioned as single page isf12.01.2023 INOT
Vs UMA SHANKAR SHARMA IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/28/2023 KOTAK MAHINDRA BANK LTD[NOT INOT not mentioned as single page is{12.01.2023 INOT
Vs UMA SHANKAR SHARMA IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/26/2023 ICANARA BANK Vs KEBAB KINGS|NOT INOT not mentioned as single page isj12.01.2023 INOT
IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
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Registration

ofDate of e-filing

[Execution (Comm)/29/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page isft2.01.2023 INOT
LTD Vs YADAV SINGH AND ORS [MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/25/2023 IAXIS BANK LTD Vs MS BHUYAN|NOT INOT not mentioned as single page isj12.01.2023 INOT
[ENTERPRISES IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/28/2023 INDOGULF CROPSCIENCES LTDNOT INOT not mentioned as single page isf12.01.2023 INOT
Vs HDFC BANK LTD IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/27/2023 CANARA BANK Vs M/S SHREENOT INOT not mentioned as single page isj12.01.2023 INOT
BALAJI STORE THROUGH ITSMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
PROP INDERJEET KUMAR IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/23/2023 [SALANG INTERNATIONAL VsNOT INOT not mentioned as single page isf12.01.2023 INOT
SHAKUNTALA BHATIA IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
OMP (I) (COMM)/8/2023 |Cholamandalam Investment andNOT INOT not mentioned as single page isj19.01.2023 INOT
Finance Co Ltd Vs RAM NIWAS [MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/39/2023 TARANG GUPTA PROP OFNOT INOT not mentioned as single page isj19.01.2023 INOT
BHARAT REXINE CO VSMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
GAURAV INDUSTRIESAS SINGLEAS  SINGLE SINGLE PAGE IS
THROUGH ANKIT JAIN PAGE ISPAGE IS RECIEVED
[Execution (Comm)/35/2023 CHOLAMANDALAM INOT INOT not mentioned as single page isj19.01.2023 INOT
INVESTMENT AND FINANCE COMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
LTD Vs VINOD R IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/40/2023 PUNJAB NATIONAL BANK VsNOT INOT not mentioned as single page is{19.01.2023 INOT
UITENDER IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/36/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page isj19.01.2023 INOT
LTD Vs KAMLESH BHARTU IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
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Registration
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[Execution (Comm)/34/2023 [HDB FINANCIAL SERVICES PVIINOT INOT not mentioned as single page is[19.01.2023 INOT
LTD Vs VIJAY SINGH IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
[Execution (Comm)/37/2023 [TOYOTA FINANCIAL SERVICESNOT INOT not mentioned as single page isj19.01.2023 INOT
INDIA LTD Vs KRISHAN KUMARMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
SHARMA AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/38/2023[TOYOTA FINANCIAL SERVICESNOT INOT not mentioned as single page isj19.01.2023 INOT
INDIA LTD Vs PRABHJOT KAURMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
ANEJA DECEASED KUWARAS SINGLEAS SINGLE SINGLE PAGE IS
IANEJA LRS PAGE ISPAGE IS RECIEVED
CS (COMM)/41/2023 ICANARA BANK Vs PRATIKSHANOT INOT not mentioned as single page is{19.01.2023 INOT
VERMA PROP OF M/S HOLME SMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
SHOP AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
[Execution (Comm)/39/2023[HDFC BANK LTD Vs RITIKA [NOT INOT not mentioned as single page isj19.01.2023 INOT
DHAWAN IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/42/2023 PUJA TRADERS Vs SAM SONNOT INOT not mentioned as single page isj19.01.2023 INOT
POLYMERS PVT LTD IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/43/2023 ICICI BANK LTD Vs ANIRUDDHINOT INOT not mentioned as single page isj19.01.2023 INOT
PRATAP SINGH IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
CS (COMM)/38/2023 IMS MANGLAM TRADERS Vs MSINOT INOT not mentioned as single page isj19.01.2023 INOT
SAM SON POLYMERS PVT LTD |[MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
ICS (COMM)/44/2023 INITIN JAIN Vs PUKHRAJNOT INOT not mentioned as single page is{19.01.2023 INOT
RATHOR LAKHARA IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
OMP (I) (COMM)/14/2023 |Cholamandalam Investment andNOT INOT not mentioned as single page isj19.01.2023 INOT
Finance Co Ltd Vs SATNAMMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
SINGH AS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS| RECIEVED
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VIRMANI

CS (COMM)/45/2023 PUNEET CHEMICALS Vs BABYNOT INOT not mentioned as single page is[19.01.2023 INOT
BODY WORKS IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/46/2023 S S TOTAL CONSTRUCTION VsNOT INOT not mentioned as single page isj19.01.2023 INOT
SUN CONTROL SYSTEMS IMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/47/2023 PREETI RANI Vs BULLISH AURANOT INOT not mentioned as single page isf19.01.2023 INOT
FINANCIAL SERVICES (I) LTD |MENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IAS SINGLEAS  SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/53/2023 PUNJAB AND SIND BANK VsNOT INOT not mentioned as single page isf23.01.2023 INOT
RAJESH KUMAR PROPRIETORMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
SANJAY PHOTOGRAPHY IAS SINGLEAS SINGLE SINGLE PAGE IS
PAGE ISPAGE IS RECIEVED
CS (COMM)/52/2023 IM/S JAI KRISHNA SPRINGS INOT INOT not mentioned as single page isf23.01.2023 INOT
THROUGH ITS PARTNERS VSMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
IM/S SAHIL AUTOMOBILES AS SINGLEAS  SINGLE SINGLE PAGE IS
THROUGH ITS PARTNERS PAGE ISPAGE IS RECIEVED
CS (COMM)/51/2023 SINGAL TRANSPORTINOT INOT not mentioned as single page is[23.01.2023 INOT
ICORPORATION THROUGH SHMENTIONEDMENTIONED [recieved through mail IMENTIONED AS
VINOD KUMAR AR Vs S SAS SINGLEAS SINGLE SINGLE PAGE IS
SUPPLY CHAIN SOLUTION PVTPAGE ISPAGE IS RECIEVED
33 SH. PANKAJ GUPTA,South- CS COMM 02/2023 GIST SOLUTIONS V/S SITA DEVI[SARVJEET |9555700013 [advsarvajeet@gmail.com 02/01/23 09/11/22
IDISTRICT JUDGEWest KUMAR
(COMMERCIAL THAKUR
ICOURT-01
ICS COMM 01/2023 IDBI V/S NEHADIVYA 0873507574 |divynanda6o5@gmail.com 02/01/23 12/12/22
INTERNATIONAL IANAND
CS COMM 07/2023 IM/S SHAMBHU TECHNOLOGY|SUNIL 0650418543 [advsunil81@gmail.com 02/01/23 26/12/22
V/S M/S AXIS E-CORPKUMAR
SOLUTION
CS COMM 08/2023 CANARA BANK V/S ROHITAMIT GUPTA[9810224624 [amitguptaadv366@gmail.com  |02/01/23 24/11/22
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ICS COMM 06/2023 ICANARA BANK V/S M/S S KREKHA 0810168405 [rekharastogi@gmail.com 02/01/23 23/12/22
SHOES RASTOGI
ICS COMM 05/2023 ICANARA BANK V/S M/S AJAYREKHA 0810168405 [rekharastogi@gmail.com 02/01/23 23/12/22
ICOLLOECTION RASTOGI
ICS COMM 09/2023 VIMLA BHATIA V/S SUNILDR ANUPAM9o51112233 [lexisdelhi@gmail.com 03/01/23 23/12/22
KUMAR KUMAR
IMISHRA
CS COMM 12/2023 KRISHNA OVERSEAS V/S M/SARUNODAY 9999005548 [arunodaylegalconsultants@gmail.jo4/01/23 19/12/22
DEEPAK JAGGERY com
ICS COMM 14/2023 [UNION BANK OF INDIA V/SS Klo868142331 [skvashisht623@gmail.com 07/01/23 31/12/22
RAMESH RANI VASHISHT
ICS COMM 15/2023 PNB V/S SHIV SAGAR MEDICOS [SAURAV 0899331166 [sauravbhasinio@gmail.com 07/01/23 06/01/23
[BHASIN
CS COMM 22/2023 PNB V/S MANIK TANDON TUSHAR 8708989848 [adv.tusharkukreja@gmail.com [13/01/23 23/12/22
[KUKREJA
CS COMM 23/2023 ICICI BANK V/S AMIT KUMAR[PRANJAL [9818198899 [marwah.advocate@gmail.com 13/01/23 07/01/23
SINGH
CS COMM 24/2023 INDIAN OVERSEAS BANK V/SMUNISH 7838780000 [advocatemcjoshi@gmail.com 13/01/23 13/01/23
INAZIR AHMAD CHANDER
ICS COMM 28/2023 KALINGA CABLES V/S RAJESHRAHUL 8778557277 |email id not provided 16/01/23 16/01/23
SHARMA IMALIK
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Advocate

Advocate
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Registration

ofDate of e-filing

ICS COMM 27/2023 PNB V/S MANISH YADAV TUSHAR 0992400158 |adv.tusharkukreja@gmail.com [16/01/23 13/01/23
[KUKREJA
CS COMM 30/2023 [UNION BANK OF INDIA V/SRAJENDER [9312046733 [yadavrazen@gmail.com 16/01/23 13/01/23
PANKAJ ELECTRONICS YADAV
CS COMM 29/2023 IMANISH ARORA V/S IFFL AKHILESH (8588896088 [akhileshmeena747@gmail.com [16/01/23 16/01/23
KUMAR
IMEENA
CS COMM 35/2023 SBI V/S SUSHIL SHARMA AKRAUT 9999132159 [akroutadvocate@gmail.com 18/01/23 16/01/23
CS COMM 41/2023 CANARA BANK V/S M/S DUBEY|CHITRA 0212888057 [chitramalhotralegal@gmail.com [20/01/23 16/01/23
[ENTERPRISES IMALHOTRA
ICS COMM 46/2023 CANARA BANK V/S SHIVAMAMIT GUPTA[9810224624 [amitguptaadv366@gmail.com 21/01/23 11/01/23
SEHGAL
ICS COMM 49/2023 CANARA BANK V/S SHIVAMAMIT GUPTA|9810224624 [amitguptaadv366@gmail.com  [25/01/23 07/01/23
SEHGAL
ICS COMM 50/2023 IM/S EVERGREEN V/S SUBHASH[KAPIL 0010383352 [advocatekapil2ooo@gmail.com [25/01/23 24/01/23
ICHANDRA SINGH CHOUDHAR
Y
OMP /COMM/01/2023 ANAND MOHAN V/S SHRI RAMIONKAR ROY (9810229959 [lawchambersofonkarroy@gmail.c [02/01/23 23/12/22
TRANSPORT om
OMP/COMM/03/2023 RAJESH KUMAR V/S M/SVIJAY 0900633330 |vijayadv@rediffmail.com 04/01/23 23/12/22
KOTAK MAHINDRA [DALAL
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Advocate

Advocate
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Number

Advocate email id

Date

Registration

ofDate of e-filing

OMP /COMM/04/2023 KRISHNA WATI V/S HDFC BANKIMANISH 0071944566 |manish2586@hotmail.com 07/01/23 07/01/23
SHARMA
OMP/COMM/05/2023 SATISH KUMAR V/S HDFCVIVEKANAN [9811475659 [vivekjiadv@gmail.com 10/01/23 24/11/23
BANK D ROY
OMP/COMM/06/2023 INARENDER SINGH V/S KOTAKVIKRAM 0013493141 [vikram3076 @gmail.com 11/01/23 11/01/23
IMAHINDRA 'YADAV
OMP/I/COMM/03/2023 [TOYOTA FINANCIAL V/SRAHUL 8376049807 [advocateashok.1@gmail.com 19/01/23 16/01/23
INAVGRAH B SARIYA BHARDWAJ
OMP/I/COMM/02/2023 [TOYOTA FINANCIAL V/SRAHUL 8376049807 [advocateashok.1@gmail.com 19/01/23 16/01/23
SACHIN TREHAN BHARDWAJ
CS COMM 54/2023 PNB V/S RACHITA ARORA IALOK 0871770197  [alokpandey222@gmail.com 30/01/23 19/01/23
PANDEY
CS COMM 55/2023 PNB V/S VEDANT SAXENA ALOK 0871770197 |alokpandey222@gmail.com 30/01/23 13/01/23
PANDEY
IEX COMM 3/2023 KOTAK MAHINDRA BANK LTD./ASHWANI [9582149307 [adv. 04/01/23 21/12/22
V/S SANDEEP BHARDWAJ KUMAR ashwanikumar4038 @gmail.com
[EX COMM 20/2023 ICICI BANK LTD. V/S GIRI RAJ|SUNITA 0871040589 [indolexlaw@gmail.com 17/01/23 10/01/23
KISHOR SIANGH
[EX COMM 21/2023 THE BALUSSERY BENEFIT CHITARUN 0818440502 |aakiarun@gmail.com 17/01/23 16/01/23
FUND PVT. LTD V/S KUMAR




District

Case No.

[EX COMM 22/2023

Petitioner Name VS Respondent
Name

THE BALUSSERY BENEFIT CHIT]
FUND PVT. LTD V/S BHARAT]
AND ORS

Advocate

ARUN
KUMAR

Advocate

Nobile
Number

0818440502

Advocate email id

aakiarun@gmail.com

Date

Registration

17/01/23

ofDate of e-filing

16/01/23

[EX COMM 23/2023

SHRIRAM TRANSPORT]
FINANCE CO. LTD V/S AJAY|
SINGH & ANR

PRABHAT
KUMAR

805977750

stfi.prabhat@gmail.com

17/01/23

26/12/22

IEX COMM 24/2023

SHRIRAM TRANSPORT]
FINANCE CO. LTD V/S TEJ|
PRAKASH & ANR

PRABHAT
KUMAR

805977750

stfi.prabhat@gmail.com

17/01/23

31/12/22

[EX COMM 25/2023

SHRIRAM TRANSPORT]
FINANCE CO. LTD V/S AJAY|
KUMAR & ANR

PRABHAT
KUMAR

805977750

stfi.prabhat@gmail.com

17/01/23

31/12/22

IEX COMM 40/2023

HDFC BANK LTD V/S ABHINAYV|
THAKUR

IMANISH
VERMA

0650810426

msvermachambers@gmail.com

23/01/23

14/11/22

[EX COMM 35/2023

AMBIT FINVEST PVT. LTD. V/S
QUEST PROJECT PVT. LTD

FIRST
IASSOCIATES
THE LAW
FIRM

0818030893

rohit@firstassociates.in

23/01/23

16/01/23

IEX COMM 36/2023

KOTAK MAHINDRA PRIME LTD,|
V/S SAMIR MISHRA

KUSHAL
KUMAR

0058724670

kushal. kumar@eruditelegal.asia

23/01/23

16/01/23

IEX COMM 37/2023

KOTAK MAHINDRA PRIME LTD|
V/S MUKESH

KUSHAL
KUMAR

0958724670

kushal. kumar@eruditelegal.asia

23/01/23

16/01/23

[EX COMM 38/2023

HDFC BANK LTD V/S SHWETA
ARYA

RAJNJAN
AND
COMPANY

0311022102

ranjan.and.company@gmail.com

23/01/23

21/12/22

[EX COMM 39/2023

HDFC BANK LTD
SHASHIKANT POLHRIYAL

V/S

GBA LAW
OFFICES

0311851166

gurmeet@gbalawoffices.com

23/01/23

16/01/23
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Advocate
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Number

Advocate email id

Date
Registration

ofDate of e-filing

[EX COMM 51/2023 HDFC BANK LTD V/S VISHALLALIT 8130383143 [lalitpandeyassociates@gmail.com [28/01/23 19/11/22
SINGH DHILLON PANDEY
&ASSOCIATE
S
[EX COMM 52/2023 CSL FINANCE LTD V/S RAJSUNNY 001574027  [albuslawfires@gmail.com 28/01/23 16/01/23
KISHORE GIRI IARORA
IEX COMM 53/2023 HDFC BANK LTD V/SSACHIN 0811015339 |legal@katyalassociates.com 28/01/23 23/01/23
GAJENDNRA  MAHAN ANDKATYAL
PANTAWANE
[EX COMM 4/2023 RBL BANK LTD VS M KSACHIN 0811015335 [legal @katyalassociates.com 04/01/23 23/12/22
DUCTING AND ANR [KATYAL
IEX COMM 8/2023 HDFC BANK LTD V/S SUMITINAVEEN 0958683230 [naveenkio1@gmail.com 09/01/23 21/09/22
PAUL SHARMA
IEX COMM 9/2023 HDFC BANK LTD V/S SATYWANNAVEEN 0958683230 [naveenkio1@gmail.com 09/01/23 25/11/22
IMAHLE RAM SHARMA
IEX COMM 10/2023 H D B FINANCIAL SERVICESDEEPAANKU|9999925860 |deepankur@sondhipartners.com [09/01/23 30/11/22
LTD. V/S BANSIWALA ROADR SONDHI
LINES AND ORS.
IEX COMM 11/2023 H D B FINANCIAL SERVICESDEEPAANKU|9999925860 [|deepankur@sondhipartners.com [09/01/23 21/12/22
LTD. V/S SUNIL KUMAR R SONDHI
[EX COMM 12/2023 H D B FINANCIAL SERVICESDEEPAANKU|9999925860 |deepankur@sondhipartners.com [09/01/23 21/12/23
LTD. V/S KRISHAN KUMAR R SONDHI
34 SH. BHUPESH|South- CS (COMM)/11/2023 IDBI BANK LIMITED Vs RAY|Ms. Divyalo873507574 |divyananda6o5@gmail.com 03-01-2023 12-12-2022
IKUMAR, DISTRICT|West [ENTERPRISES INanda
UDUGE,
ICOMMERCIAL




District

Case No.

[Execution (Comm.)/7/2023

Petitioner Name VS Respondent
Name

HDFC BANK LTD Vs RAJESH
DAHIYA

Advocate
Nobile
Number

Advocate

Ms. Manisha|
Baruah

0058683230

Advocate email id

naveenk101@gmail.com

Date
Registration

05-01-2023

ofDate of e-filing

14-11-2022

[Execution (Comm.)/6/2023

M/S HDFC BANK LTD. Vs
JAGJEET SINGH

IMs. Manishaj9g958683231
Baruah

naveenk101@gmail.com

05-01-2023

23-12-2022

[Execution (Comm.)/5/2023

HDFC BANK LTD Vs
KUMAR

SUMIT]

IMs. Manisha9958683232
Baruah

naveenk101@gmail.com

05-01-2023

14-10-2022

CS (COMM)/18/2023

INDIAN OVERSEAS BANK Vs SH
SAHIL@PROP OF MS JBM
TRAVELS

Sh. MUNISH|9999935053
CHANDER
JOSHI

ladvocatemcjoshi@gmail.com

09-01-2023

26-12-2022

CS (COMM)/19/2023

IM/S SHR LIFESTYLES PVT LTD
Vs BEST SHOP AND ANR

Sh. PANKAJ|9818265410
PAREEK

m

advocatepankajpareek@gmail.co

11-01-2023

11-01-2023

OMP (COMM.)/7/2023

VIRENDERJIT SINGH DAWAR
Vs KOTAK MAHINDRA BANK
LTD

IMs. Swarnika/8588987360
IAggarwal

vjdawar@gmail.com

13-01-2023

09-01-2023

[Execution (Comm.)/19/2023

IM/S SHRIRAM TRANSPORT]
FINANCE COMPANY LTD Vs
RAVINDER KUMAR

Sh.  Prabhati8059777501
[Kumar

stfi.prabhat@gmail.com

16-01-2023

31-12-2022

[Execution (Comm.)/18/2023

IM/S SHRIRAM TRANSPORT]
FINANCE COMPANY LTD Vs
KAPIL KUMAR

Sh.  Prabhat{f8059777502
Kumar

stfi.prabhat@gmail.com

16-01-2022

131-12-2021

CS (COMM)/34/2023

IMS PHOTO VATIKA Vs MS
AMAZON SELLER SERVICES
PRIVATE LIMITED ASSPL

Sh. Lal Singhlo811887654
[Thakur

thakuradvocates@yahoo.co.in

17-01-2023

16-01-2023

CS (COMM)/33/2023

INMORPHIS SERVICES
LTD. Vs AVERY INDIA LTD.

PVT]

Sh. Vipin|7827281478
Kumar Yadav

sachinhitkari@gmail.com

17-01-2023

13-01-2023
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Advocate

Advocate
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Advocate email id
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Registration

ofDate of e-filing

[Execution IM/S KOTAK MAHINDRA PRIME[Sh. SUNNY|9910537781 [sukrit.kohli@kotak.com 17-01-2023 31-12-2022

(Comm.)/26/2023 LTD. Vs SANJEET DAGAR IARORA

CS (COMM)/39/2023 PUNJAB NATIONAL BANK VsSh. NITESH|9992400158 |adv.tusharkukreja@gmail.com  [19-01-2023 23-12-2022
[HARIOM ONLINE STORE SHARMA

CS (COMM)/38/2023 PUNJAB NATIONAL BANK VsSh. NITESHI9992400159 [adv.tusharkukreja@gmail.com  [19-01-2023 12-01-2023
PURSHOTTAM KUMAR SHARMA

[Execution KOTAK MAHINDRA PRIME LTD[Sh. RAJESH|9910537781 [sukrit.kohli@kotak.com 19-01-2023 16-01-2023

(Comm.)/33/2023 Vs DISHANT MEHTA JANGRA

OMP (I)(COMM.)/6/2023 [TOYOTA FINANCIAL SER. INDIAISh. Rahulg582757354 [parth.sachdeva@tfsin.co.in 20-01-2023 11-01-2023
LTD. Vs HAZI SADAKAT ALI Bhardwaj

OMP (I)(COMM.)/5/2023 [TOYOTA FINANCIAL SER. INDIAISh. Rahulg582757355 |parth.sachdeva@tfsin.co.in 20-01-2023 11-01-2023
LTD. Vs BRAJMOHAN[Bhardwaj
RAMESHVAR

OMP (I)(COMM.)/4/2023 [TOYOTA FINANCIAL SER. INDIAISh. Rahulig582757356 |parth.sachdeva@tfsin.co.in 20-01-2023 16-01-2023
LTD. Vs JENISH INFRAWORK[Bhardwaj
PRIVATE LIMITED

ICS (COMM)/45/2023 DR ER RAJAINDERR JAINA VsSh. RAJESH|9810129838 [r.jaina24@gmail.com 21-01-2023 11-01-2023
IM/S RELIANCE JIO IAGGARWAL

ICS (COMM)/44/2023 [UNION BANK OF INDIA Vs M/SSh. 0312046733 [yadavrazen@gmail.com 21-01-2023 19-01-2023
VED ENTERPRISES RAJENDRA

'YADAV
[Execution AMBIT FINVEST PVT LTD VsSh. 0953071886 |mehrotra.anirudh11@gmail.com [23-01-2023 16-01-2023
(Comm.)/34/2023 SANJAY ENTERPRISES IANIRUDH
IMEHROTRA




District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date

Registration

ofDate of e-filing

Pushpa Yadav

IAnirudh
'Yadav

CS (COMM)/51/2023 ICANARA BANK Vs SAKSHI IMs. CHITRA[9212888057 [chitramalhotralegal@gmail.com [24-01-2023 16-01-2023
SOBTI
[Execution IM/S HDFC BANK LTD. VsSh.RAJEEV (9311022098 [ranjan.and.company@gmail.com [24-01-2023 23-09-2022
(Comm.)/48/2023 RAJESH GUPTA KUMAR
RANJAN
CS (COMM)/47/2023 FIRE N ICE RESTAURANT CUM|Sh. SHAFIQ9910000574 [shafiq.khan@rediffmail.com 24-01-2023 26-12-2022
BAR THROUGH ITS PARTNER [KHAN
AR Vs BAJAJ ALLIANZ GENERAL
INSURANCE COMPANY LTD
[Execution (Comm.)/47/2023HDFC BANK LTD Vs DEVENDER [Sh.RAJEEV (9311022098 [ranjan.and.company@gmail.com [24-01-2023  [23/09/2022
SINGH KUMAR
RANJAN
[Execution M/S HDFC BANK LTD. VSSh.RAJEEV (9311022099 [ranjan.and.company@gmail.com [24-01-2023  [28/10/2022
(Comm.)/46/2023 THIRUVENGADAM KUMAR
ICHANDIRAGURU RANJAN
[Execution IDFC FIRST BANK LTD. Vs GYAN|Sh.RAJEEV [9311022100 [ranjan.and.company@gmail.com [24-01-2023 04/11/2022
(Comm.)/45/2023 SINGH KHADKA KUMAR
RANJAN
[Execution HDFC BANK LTD Vs MANISH [Sh. SANJEEV|8285002845 |[litigation@srcslegal.com 25-01-2023 13/12/2022
(Comm.)/49/2023 SINGH PATHAK
ICS (COMM)/59/2023 LALIT KUMAR Vs THESh. 0068196623 [immenselaw@gmail.com 31-01-2023 27/01/2023
PRESIDENT VICE|VIRENDER
PRESIDENTDIAMOND MULTITARUN
STATE CGHS LIMITED
CS (COMM)/57/2023 IM/S REACH INTERNATIONALSh. Vaibhavj9899805856 [vaibhav@mahajan.law 31-01-2023 19/01/2023
Vs RAHIMANI FAROOQUIMahajan
PROPRIETOR OF MALIK
TRADING
CS (COMM)/17/2023 IM/s Tirupati Landcon (P) Ltd, Vs|Sh. VJ9810085008 [advanirudh@yahoo.co.in 00-01-2023  |06/01/2023
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Registration

CS (Comm)/13/2023 Indian Overseas Bank V/s Sourabh{Munish 0009935053 [advocatemcjoshi@gmail.com 06-01-2023  [07-12-2022

Kaushik & Ors Chander
Joshi

CS (Comm)/25/2023 Rajinder Kumar Vs Ram Gopal Mayank Goel 9958617492 |mnglawoffice@gmail.com 13-01-2023 03-08-2021

ICS (Comm)/26/2023 IM/s Union Bank of India Vs M/s[Rajendra 0312046733 |yadavrazen@gmail.com 13-01-2023 05-01-2023
Choudary Sales & Anr 'Yadav

IOMP(Comm)/8/2023 Mukesh Kumar & Anr. Vs Dewan[Prakash 0810164350 |pklawassociates@gmail.com 13-01-2023 13-01-2023
Housing Finance Corporation Ltd.Kumar
& Ors.

CS (Comm)/31/2023 Indian Overseas Bank Vs. M/s D.S.{Subhash 0810840045 |[skjhaassociates@yahoo.com 16-01-2023 13-12-2022
Trading Kumar Jha

CS (Comm)/32/2023 Indian Overseas Bank Vs. M/s|Subhash 0810840045 |[skjhaassociates@yahoo.com 16-01-2023 17-12-2022
KGN Exports Kumar Jha

Counter Claim No./2/2023 [M/s Tulsi Apparels Vs M/s Sun|Akash Saini [9811181767 [sandklawoffices@gmail.com 16-01-2023 21-12-2022
Star Enterprises

OMP(Comm)/9/2023 IM/s Brimson Cables Pvt. Ltd. Vs Rahul Shukla [9871735724 [rahul.legal@gmail.com 17-01-2023 05-01-2023
IM/s Bihani Manufacturing Pvt.
Ltd. & Anr

OMP(E)(Comm)/1/2023 Transactree Technologies Pvt. Ltd.[Karanjot 0717413994 |admin@ksmchambers.com 18-01-2023 16-01-2023
Vs. Finheal Finserve Pvt. Ltd. Ors. [Singh Mainee

CS (Comm)/36/2023 Canara Bank Vs. Vinita Devi Prop|Sanjeev 0711142200 |chopra6791@gmail.com 18-01-2023 16-01-2023
Yogi Sales Corporation Chopra
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CS (Comm)/37/2023 IMrs. Vinita Agarwal Vs. M/s Skaad[Vikram Singh (9210036213 [adv.vikramsingho1@gamil.com [18-01-2023 16-01-2023
[nsurance Surveyors & Loss|
Assessors Pvt. Ltd.

OMP(I)(Comm)/1/2023 Toyota Financial Services IndiaRahul 0013493108 |advocateashok.1i@gmail.com 18-01-2023 16-01-2023
Limited Vs. Mani Pratap Singh Bhardwaj

ICS (Comm)/42/2023 Canara Bank Erstwhile SyndicatelChitra 0212888057 |chitramalhotralegal@gmail.com [20-01-2023 16-01-2023
Bank Vs. M/s KVB International &Malhotra
Anr

CS (Comm)/43/2023 IMs. Mudita Jaisingh Vs. Mr. Navin[Dev Rishi 0010919225 |drlegalchamber@gmail.com 20-01-2023  [16-01-2023
Kumar Hiranandani

OMP(I)(Comm)/7/2023 Toyota Financial Services IndiaRahul 0013493108 |advocateashok.1i@gmail.com 20-01-2023 11-01-2023
Limited Vs. Sneha Gopal Kale Bhardwaj

OMP(I)(Comm)/8/2023 Toyota Financial Services IndiaRahul 0013493108 |advocateashok.1@gmail.com 20-01-2023 11-01-2023
Limited Vs. Ujagar Singh Bhardwaj

IMISC DJ ADJ/56/2023 [Union of India Vs Ishant Aggarwal [Vibhor Bhatia[99998100124 [advvibhorbhatia@gmail.com 19-01-2023 16-01-2023

ICS (Comm)/48/2023 Canara Bank (e-Syndicate Bank)Rekha 0810168405 [rekharustagi@gmail.com 24-01-2023 23-01-2023
Vs. M/s A.R. Fashion Rustagi

OMP(I)(Comm)/12/2023 [Toyota Financial Services India[Rahul 0013493108 [advocateashok.1@gmail.com 24-01-2023  [16-01-2023
Limited Vs. Sachin Chauhan Bhardwaj

OMP(I)(Comm)/11/2023  [Toyota Financial Services IndialRahul 0013493108 |advocateashok.1@gmail.com 24-01-2023 16-01-2023
Limited Vs. Nisar Ahmad Bhardwaj
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Registration
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Dharmender Singh

Sondhi

OMP(I)(Comm)/10/2023 [Toyota Financial Services India[Rahul 0013493108 [advocateashok.1@gmail.com 24-01-2023 16-01-2023
Limited Vs. Danish Jamaludin Bhardwaj

OMP(I)(Comm)/9/2023 Toyota Financial Services IndiaRahul 0013493108 |advocateashok.1i@gmail.com 24-01-2023  [16-01-2023
Limited Vs. Rahul K Vadekar Bhardwaj

CS (Comm)/52/2023 Virander Khatri Vs. PunjabBaldev Raj |8588844284 |baldev.raj.co@gmail.com 28-01-2023  [06-01-2023
INational Bank & Ors.

CS (Comm)/53/2023 Sh. Pankaj Kumar Vs BharatiSona Khanna [9582772379 |adv.sonakhanna@gmail.com 28-01-2023  [24-01-2023
Nagpal

CS (Comm)/56/2023 Sailander Solanki Vs Yogesh Malik [Vivek Singh 9810182555 [lexalliance.vivek@gmail.com 30-01-2023  [24-01-2023

CS (Comm)/58/2023 Sh. Jagan Nath Gupta Vs M/s|Vishal Garg [9810171302 |vishalgargyy7@gmail.com 31-01-2023 02-01-2023
Sohan Lal & Sons & Anr.

CS (Comm)/40/2023 Satish Chandra Vs SupermarcheRohtash 0868750997 [rkjajoria26@gmail.com 19-01-2023 16-01-2023
37 Traders LLP [Kumar

Jajoria

[Ex (Comm)/14/2023 HDB Financial Services Ltd. Vs.[Deepankur 9999925860 |deepankur@sondhipartners.com [09-01-2023  |06-12-2022
Dinesh Kumar Sondhi

[Ex (Comm)/15/2023 HDB Financial Services Ltd. Vs|Deepankur [9999925860 |deepankur@sondhipartners.com [09-01-2023  [21-12-2022
Om Vir Chaudhary Sondhi

[Ex (Comm)/16/2023 HDB Financial Services Ltd. Vs[Deepankur (9999925860 [deepankur@sondhipartners.com [09-01-2023  [23-12-2022
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[Ex (Comm)/17/2023 HDB Financial Services Ltd. Vs/Deepankur 9999925860 |deepankur@sondhipartners.com [09-01-2023  [23-12-2022
Bansiwala Road Lines Sondhi

[Ex (Comm)/1/2023 J T Engineering Solution Vs/Sachin 0810062685 [advsc82@gmail.com 04-01-2023  |02/01/2023
Jabalpur MSW Pvt. Ltd. Chawla

[Ex (Comm)/13/2023 HDFC Bank Vs.Rajesh Rajesh Prasouk Jain [9999568427 [office@lpjpartners.com 00-01-2023  [23/12/2022

[Ex (Comm)/27/2023 Shriram Transport Finance Co.Prabhat 8059777501  [stfi.prabhat@gmail.com 17-01-2023 26/12/2022
Ltd. Vs Vijay Kumar & Anr. Kumar

[Ex (Comm)/28/2023 Shriram Transport Finance Co.[Prabhat 8059777501 stfi.prabhat@gmail.com 17-01-2023 26/12/2022
Ltd. Vs Santosh Moi & Anr. [Kumar

[Ex (Comm)/29/2023 HDFC Bank Vs.Rakesh KumarnSanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [18-01-2023 05/12/2022
Gautam Pathak

[Ex (Comm)/30/2023 HDFC Bank Vs.Parveen JaiSanjeev 8285002845 |[litigation@srclegal.com 18-01-2023 24/11/2022
Bhagwan & Ors. Pathak

[Ex (Comm)/31/2023 HDFC Bank Vs. Meeta Rani Sanjeev 8285002845 [sanjeev.pathak@srcslegal.com  [18-01-2023 16/12/2022

Pathak

Ex (Comm)/32/2023 HDFC Bank Vs. Ram KumarnSanjeev 8285002845 |[litigation@srclegal.com 18-01-2023 28/12/2022
Sunpat Pathak

[Ex (Comm)/41/2023 Cholamandalam Investment &Abhishek 0899787372 |abhi.j.rai@gmail.com 23-01-2023 31/12/2022
Finance Co. Ltd. Vs. Umesh KumarKumar Rai
& Ors.
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Advocate

Advocate
Nobile
Number

Advocate email id

Date of
Registration

Date of e-filing

Gahlot

[Ex (Comm)/42/2023 Cholamandalam Investment &Abhishek 0899787372 [abhi.j.rai@gmail.com 23-01-2023 31/12/2022
Finance Co. Ltd. Vs. Tanuja Bajaj[Kumar Rai
& Ors.

[Ex (Comm)/43/2023 Kotak Mahindra Prime Ltd. Vs.[Kaushal 0958724670 [kaushal. kumar@eruditelegal.asia [23-01-2023 16/01/2023
Ramesh Kumar & Anr [Kumar

[Ex (Comm)/44/2023 Kotak Mahindra Prime Ltd. Vs.[Kaushal 0058724670 |kaushal. kumar@eruditelegal.asia [23-01-2023 16/01/2023
Veena Gupta & Anr [Kumar

[Ex (Comm)/50/2023 Multisoft Infocom Pvt. Ltd. Vs.|Arvind Gupta [9811317311 [advocateeavindgupta@gmail.com [28-01-2023  |17/01/2023
BMP Egroup Solution Pvt. Ltd.

[Ex (Comm)/54/2023 Kotak Mahindra Prime Ltd. Vs.Sunny Arora |9910574027 [albuslawfirms@gmail.com 28-01-2023 16/01/2023
Dalpreet Singh Sethi

[Ex (Comm)/55/2023 HDFC Bank Vs. Pritam Paul IAmita Kumari9311851166 [gurmeet@gbalawoffice.com 28-01-2023 16/01/2023

[Ex (Comm)/56/2023 HDFC Bank Vs. Vipin Tyagi Kusham 0500624216 |ashim.bhatt17@gmail.com 28-01-2023 16/01/2023

Bhatt

[Ex (Comm)/57/2023 Cholamandalam Investment &Naveen 09058683230 [naveenk101@gmail.com 28-01-2023  [23/12/2022
Finance Co. Ltd. Vs. CKS Transafe [Sharma

[Ex (Comm)/58/2023 HDFC Bank Vs. Sarwan KumarNaveen 0958683230 [naveenkioi1@gmail.com 28-01-2023  [23/12/2022
Rajan Sharma

[Ex (Comm)/59/2023 RBL Bank Ltd. Vs. Ashish Sinha  [Deepak 0868766252 |chaudharydg@yahoo.co.in 28-01-2023  [23/12/2022




District

Case No.

CS (Comm)/20/2023

Petitioner Name VS Respondent
Name

Punjab National Bank Vs. Selfie]
Destinations & Anr

Advocate

Tushar
Kukreja

Advocate
Nobile
Number

8708989848

Advocate email id

adv.tusharkukreja@gmail.com

Date
Registration

12-01-2023

ofDate of e-filing

25-11-2022

CS (Comm)/04/2023

Sh. Pawan Chauhan Vs. Ms. Asian|
Construction Company & Ors.

Rakesh
Lakra

K

{8700201617

vash.gahlot26@gmail.com

02-01-2023

19-09-2022

ICS (Comm)/21/2023

ICICI Bank Ltd. Vs. Mr. Parveen|
Kumar

Pranjal
Marwah

0818198899

marwah.advocate@gmail.com

12-01-2023

02-01-2023

OMP(Comm)/02/2023

IM/s Pavitra Goswami Vs. Indian|
Railway Catering and Tourism
Corporation Limited and Anr.

IAshutosh
Ghade

8085491619

ashutosh.ghade@gmail.com

03-01-2023

23-12-20222

CS (Comm)/03/2023

Canara Bank (e-Syndicate Bank)
Vs. M/s Jagdamba Steel & Cement
Store & Anr.

Rekha
Rustagi

0810168405

rekharustagi@gmail.com

02-01-2023

14/12/2022

Total

1603
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